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I
t is common knowledge that the growth of

insurance, as a financial service, is directly

related to the economic development of a nation;

and a less than optimum appetite for insurance

demonstrated by emerging economies underlines the

need for enhanced efforts in improving accessibility

of insurance services. It is this factor that creates a

challenging yet rewarding role for the insurance

marketing intermediaries. As far as the marketing of

individual Life insurance is concerned, the agent has

been instrumental in spreading the message as also increasing the penetration – as seen in the Indian

domain. However, in the case of a corporate entity, there is a need for assessment of a range of risks

that it is exposed to; and design a comprehensive risk management strategy. This calls for a more

professional distribution channel and the insurance broker fulfils this role.

Prior to privatization, the Indian insurance industry comprised of public sector players without much

differentiation in the products that were being sold. The opening up of the market for private

participation brought with it an intense competition between the players in the industry; and with a

slew of products that were hitherto not available, a need was felt for a highly professional distribution

channel that can assist the clientele not only in optimum assessment of their total risk exposure but

also suggest them the most suitable insurance product to cover such risks. The insurance broking firms

thus emerged as the professional entities with the required technical expertise to assess a range of

risks and to offer customised insurance solutions. This professionalism also brought with it the added

advantages of independent assessment of complex risks, true price discovery in a competitive market

and efficient after sales service which is the need of the hour. The role of insurance brokers thus, while

acting as a bridge between the buyer and seller of insurance products, becomes crucial in terms of

mutual trust and professionalism, more so in view of the fact that they represent buyers. The Regulator

has put in place the necessary regulatory architecture to uphold these principles and has zero tolerance

towards any deviations.

The brokering fraternity, on their part, should ensure that they maintain the highest standards of

professionalism in regulatory compliance and in servicing of customers so as to build up a healthy

profession.

‘Role of Brokers in Insurance’ is the focus of this issue of the Journal. With a wide range of viewpoints

and opinions, it will continue to be the focus of the next issue as well.

T.S. Vijayan

From the Publisher
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Making Insurance More Meaningful
- Role of Brokers

T
he opening up of the insurance

industry in India for private

participation pre-supposed the

entry of new distribution channels, as

it would be far too demanding to

expect that the ‘agent’ as the sole

intermediary would sufficiently fulfil

the role of distribution in a terrain

that he has not been used to – a

competitive regime with several

players and with a multitude of

products at the disposal of the clients.

The entry of the ‘insurance broker’

was thus just a matter of time as also

a matter of course. Accordingly, the

entry of ‘brokers’ as a distribution

channel shortly after privatization

was welcomed with a lot of positive

optimism; and there has been a

reasonably good demand from

applicants to operate as brokers in the

Indian domain.

In a typically robust and competitive

insurance market, the operation of

brokers would bring in a lot of

advantages for several stakeholders

– the insurers and the insured, in

particular. First and foremost, in a

domain that has been significantly

dotted with less than desirable levels

of understanding the element of risk;

to expect that proper risk

management strategies are being

followed would be far-fetched. It was

more a case of post-event

management of a peril that was in

operation, which humanity could ill-

afford. The brokers, armed with their

knowledge of risk management and

strategies for a specific environment,

set about rectifying this imbalance.

The obvious benefits for the

corporates by virtue of being engaged

with the brokers, apart from their

contribution in designing risk

management strategies, would be in

helping achieve a customised and

wholesome package for their

clientele. To what extent the brokers

in India have been able to accomplish

this might be debatable; however, it

would not be too optimistic to expect

that it would not be long before we

get to see such healthy practices being

followed in the market. Further, the

other significant factor that could

change a lot of dynamics of the

industry viz. ‘price’ has also come to

be seen as a propeller for the success

of a broker. While a healthy

competition would bring in a great

deal of rationalization of prices,

sufficient care has to be exercised in

ensuring that it would not eventually

lead to a ‘price war’ that could be

detrimental to the industry.

‘Role of Brokers in Insurance’ is the

focus of this issue of the Journal. We

open the debate with an article by Mr.

Sanjay Kedia, in which he traces the

evolution of the profession of broker

itself; and how the Indian insurance

industry started engaging the broker

as a functional intermediary. He goes

on to describe the role of the broker

in establishing long-term relationships

between the insurers and the insured;

and the value that the broker brings

in. In the next article, Mr. K.

Ramachandran emphasizes that it is

not merely increasing the size of the

business that a broker should aim at.

He further describes the aspects that

would identify a broker differently

from an agent and also as to how the

role of the broker would be more

significant for a corporate entity.

‘It has not been a mere bed of roses

all the way for the broker but real

tough work’ says Mr. V. Ramakrishna

in the next article. He further adds

that the very existence of the broker

profession is being threatened, being

caught between the mutually

conflicting interests of the insurer and

the insured. To enable a smooth

functioning of such an important

intermediary, it is essential that there

are exhaustive regulations and

enabling guidelines, at the same time.

Mr. K. Mahipal Reddy takes a detailed

look at the broker’s regulations – their

wholesomeness and otherwise – in the

last article of the issue. This issue also

has the details of the third quarter

business of Life and Non-life insurers.

Being an area of vital importance and

with varied opinions on its

functioning, ‘Role of Brokers in

Insurance’ will continue to be the

focus of the next issue of the Journal.

FROM THE  EDITOR

U. Jawaharlal
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER DECEMBER 2013

PREMIUM

Dec, 2012
PARTICULARS

(` in Crores)INDIVIDUAL SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

 # All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium  is actual amount received and not annualised premium.

Non linked*
1 Life

with profit 5340.25 11093.77 799563 1462550 7280.60 16967.42
without profit 2833.62 92.93 492487 192140 10233.72 1820.91

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 949.48 1185.57 25127 27737 62.09 54.20

3 Pension
with profit -0.08 14.54 -5 388 0.00 35.16
without profit 123.28 22.86 124 130 0.28 0.30

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.06 1.38 21 495 0.97 25.53

A. Sub total 9246.62 12411.05 1317317 1683440 17577.66 18903.52

 Linked*
1  Life

with profit 0.00 0.00 0 0 0.00 0.00
without profit 1244.57 780.29 120290 49311 2462.96 1296.14

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 23.11 29.49 32 131 0.03 0.61

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.16 0.02 24 6 0.50 0.09

B. Sub total 1267.83 809.80 120346 49448 2463.49 1296.85

C. Total (A+B) 10514.46 13220.85 1437663 1732888 20041.14 20200.36

Riders:

Non linked

1 Health# 0.00 0.01 0 4 0.12 0.13

2 Accident## 0.14 0.18 4 429 31.30 37.22

3 Term 0.000401 0.01 0 23 0.03 0.41

4 Others 3.72 3.84 0 0 6.52 6.10

D. Sub total 3.86 4.04 4 456 37.98 43.86

 Linked

1 Health# 0.01 0.01 0 6 0.63 0.26

2 Accident## 0.15 0.13 124 6082 245.58 104.70

3 Term 0.00 0.00 0 0 0.61 0.10

4 Others 0.00 0.01 0 6 0.68 0.28

E. Sub total 0.16 0.14 125 6094 247.50 105.34

F. Total (D+E) 4.02 4.19 128 6550 285.48 149.20

G. **Grand Total (C+F) 10518.48 13225.04 1437663 1732888 20326.63 20349.56

POLICIES SUM ASSURED

Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013

Sl.
No.

4
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER 2013

PREMIUM

Dec, 2012
PARTICULARS

(` in Crores)INDIVIDUAL NON - SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for policies Grand Total is C.

 # All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium  is actual amount received and not annualised premium.

Non linked*
1  Life

with profit 22971.76 24495.89 20364355 28779733 307440.84 479678.30
without profit 2990.62 2879.19 4139329 2913807 150205.75 163192.20

2 General Annuity
with profit 0.83 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 30.25 84.73 -17 15959 -2.17 1278.96
without profit 34.39 48.12 -97 7654 -0.05 187.22

4 Health
with profit 0.00 0.00 0 0 0.00 0.00
without profit 81.83 80.31 261066 230775 2339.65 2092.38

A. Sub total 26109.68 27588.24 24764636 31947928 459984.02 646429.06

 Linked*
1  Life

with profit 0.05 -0.37 0 0 0.00 0.00
without profit 3937.40 3622.13 722943 551648 41955.20 39383.50

2 General Annuity
with profit 0.00 0.00 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0.00 0.00
without profit 31.04 178.30 3191 19395 -12.06 28.69

4 Health
with profit 0.00 0.00 16 0 0.00 0.00
without profit 42.79 23.96 24065 12054 842.76 514.61

B. Sub total 4011.28 3824.03 750215 583097 42785.91 39926.80

C. Total (A+B) 30120.96 31412.27 25514851 32531025 502769.93 686355.86

Riders:

Non linked

1 Health# 9.90 8.79 1083 76750 1692.16 1138.23

2 Accident## 18.93 16.29 7229 612514 27262.47 24990.38

3 Term 9.58 13.73 448 39967 1989.49 2631.72

4 Others 8.25 7.48 96 11426 3108.66 2303.40

D. Sub total 46.66 46.29 8856 740657 34052.79 31063.73

 Linked

1 Health# 0.62 0.30 33 990 78.29 29.53

2 Accident## 0.80 0.82 397 42439 1814.08 2153.18

3 Term 0.03 0.03 1 26 55.59 57.01

4 Others 0.49 0.32 78 4767 80.92 55.09

E. Sub total 1.95 1.47 509 48222 2028.88 2294.81

F. Total (D+E) 48.61 47.76 9365 788879 36081.66 33358.54

G. **Grand Total (C+F) 30169.57 31460.03 25514851 32531025 538851.59 719714.39

POLICIES SUM ASSURED

Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013

Sl.
No.
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER 2013

Premium

Dec, 2012
PARTICULARS

(` in Crores)GROUP SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

Non linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 32.33 0 18 0 0 0.00 0.00
without profit 7595.37 7744.24 106 89 293075 377758 249.05 434.76

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 193.80 149.09 37 13 7507 4606 65.31 28.72

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 1.85 1.66 56 55 161808 147962 2144.59 1962.84

d) Others
with profit 0.70 3.00 0 2 0 0 0.00 0.00
without profit 2901.52 5022.91 836 937 11806105 16268661 156136.66 181188.77

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 3449.55 3154.74 30 23 41687 153698 0.00 0.00

3 Pension
with profit 0.53 261.85 0 15 0 10901 0.00 0.00
without profit 10199.02 18516.44 1 12 510856 29599 130.96 164.81

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

A. Sub total 24342.34 34886.25 1066 1164 12821038 16993185 158726.57 183779.89

 Linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 120.40 176.81 4 14 2696 31715 0.10 3.05

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 34.20 24.93 2 0 1634 437 54.11 34.32

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 27.08 15.75 0 13 19 626 0.00 8.11

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 50.39 45.92 0 12 444 1012 0.00 0.00

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 232.07 263.40 6 39 4793 33790 54.21 45.48

C. Total (A+B) 24574.41 35149.66 1072 1203 12825831 17026975 158780.78 183825.37

Riders:

Non linked

1 Health# 0.31 0.36 29 29 3615 1778 263.23 207.70

2 Accident## 3.07 4.28 93 65 257493 15539 4562.19 2524.36

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

D. Sub total 3.38 4.65 122 94 261108 17317 4825.42 2732.06

 Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident## 0.03 0.02 0 0 0 0 0.00 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.03 0.02 0 0 0 0 0.00 0.00

F. Total (D+E) 3.41 4.67 122 94 261108 17317 4825.42 2732.06

G. **Grand Total (C+F) 24577.81 35154.33 1072 1203 12825831 17026975 163606.20 186557.42

Sum AssuredSl.
No.

Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013

Lives CoveredNo. of Schemes
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FIRST YEAR PREMIUM OF LIFE INSURERS FOR THE QUARTER ENDED DECEMBER 2013

Premium

Dec, 2012
PARTICULARS

(` in Crores)GROUP NEW BUSINESS-NON-SINGLE PREMIUM (INCLUDING RURAL & SOCIAL)

* Excluding rider figures.

** for no.of schemes & lives covered Grand Total is C.

# All riders related to critical illness benefit, hospitalisation benefit and medical treatment.

## Disability related riders.

The premium is actual amount received and not annualised premium.

Non linked*
1  Life
a) Group Gratuity Schemes

with profit 8.49 0.50 1 0 40 -3 0.00 0.00
without profit 648.65 1007.62 1845 2694 1961576 2483177 8296.07 14604.81

b) Group Savings Linked Schemes
with profit 2.83 8.80 0 0 2688 18322 15.44 130.11
without profit 395.35 316.17 386 337 1877555 488661 8959.91 5301.11

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 16.07 19.37 616 390 2375907 2429762 20393.27 23200.60

d) Others
with profit 15.35 2.15 2 1 18087 22 1.81 0.00
without profit 587.59 885.14 17453 19228 30217132 39223507 261327.12 326668.59

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 91.86 0.00 0 0 711 0 0.00 0.00
without profit 1255.99 2121.12 33 269 39269 106496 57.60 2.36

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.02 0 0 23 155 1.01 5.25

A. Sub total 3022.18 4360.90 20336 22919 36492988 44750099 299052.25 369912.84

 Linked*
1  Life
a) Group Gratuity Schemes

with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 844.21 435.62 242 209 457294 332492 3272.37 117.15

b) Group Savings Linked Schemes
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 10.35 6.46 41 37 17447 13536 297.97 264.67

c) EDLI
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

d) Others
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 17.77 57.89 6 39 272 2031 61.45 31.93

2 General Annuity
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

3 Pension
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 16.55 17.25 18 17 1850 2960 0.00 220.31

4 Health
with profit 0.00 0.00 0 0 0 0 0.00 0.00
without profit 0.00 0.00 0 0 0 0 0.00 0.00

B. Sub total 888.88 517.23 307 302 476863 351019 3631.79 634.06

C. Total (A+B) 3911.06 4878.12 20643 23221 36969851 45101118 302684.04 370546.90

Riders:

Non linked

1 Health# 4.29 4.30 98 119 332309 238679 26793.93 23308.29

2 Accident## 3.15 3.78 51 83 61252 46644 4512.11 3850.24

3 Term 0.08 0.13 1 2 5394 4772 644.21 325.69

4 Others 0.02 0.02 6 6 833 1063 507.72 493.00

D. Sub total 7.55 8.22 156 210 399788 291158 32457.98 27977.22

 Linked

1 Health# 0.00 0.00 0 0 0 0 0.00 0.00

2 Accident## 0.00 0.00 0 0 0 0 0.00 0.00

3 Term 0.00 0.00 0 0 0 0 0.00 0.00

4 Others 0.00 0.00 0 0 0 0 0.00 0.00

E. Sub total 0.00 0.00 0 0 0 0 0.00 0.00

F. Total (D+E) 7.55 8.22 156 210 399788 291158 32457.98 27977.22

G. **Grand Total (C+F) 3918.61 4886.35 20643 23221 36969851 45101118 335142.02 398524.12

Sum AssuredSl.
No.

Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013 Dec, 2012 Dec, 2013

Lives CoveredNo. of Schemes
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IN THE AIR

Circular
Ref: IRDA/AGTS/MISC/CIR/041/01/2014 27-01-2014

To

CEO's of All Non Life Insurance

Companies

Sub: Agents Pre-Recruitment

Examination-Now Syllabus (IC-34)

Reference is  invited  to Regulation

6  of  IRDA (Licensing of  Insurance

Agents) Regulations, 2000 and IRDA

(Licensing of Corporate Agents)

Regulations, 2002 vide which the

Authority has mandated pass in Pre-

recruitment Examination for

candidates desirous of obtaining

license  to act as Insurance Agents

or Specified Persons/Chief

Insurance Executives of Corporate

Agents.

The Authority has reviewed the

general insurance syllabus of above

examination and decided to revise

the same by developing New IC-34

syllabus. The examination body, i.e.

Insurance Institute of India has

developed the said syllabus in

consultation with all stakeholders.

In  view of  the  above, all General

Insurers  are  hereby informed  that

the  Pre- Recruitment  Examination

referred  above will be conducted

in New  Syllabus w.e.f. 01.04.2014.

Hence the candidates desiring to

become general insurance agents

and Specified Persons / Chief

Insurance Executives of General

Insurance Corporate Agents shall

take the Pre-Recruitment

Examination in new syllabus with

effect from the date mentioned

above.

This Circular is issued under Section

14 (2) of the IRDA  Act,1999.

Sudhin Roy Chowdury

Member (Life)

IRDA signs MoU on Mutual

Cooperation with FIU-IND

The Insurance Regulatory and

Development Authority (IRDA) and

the Financial Intelligence Unit, India

(FIU-IND) signed a Memorandum of

Understanding (MoU) on Mutual

Cooperation, today i.e., 29th

January 2014 at IRDA’s Head Office,

Hyderabad, as part of continued

coordinated efforts in effective

implementation of requirements of

the Prevention of Money Laundering

Act and the Rules framed

thereunder.

The MoU was signed by Shri R.K.

Nair, Member (Finance and

Investments), IRDA and Shri Praveen

K. Tiwari, Director, FIU-IND.

According to the MoU, IRDA and FIU-

IND will cooperate with each other

in areas of mutual interest including

the following:

a) Sharing of intelligence and

information available in their

respective databases.

b) Laying down procedure and

manner in which the reporting

entities report to FIU-IND under

the PML (Maintenance of

Records) Rules.

c) Conducting outreach and

training for reporting entities.

d) Upgradation of AML/CFT skills

reporting entities regulated by

IRDA.

Press Release
Ref: 29-01-2014

e) Assessment of Anti-Money

l a u n d e r i n g / C o m b a t i n g

Financing of Terrorism (AML/

CFT) risks and vulnerabilities in

the insurance sector.

f) Identification of red flag

indicators for Suspicious

Transaction Reports (STRs) in

the insurance sector.

g) Supervising and monitoring the

compliance of reporting entities

with their obligations under

PMLA.

h) Compliance with each other’s

obligations under the relevant

international standards.
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Shifting of Surveyor Department to
Delhi Regional Office

Subsequent to inauguration of Delhi

Regional Office of Insurance

Regulatory and Development

Authority (IRDA) on 24.01.2014,

Surveyor Department shall be

operating from Delhi Regional Office

w.e.f. 3rd February 2014.

All are requested to, henceforth,

address surveyor applications for

enrolment, licensing, renewal and

other communications to

Joint Director,

Surveyor Department,

IRDA Regional Office,

Jeevan Tara Building (first floor),

Gate NO. 3, Parliament Street,

New Delhi – 110001.

Contact No. 011-23747648.

Press Release
Ref: 28-01-2014

Emails: surveyor@irda.gov.in /

rakesh@irda.gov.in

Please be informed that email shall

be primary mode of communication

for all inquiries/applications etc.

and therefore all are encouraged to

mention email ID in all

correspondences addressed to

Surveyor Department.

Final Order in the matter of M/s.

HDFC Standard Life Insurance

Company Limited

Based on Reply to Show Cause

Notice dated 31st October, 2013 and

Submissions made during Personal

Hearing on 2nd January, 2014 at

4:30PM

Chaired by Sri Sudhin Roy

Chowdhury, Member (Life), IRDA

At the office of Insurance

Regulatory and Development

Authority, 3rd Floor, Parishrama

Bhavanam, Basheer Bagh,

Hyderabad.

The Insurance Regulatory and

Development Authority (hereinafter

referred to as "the Authority")

carried out an onsite inspection of

two of the branches  of HDFC

Standard Life Insurance  Company

Limited (hereinafter referred to as

"the  Life  Insurer") during 3rd April,

2013 to 9th April, 2013 to examine

the procedures  in place to comply

with the Anti Money Laundering

guidelines  issued by the Authority.

The Authority forwarded the copy

of  the  Inspection  Report  to the

Insurer vide letter dated  4th

September, 2013 seeking comments.

On examining the submissions  made

by the Life Insurer vide letter dated

19th September, 2013, the Authority

has issued a Show Cause Notice on

10th October, 2013 which was

responded  to  by  the  Life  Insurer

vide  letter  dated 31st October,

2013. As requested therein, a

personal  hearing  was given to the

Insurer on 2nd January, 2014.

Mr Amitabh Chaudhry, Managing

Director & CEO, Ms Vibha Padalkar,

Chief Financial Officer and Mr

Manish Ghiya, Compliance Officer

were present in the hearing on

behalf of the Life Insurer. On   behalf

of  the  Authority,   Dr  Mamta   Suri,

JD (Sectorial Development

Department),  Mr V. Jayanth Kumar,

JD (Life), Mr DVS Ramesh,  DD (Life-

Coordination),   Ms.B.Padmaja,

Sr.AD   (SOD  -  AML&RI)   and   Mr   K

Sridhar   Rao, AD (Life-Regulatory

Actions) were present in the

personal hearing.

The submissions made by the Insurer

in their written reply to Show Cause

Notice as also those made during the

course of the personal hearing were

taken into account.

The findings on the explanations

offered by the Life Insurer to the

issues raised in the Show Cause

Notice dated 10th October, 2013 and

the decisions are as follows.

Charge 1: From the compliance

submitted it is noticed that

refresher training on AML matters

was not imparted periodically  to

all the Specified Persons of the

Corporate Agent, HDFC Bank. This

is in Violation of Chapter III (v) (e)

of AML Circular IRDA/F&I/CIR/AML/

158/09/2010 dated 24/09/2010.

In response the Life Insurer has

submitted that their Corporate

Agent, HDFC Bank's AML training

framework ensures training

requirements for all its employees

IN THE AIR

Order
Ref: IRDA/LIFE/ORD/MISC/058/02/2014 11-02-2014



(including specified persons) as per

the role and responsibilities

undertaken by them.   The Life

Insurer further confirmed that all

the specified persons have

completed their induction AML

training requirements and that 87%

of the Specified Persons also

completed AML refresher training.

Decision: Considering the

submissions that the Life Insurer is

in the process of completing the

refresher training to all the

specified persons no charges are

pressed. However,  the  Life  Insurer

is  hereby   advised to  put  in  place

the systems  to comply  with the

training  requirements envisaged in

the AML guidelines issued  by the

Authority.

Charge 2: In some of the instances

KYC certification by the Bank was

accepted even though the proposers

were not the customers of the Bank

and the AML Manual of the Company

allows the KYC Certification by the

Employee of the HDFC Bank

Branches even if the customers are

not holding any account with them.

This is in Violation of Clause 3.1 of

AML Circular IRDA/F&I/CIR/AML/

158/09/2010  dated 24/09/2010

(read with Annexure 1 Row 3 of AML

Circular, 2010)

In response the Life Insurer has

informed that the policies in

question were sourced through

HDFC Bank, their Corporate Agent

hence KYC were verified by the Bank

itself and that as a corrective

measure HDFC Bank has stopped

sourcing business from non- HDFC

Bank customers. The Life Insurer

further submitted that KYC

documentation had been obtained

from the customers and the same

had been appropriately validated

establishing the genuineness of the

identity of the policy holder.

Decision: While considering the

submissions of the life insurer, it is

to state that AML Guidelines

envisage acceptance of written

confirmation towards proofs of both

identity and residence from the

Banks where the prospect is a

customer of the Bank. Therefore,

the submission of the Life Insurer

that since the HDFC Bank has

sourced these customers; they can

undertake such verification/

attestation is not accepted.

However, taking into account the

submissions that KYC documentation

had been obtained from the

customers in the referred cases and

the same had been appropriately

validated establishing the

genuineness of the identity of the

policy holder, the Life Insurer is

hereby cautioned  to comply with

the provisions of the AML guidelines

issued from time to time.

Charge 3: Instances  are noticed

where multiple DDs received

towards  premiums  were not

reviewed  from  the perspective  of

reporting  STRs.  Further,  it is also

noticed  that 'Demand Drafts'

collected were accounted as

'Cheques' which may potentially

lead to the problem  of escaping  the

attention while reviewing the

transactions in violation of Clause

3.2 and Clause 3(IV) of AML  Circular

IRDA/F&I/CIR/AML/158/09/2010

dated 24/09/2010  (for  not  having

adequate internal controls to

monitor the compliance of AML).

In  response   the   Life   Insurer   has

submitted   that   as   part   of   AML

Compliance augmentation they have

put in place processes for collecting

multiple Demand Drafts' declaration

from customers  and  archiving  the

image of financial instruments

through which premiums are

accepted. With regard to the

instances referred, the Life Insurer

submitted  that  the requisite  AML/

KYC documentations were collected

and that PAN details furnished  have

been duly verified.  And that a copy

of Income Tax Return was also

collected. The Life Insurer

submitted that basing on the

documents  furnished they were of

the view that even if the

transactions would have been

picked up as an alert under STR

monitoring and reviewed, it would

not have been a reportable

suspicious transaction hence there

is no case of a transaction escaping

the reporting to FIU. It was further

submitted that the enhanced

measures to monitor these types of

transactions, from the perspective

of STRs were put in place

subsequently. With regard to

accounting of Demand Drafts as

cheques, the Life Insurer has

submitted that it was an inadvertent

clerical error without any malafide

intention.

Decision: The submissions  with

regard to accounting  Demand Drafts

as cheques are considered hence no

charges are pressed.

With regard to monitoring  the STRs,

it is noticed  that the premiums

were paid through multiple  Demand

Drafts  drawn  from  a Co-operative

Bank  inconsistent with  the  profile

of the customer. Hence, the

Authority considers that the

transactions deserve an immediate

review from the perspective  of

monitoring for STRs as and when the

same was noticed as per the AML

norms in vogue.The Life Insurer's

subsequent  submissions  that had

the transaction  been picked up as

an  alert  under  STR  monitoring

and  reviewed,   it  would  not  have

been a reportable suspicious

transaction are not acceptable.

From these submissions  it is noticed

that the procedures  that were in
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place for monitoring  these  types

of transactions (multiple DDs) are

not satisfactory and may potentially

compromise with the compliance

norms of AML Guidelines while

reviewing and reporting the STRs.

It is noticed that the enhanced

measures were put in place

subsequent  to the onsite inspection

of the Authority. In light of these

gaps noticed, the Authority hereby

warns the Life Insurer for the lapse

referred in the Charge and directs

the Life Insurer to ensure

compliance with the AML Guidelines

issued from time to time.  The Life

Insurer  is  also  hereby  directed  to

reopen  and  review  all such similar

transactions (acceptance of

multiple DDs),  missed  if  any  from

the preceding financial year 2012-

13 to until now, from the

perspective of STRs and report the

Suspicious Transactions, fit to be

reported if any, to FlU IND within

30 days from the date of this order.

Charge 4: Instances are noticed

where proposals for insurance were

underwritten with questionable

documentation sourced by the

Corporate Agent (HDFC Bank) and

basis the  signatures  on  the  ACRs

it  is found  that  policies  are  not

sourced by Licensed Specified

Persons of the Corporate Agent.

This is in violation of provisions of

Section 42(7) of Insurance Act, 1938

and Circular No. IRDA/CIR/010/

2003 dated 27.03.2003.

In response the Life Insurer has

confirmed that all the policies

referred by the Authority were

sourced by the corporate agent

(HDFC Bank) through licensed

specified persons only and

confirmed that all related AML/KYC

papers and documents were also

duly obtained under all the said

proposals.

With  regard  to  signatures  on  the

ACRs in the said policies, the Life

Insurer has submitted that they have

placed necessary oversight and

mandated declarations in ACRs with

proper and full signatures of

specified persons. The Life Insurer

has also submitted that they have

rolled out enhanced process of

attestation of all supporting

documents.

Decision: While considering the

confirmation of the life insurer that

the business is sourced by the

licensed specified persons of the

Corporate Agent, it is observed that

the manner in which the proposals

were accepted with unidentifiable

signatures of the SPs is not

acceptable. It is also noticed that

the proposals were routinely

processed without  ensuring  and

verifying  the signatures of specified

persons which is a matter of serious

concern. In view of the serious

nature of the procedural gap, the

Authority warns the life insurer for

not putting in place the effective

procedures so as to ensure that the

business is sourced only through the

licensed specified persons. The Life

Insurer is also directed to be vigilant

hereafter.

Charge 5: In a number  of cases

annual premium  is not  consistent

with the annual income of the

proposer/policyholder and financial

viability was not assessed before

issuing policies.   This is in violation

of Clause 3.1.5 of AML Master

Circular IRDA/F&I/CIR/AML/158/

09/2010 dated 24/09/2010

The  Life  Insurer  submitted  that

the  premiums  referred  relate  to

the consolidated premium

pertaining to multiple policies held

by the respective policy holders.

Further submitted that as  per  their

internal AML rules, the practice was

to undertake AML checks at the

policy level rather than client level

at the time of underwriting hence

the deviations. The Life Insurer

further submitted that they have

ensured financial viability of the

policy  holder  at  the  time  of

issuance  of  each  of  the  policy  by

exercising due compliance and

obtaining necessary income proof

documents keeping in view the

profile of the customers as per the

AML policy.

Decision: The submissions of the

Life Insurer that the premium

details  relate  to multiple policies

are taken into consideration. On

examining the submissions it is

noticed that the Life Insurer did not

comply with Clause 3.1.5 of AML

Guidelines. It may be noted  that

the compliance to clause 3.1.5 of

AML Guidelines would  be complete

and effective only  on considering

the entire portfolio of the life

policies of the customer than

reviewing the  viability for each  and

individual policy by piecemeal.

Otherwise ensuring that the

insurance purchased is reasonable

as prescribed in the within referred

Clause 3.1.5 of AML Guidelines may

be compromised. On considering the

submissions, the Life Insurer is

warned for failing to comply with

the provisions of Clause 3.1.5 of  the

AML Guidelines in some of the

instances and the Life Insurer is

directed to effectively comply with

AML norms without fail.

The Life Insurer is hereby directed

to confirm the compliance in

respect of the directions referred

in this order within 15 days from  the

date of issuance of this order.

Sudhin Roy Chowdhury

Member (Life)

11

ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

i 
~ .. 



To

All Insurers,

Re: Policy Servicing Forms(1)

Availability in Languages

recognized under Constitution of

lndia(2) Minimum Font Size of

"Times New Roman 7"

Reference is invited to Regulation 4

(2) of the IRDA (Protection of

Policyholders’ Interest) Regulations,

2002 which stipulates that all the

forms and documents used in the

grant of cover may, depending upon

the circumstances of each case, be

made available in ‘languages

recognized under the Constitution

of India’. While these regulations

specify that all print material, used

in the grant of cover, shall be made

available in languages recognized

under the Constitution of India, it

may be noticed that there are no

such specific regulations requiring

the insurers to also make available

all the forms used during the course

of post-sale policy servicing such as;

claims, loans, surrender,

alterations, nominations,

IN THE AIR

Circular
Ref: IRDA/Life/Misc/Cir/073/2013 03-03-2014

assignments, revivals etc in the said

languages.

As policy servicing is one of the

critical components of the insurance

contracts, various service forms /

formats that are made available to

the policyholders during the course

of policy service shall have clarity

in terms of the print-size and shall

facilitate complete understanding in

terms of the language.

Therefore, all the Insurers are

advised to make available all the

policy servicing forms also in

languages recognized under the

Constitution of India so as to meet

the requirements of policyholders.

The insurers may also make

available these forms ‘in languages

recognized under the Constitution of

India’ on their website so that the

forms may be accessed easily. It is

envisaged that this initiative

benefits in increasing informed

decisions by policyholders /

beneficiaries.

All Insurers also to note that there

is a need for maintaining minimum

/ reasonable font size in respect of

all the forms provided / used, both

in respect of those forms provided/

used in the grant of cover as also

those forms provided / used during

the course of policy servicing. It may

be noted that an insignificant print

used in the forms/formats may

affect the decision taking ability of

some of the prospects and

policyholders. Therefore, all

insurance companies are advised to

use a minimum print equivalent to

font “Times New Roman - size no.

7” or above in respect of all the

forms that are made available to the

prospects and policyholders both

during the course of granting the

cover and subsequent policy

servicing throughout the policy

term.

The advice of maintaining minimum

font size is also made applicable to

policy contracts / documents issued

to all policyholders.

This has the approval of Competent

Authority.

Jayant Kumar

Joint Director (Life)

In modification of Guidelines for

Individual Agents for Persistency of

Life Insurance Policies vide Ref:

IRDNCAD/GDL/AGN/016/02/2011

dated 11-02-2011 and Circular Ref:

IRDA/Life/GDL/GLD/217/09/2011

dated 20-09-2011 and Circular Ref:

IRDA/Life/CIR/AGN/257/11/2011

dated 25/11/2011 the following

guidelines  are issued.

To CEO's of all Life Insurance Cos.
Ref: IRDA/Life/GDL/057/02/2014 11-02-2014

1) Renewal of Individual Agency

License and Corporate Agency

License will not be subject to

meeting the Persistency Rates as

stated in the above referred

Guidelines/Circulars.

2) All Life Insurers are required to

have their own company specific

persistency criterion for renewal

of Individual and Corporate

Agency from 1st July 2014.

These guidelines are issued under

Section 14(2) of IRDA Act,1999 and

are with immediate effect.

Sudhin Roy Chowdhury

Member (Life)

12

ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

i 
c:EillE -



13

ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

Sub: Payment of dues to
policyholders and disclosure of
Unclaimed Amount thereof

The Limitation Act, 1963  provides

a time limit  of 3 years for claim

due to a policyholder under an

insurance policy. The Authority

vide circular no. IRDA/F&A/CIR/

CMP/174/11/2010 dated

04.11.2010 had directed insurers

not to  appropriate/write  back

unclaimed amount of policy  holders

and disclose such amount  as a

separate line item under "Current
Liabilities". In this  connection, it

is noticed that the  year-wise break-

up of the unclaimed amounts of all

insurance companies put together

is as under:

(in Crores)

Years Unclaimed Amount

2009-10 1372.64

2010-11 1945.93

2011-12 3037.46

2012-13 4865.81

While unclaimed  amount  is not

uncommon  in insurance sector, a

steep increase in the unclaimed

amount is a cause of concern. Some

of the principal reasons attributable

to such increase, inter-alia are:

• Lack of Awareness:

Dependants of the insured are

not aware about the insurance

policy taken  by the  insured.

Therefore in  the  event  of

untimely  death  of the insured,

the family members are not in

a position to claim the amount.

• Delay: The settlement  of the

claims / maturity  amount  etc.

is largely made by issuance of

the cheques/demand drafts.

IN THE AIR

Circular
Ref.: IRDA/F&A/CIR/GLD/056/02/2014 13-02-2014

Clearance of these instruments

takes some time  and in few

cases the cheques/demand

drafts are time-barred and

remain un-presented for

payments.

• Change in address: In few

cases, change  of address  is not

duly intimated to the insurer.

In the  absence  of which

cheques/demand  drafts  issued

by the  insurer towards

maturity payment etc. are not

received  by the insured  and

become  time barred.

In order to bring better  governance,

transparency and smooth transfer

of the amount due to the

policyholders, all insurers are

hereby advised as under:

1. Policyholder Protection
Committee: Policyholder

Protection Committee of the

Board shall oversee timely

payouts of the dues to

policyholders. A detailed

agenda  items covering the

following shall be placed before

the Committee on quarterly

basis:

a) Payouts made by the insurer

during the quarter in the format

A  enclosed herewith.

b) Comparison of the  payments

of unclaimed amount vis-a-vis

previous  quarter  in the format

B enclosed  herewith.

c) Steps  taken   by  the  company

to  reduce  unclaimed amount

by  identifying the insured,

creating awareness etc.

The details  of the action  taken  and

status of the unclaimed amount in

Form A along with certified copy of

the minutes of the Committee shall

be filed  with the Authority on half

yearly basis within  45 days from the

end of the half year.

2. Audit  Committee: The  Audit

Committee  of  the   Board  shall

have  oversight   on unclaimed

amounts. The committee shall

also oversee compliance of the

provisions of this circular.

3. All insurers  are required  to

display  the information about

any unclaimed amount of

Policyholders i.e. death  claim,

maturity claim,  survival

benefits, premium due  for

refund,  premium deposit  not

adjusted  against  premium and

indemnity claims etc. remained

unclaimed beyond six months

from the due date for

settlement of the claim

amount on their respective

web-site in the format given

below:

Sr. Name of Address as Reasons

No. the Insured per records

Insurers are also required to

provide a "Find"/"Search"

option for convenience to

search the information.

Initially insurers are advised to

upload the information  in the

aforementioned format as at

31st March, 2014 by 30th April,

2014. Subsequently, the said

information shall be updated

on half  yearly basis - as on 30th

September  and 31st  March by

31st October and 30th April

respectively.

I I 
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Statement about ownership
and other particulars about

IRDA Journal

1. Place of publication : Hyderabad

2. Periodicity of : Monthly

Publication

3. Printer’s Name : K. Ravindranath

Nationality : Indian

Address : Lakshmisri Enterprises

# 3-4-417, G-3,

Varakantam Chambers,

Kachiguda X Roads,

 Hyderabad-27.

4. Publisher’s Name : T.S. Vijayan

Nationality : Indian

Address : Insurance Regulatory

and

Development Authority

5-9-58/B, III Floor,

Parishram Bhavan,

Basheer Bagh,

Hyderabad-500 004.

5. Editor’s Name : U. Jawaharlal

Nationality : Indian

Address : Insurance Regulatory

and

Development Authority

5-9-58/B, III Floor,

Parishram Bhavan,

Basheer Bagh,

Hyderabad-500 004.

6. Names and address of individuals who own the

newspaper and partners and shareholders holding

more than one per cent of the total capital

INSURANCE REGULATORY AND

DEVELOPMENT AUTHORITY

5-9-58/B, III Floor, Parishram Bhavan,

Basheer Bagh, Hyderabad-500 004.

I, T.S. Vijayan, hereby declare that the particulars

given above are true to the best of my knowledge

and belief.

Date: March 1, 2014

Signature of Publisher

4. Insurers shall remit proceeds of

all claims /maturity payments/

any other sum due to  the

policyholders  or  nominees  or

assignees only  through

Electronic  mode  as under:

A. For existing policies:

In case of life insurance, a

communication providing an

option of electronic transfer

shall be sent to the insured

along with the next

communication which is sent to

the Policyholder, in any case

within 6 months from the date

of issue of this Circular. Further,

a standard clause to this effect

may be included as foot note

in all future communications

with the Policyholders.

In case of non-life insurance,

bank account detail shall be

collected in the event of claim

or payment of refund or at the

time of renewal.

All claims/maturity payments/

other sum due to the policyholders

shall be paid through electronic

mode where such option has been

exercised by the insured.

B. In case of new insurance
policies:

i. Insurer shall take all the

required details of the bank

account of the insured/

proposer  in  the  proposal form.

Insurer  shall  also  insist

necessary documents as a proof

of the bank account to ensure

authenticity of this information

such as cancelled cheque etc.

In case of death claim, at the

time of claim intimation, bank

account details of the nominee

shall be called for.

ii. Insurer  shall  also  provide  an

option  to  the  Insured  to

change  the  bank account/

modify  the bank account

particulars  in case insured

desires so. Such option shall be

provided to the policyholders

without any charge.

iii. All payments due to the insured

relating to such policy will be

routed through the  said  bank

account  through  Electronic

clearing system  (ECS), National

Electronic  Funds Transfer

(NEFT), Real Time  Gross

Settlement (RTGS), Interbank

Mobile  Payment  Service (IMPS),

Automated Clearing  House

(ACH) or any other electronic

mode as permitted by RBI.

However,

a. In  case  of  life  insurance,

payment   up  to  ̀ 10,000/- (Ten

Thousands only) per claim as

provided in circularno. IRDA/

F&I/CIR/ AML/231/2011 dated

5th October, 2011 or such other

sum as may be specified  by  the

Authority   from   time   to  time

in  AML  guidelines is exempted

from the applicability of

provisions  of this clause.

b. In  case  of  non-life   insurance,

policies having Sum Insured up

to `25,000/- (Twenty Five

Thousand only) or such other

sum as may be specified  by  the

Authority   from  time   to  time

in  AML  Guidelines  is exempted

from the applicability of

provisions  of this clause.

5. In  order  to  minimize the

unclaimed amount, Insurer

shall endeavor to keep the

Policyholder and beneficiary

informed about any updates,

changes and maturity details by

SMS alerts or Email or any  other

mode as may be specified by

the Authority on regular basis.

The circular  comes into force

from 1st of April, 2014.

R.K. Nair
Member F&I

i 
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The CEOs of all Insurers,

Sub: Bank's Capital Instruments
under Basel III- Investments by
Insurance Companies.

IRDA vide circular vide Point 7 of

Circular No. INV/CIR/008/2008-09

dt. 22nd August, 2008 and  Cir.  No.

INV/CIR/019  & 20/2008-09  dt.

11th November,  2008  allowed

Investment  in Perpetual Debt

Instruments of Bank's Tier-I Capital

and Debt Capital Instruments of

Upper Tier- II Capital.

With the migration of banks to Basel

III capital adequacy norms, there is

a substantial need for raising

additional capital by banks.

Globally, banks have started

augmenting capital by issuance  of

Common   Equity  Tier  I  (CET-I),

Additional  Tier-I (AT-I)  and  Tier  II

(T-II) instruments.  RBI  has  issued

detailed  guidelines  vide  Circular

no. DBOD.No.BP.BC.98/21.06.201/

2011-12 dt. 2nd May, 2012

regarding implementation  of  Basel

III capital Regulations in India.

IRDA had examined the various

instruments prescribed under Basel

III framework and have decided to

permit following new instruments

issued by Domestic Banks for

Investment by Insurers:-

S.No. Tier II (T-II)- capital

1 Debt Capital Instruments

(DCI)

2 Redeemable Non-cumulative

Preference Shares (RNCPS)

3 Redeemable Cumulative

Preference Shares (RCPS)

Above mentioned instruments may

be deemed as a part of 'Approved

Investments' for the purpose of

Sections 27A and 27B of Insurance

Act, 1938, under powers vested in

sections 27A(1)(s) and 27B(1)(j) of

Insurance Act, 1938, subject to the

following conditions:

a) The  Debt  Instrument  issued

by  Banks  shall  be  rated  not

less than 'AA' by an

independent, reputed and

recognised Rating Agency,

registered under SEBI.

b) If the Instruments are

downgraded below AA, such

investments shall be re-

classified as 'Other

Investments'.

c) Preference  shares issued by the

Banks shall satisfy the

conditions  specified under

section 27A and 27B of

Insurance Act, 1938.

d) In case the Interest on the

Instrument is not serviced on

due dates, the Investment in

such instruments are to be re-

classified as 'Other Investments'

from such date for reporting to

the Authority.

Insurers are also required to note
that:

(i) All Exposure norms as specified

in Regulation 9 of IRDA

(Investment) Regulations, 2000

shall apply to these

Instruments/Preference Shares

Issued by Banks i.e. Group

exposure, Single lnvestee

exposure, Industry exposure,

etc.

IN THE AIR

Circular
REF: IRDA/F&I/CIR/INV/063/02/2014 13-02-2014

(ii) Category codes for these

instruments are:

Investments Category

Codes

Approved Investments

Debt Capital Instruments

(DCI- Basel III)) EDCI

Redeemable Non-

cumulative Preference

Shares (RNCPS-Basel III) ERNP

Redeemable Cumulative

Preference Shares

(RCPS- Basel III) ERCP

Other Investments

Debt Capital Instruments

(DCI- Basel III)) ODCI

Redeemable  Non-

cumulative  Preference

Shares (RNCPS-Basel III) ORNP

Redeemable Cumulative

Preference Shares

(RCPS- Basel III)) ORCP

(iii) Investments  in these

instruments shall be classified

under 'Financial and Insurance

Activities' sector.

R.K. Nair
Member (F&I)
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To All Insurers,

Re: Clarifications under Regulation
14 of IRDA (Sharing of Database for
Distribution of Insurance Products)
Regulations, 2010

In exercise of powers vested in

Regulation 14 of IRDA (Sharing of

Database for Distribution of

Insurance  Products)  Regulations,

2010 (hereafter referred as

Regulations), the following

clarifications are issued.

1. Norms governing the Renewal
of Approval of the Referral
Companies:

a) Attention is drawn to

Regulation 6 (3) of the

Regulations wherein it is

specified that the approval

granted by the Authority to the

referral company is valid for a

period of three years from the

date of grant of such approval.

And Regulation 8 (3) also

clarified that the agreement

entered into by the insurer shall

be valid for a period of three

years from the date of

approval.  Now it is clarified

that if there is mutual consent

and the Referral Company is

eligible to continue the referral

arrangement with the Insurer in

accordance to the provisions  of

Regulation  10(1) and fulfils the

eligibility criteria prescribed in

Regulation (6) of the

Regulations,  the Insurer may

submit the application  for

renewal of the approval of the

Referral Company in Form- C of

Annexure- 1 of this circular. The

renewal of the approval shall

be subject to the following

conditions:-

IN THE AIR

Circular
Ref: IRDA/Life/Ref/CIR/067/02/2014 17-02-2014

i) The application  seeking

renewal  of approval  for the

referral company shall be

accompanied  by a fee of

Rupees Ten Thousand  paid by

way of a bank draft in favour

of 'Insurance Regulatory and

Development Authority' payable

at Hyderabad.

ii) The  application  seeking

renewal  of  approval  in  the

prescribed  form shall reach the

office of the Authority three

months prior to the expiry of

the approval period. Provided,

if the renewal application is not

received as indicated above,

the insurer shall forward the

application stating the reasons

for the  delay,  along  with a

penalty  of Rupees  two

thousand rupees.   Where  the

application  seeking  renewal

of  the  approval  is received

after the expiry of the approval

accorded by the Authority, the

application  shall carry a

penalty of Rupees Five

thousand rupees and the

Insurer shall substantiate the

reasons for the delay.

iii) Applications seeking the

approval for renewal, one year

after the expiry of the approval

period are not considered for

renewal.

iv) The Authority may call for such

further information as may be

required.

v) The Authority may reject the

renewal  application made, if

it is found that the referral

company is not fit to continue

the referral arrangement with

the Insurer.

vi) On satisfying itself that the

renewal application is in order,

the Authority may accord the

renewal which shall be valid for

a period of three years.

vii) On approval  of the renewal,

the insurer shall renew the

registration of the referral

company in accordance to the

provisions of Regulation (8) of

IRDA (Sharing of database for

distribution of insurance

products) Regulations, 2010.

viii) After  the expiry  of the renewal

accorded,  the Insurer  shall

follow the same procedure, for

further renewal.

ix) The Insurer and the referral

company shall continue to

abide by all the provisions of

IRDA (Sharing of database for

distribution of insurance

products) Regulations, 2010,

Insurance  Act, 1938 and all

other applicable norms laid

down by the Authority from

time to time.

2. Annual Compliance Certificate

a) Attention is invited  to the

provisions  of Regulation 10 (1)

of the Regulations that

obligates  the referral company

to maintain  the specified net

worth and turnover  at  all

times  during  the tenure of the

referral arrangement. All the

Insurers are directed to upload

in the portal  furnish the annual

compliance certificate by the

Chief Compliance Officer in

Form-D of Annexure-1 of this

circular.

i 
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b) The compliance  certificate for

the preceding Financial Year

shall be furnished to the

Authority every year within

fifteen days from the date of

the receipt of the relevant

information from the Referral

Company but before 31st

December.

3. Instances of application for

Referral arrangement by one

Insurer with an approved and/

or a registered  referral

company of the other insurer

for the same class of business:

a) Reference is invited to

Regulation (6) (g) which

prescribes that Insurer, while

applying for referral

arrangement,  should  ensure

that  the  referral  company

does not have the existing

referral arrangement  with an

insurer carrying out the  same

class of insurance business.  In

order to improve  the  extant

procedures the following are

prescribed:-

i) All the  Insurers  shall  notify

the  Authority  the  issuance  of

termination notice  to  the

referral  company  or  the

receipt  of  the  terminal  notice

issued by the Referral Company

in terms of Regulation 11 (5) of

the Regulations  within 15 days

of such event.

ii) The  Insurer  shall  also  notify

the  Authority  any  adverse

information about the referral

company that have come to its

notice and may have a  bearing

on  the  Authority  considering

the  company  as  a  referral

company to another insurer.

iii) No  Insurer  shall  submit  the  '

Application  for  Approval  of

the Referral Company'  with a

'company'  which was already

approved as a referral company

for another insurer doing the

same class of business until the

expiry  of three  months  from

the date  of termination  notice

issued  or from the date of

receipt of the termination

notice issued by the Insurer.

The above guidelines  will come

in to force with immediate

effect.

Sudhin Roy Chowdhury

Member (Life)

FORM- C Annexure-1

Application  for Renewal of the Referral Company

1. Name of the Insurer:

2. Name of the Referral Company:

3. Unique Number allotted at the time of approval:

4. Date of Approval accorded by the Authority:

5. Date of Agreement entered with the Referral Company:

6. Date of expiry of the Referral Agreement entered with the Referral Company:

7. Net worth of the Referral Company in the preceding three financial years:

8. Turnover of the Referral Company in the preceding three financial years:

9. Financial Year wise Number of complaints received against the referral company in the preceding three

financial years:

10. Whether  the Insurer  is with  the knowledge  of any adverse  reports  against  the referral company:

11. If   Yes,  submit  the  detailed  information  in  a  separate  paper  along  with  the supporting documents, if

any:

12. Any other relevant information required to be disclosed:

It  is  certified  that __________________________ (Name  of  the  referral  company)  with whom  the  company

had  the  referral  arrangement  in terms  of  the  Approval  letter dated  dd/mm/yyyy   issued   by  the  Authority

is  eligible   to  continue   the  referral arrangement and fulfils all the norms laid down in IRDA (Sharing of

database for distribution of insurance products) Regulations,  2010.

Place:

Date:

Signature of the Chief Compliance  Officer of the Insurer with seal

i 
~ .. 
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IN THE AIR

Circular
IRDA/F&I/INV/CIR/074/03/2014 03-03-2014

The CEOs of all Insurers,

Sub: Guidelines  on Investment in
Equity Exchange Traded Funds

Insurers are permitted to invest in

various asset classes under the

provisions  of Insurance Act. 1938

and Insurance (Investment)

Regulations, 2000. The asset classes

are amended from time to time to

increase the investment options of

the Insurers with necessary

prudential limits to ensure the

protection of policyholder's

interest. Investments in Exchange

Traded Funds (ETFs) may mitigate

the concentration risk and ETFs also

offer management of funds with

operational convenience. After

discussions in various Forums, the

Authority had issued Draft

Guidelines on Investment in Equity

ETF on 8th January, 2014 seeking

comments from all stakeholders.

After careful examination of the

comments received, it is decided to

permit Insurers to invest in Equity

ETFs subject to the following

conditions:

i) Only Passively managed

schemes of the Mutual Funds

which are registered with SEBI

and governed by SEBI (Mutual

Funds) Regulations, 1996, as

amended from time to time are

eligible.  These schemes are

benchmarked and tracked to

publicly available Index.

ii) The Overall Expense Ratio shall

be less than 0.50% of the daily

net assets of the scheme.

iii) All Securities in  the equity

basket  shall be  compliant

regarding dividend distribution

norms as per Section 27A (1)(1)

in case of Life Insurance

company and Section 278 (1)(h)

of Insurance Act, 1938 in case

of General Insurance company

respectively to qualify as

'Approved Investment'.  Unless

Scheme Information Document

(SID)/updated SID has the

clause that the constituents

meet the dividend criteria   laid

down in the Insurance Act,

1938, such investments cannot

be classified as 'Approved

Investments'. In any case, the

compliance with the dividend

criteria in the SID shall not be

older than 1 year while

classifying any ETFs as

'Approved Investments' by the

Insurers.

iv) Insurers are required to comply

with the provisions of Sec. 27C

of the Insurance Act, 1938 and

shall invest in ETFs which invest

in domestic equities.

v) These instruments shall be

listed on at least one Exchange

which is having connectivity

with nationwide terminals.

vi) In case, the dividend criteria

mentioned under point no. (iii)

is not met by the ETF, such

investment shall be classified

under 'Other Investment'

category.

vii) These Investments shall come

under current exposure norms

applicable to Investment in

Mutual Funds (MF) by Insurance

companies. The exposure norms

for investments in MFs are

governed by Circular no. INV/

CIR/08/2008-09 dated 22nd

August, 2008, Circular no. INV/

CIR/020/2008-09 dated 11th

November, 2008 and Circular

no. IRDA/F&I/INV/CIR/213/10/

2013 dt. 30th October, 2013.

viii) Exposure to  stocks  through

ETF  shall  not  be  reckoned

for  the  overall exposure norms

prescribed for Individual stocks

vide Regulation 9 of IRDA

Investment Regulations, 2000,

duly amended from time to

time.

ix) Category codes for these

instruments are:

Investments Category

Codes

Approved Investments

Passively Managed Equity

ETF(Non Promoter Group) EETF

Passively Managed Equity

ETF (Promoter Group) EETP

Other Investments

Passively Managed Equity

ETF (Non Promoter Group) OETF

Passively Managed Equity

ETFs (Promoter Group) OETP

The valuation of ETFs shall be in line

with the equity shares.

x) Concurrent Auditor has to

comment on the compliance of

the above requirements, if the

Insurer has any investments in

ETFs during the audit period.

R.K. Nair
Member (F&I)

i 
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I
n a typically market-driven

business – like the Indian

insurance industry – the role

played by the intermediary is

colossal. The agent has been largely

successful in the spread of Life

insurance business, especially

across the country’s rural and far-

flung areas. However, for the

insurance industry to be on a

developmental trajectory and to

achieve a semblance of global

standards; there is need for

intermediation to see beyond mere

selling or marketing. Identifying the

risks that an individual or a business

entity is exposed to; and to be able

to suggest measures to tackle them

successfully is typically the role for

an insurance broker globally.

Further, the brokers can be

instrumental in several new

products being designed and

introduced in the market. The least

that can be expected, if designing

new products is out of reckoning, is

to ensure that value addition to the

basic products in the form of riders

or add-ons is brought into the

market so that the customers would

have a range of products to choose

from. Price elasticity has been a

major feature of the Indian business

domain; and the financial services

are not an exception to this rule.

Brokers in insurance can influence

the pricing pattern in the industry

so that customers can derive the

benefit of low prices.

There has been a rapid rise in the

incidence of catastrophes – both

natural and man-made – more

recently; and brokers can help their

clientele in understanding the

vulnerabilities to such events. Being

well-prepared to such phenomena

rather than adopting methods to

repair the damage after it occurs

would be the desired route; and in

order to accomplish this, the brokers

can make a difference with their

comprehensive understanding of

various scenarios. In the Indian

domain especially, there is a lot to

be achieved in this direction – blame

it on a lackadaisical approach or an

attitude of waiting for things to

happen.

in the next issue...

‘Role of Brokers in Insurance’

Setting

the Right Tone
- Brokers in Insurance

VANTAGE POINT
‘There has always been a need for educating the

customer in the Indian insurance domain about being

well-prepared for an eventuality and it is the broker

with his vast knowledge and acumen that would cater

to this need’ observes U. Jawaharlal.

Being an intermediary of such a vital

importance, the brokers should

always look at being well-informed

of the various events globally and

on what they could mean for the

Indian domain. ‘Information’ has

had a revolutionary change and

brokers should make full use of the

modern trends so that they are

always abreast of the various

developments taking place. Further,

they should have proper systems in

place to ensure that all their

employees are fully equipped to

deal with the clients as regards their

needs. It needs no emphasis to

mention that adopting technology

should be among the brokers’

foremost priorities.

‘Role of Brokers in Insurance’ will

once again be the focus of the next

issue of the Journal and we look

forward to one more set of

interesting and illuminating articles

in the domain.
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Historical Perspective

T
he broker’s value proposition

was established as early as

16th century at the Lloyd’s

coffee shop in 1688. Brokers would

take ‘slips’ with information on the

ship, cargo and route to each

financier, shopping around for

insurance at coffee shops. Brokers

assessed the financial strength of

the potential insurers to their client

i.e. cargo merchants. A need to

identify the right insurer for the

customer led to the establishment

of broker value proposition in those

early times. From those early days,

insurance brokers represented

customers in the insurance market.

The pool of brokers and

underwriters that resulted is Lloyds

as we know it today. This

development of the broker as an

advocate of the client was also

encouraged by the organisation of

the Lloyd’s market and it relied

primarily on brokers to bring them

business.

Broker Emergence in India

The insurance broking community in

India is just over a decade old and

today, there are over 300 licensed

brokers. The brokers’ direct market

share of the total non-life premium

has grown from 16% in 2009-10 to

23.3% (`14,699 crores) in 2012-13.

The brokers’ share of the life

insurance market was around 0.5%.

The insurance market liberalization

saw choices for the customer

increasing in terms of more

insurance companies, number of

products and later, rates due to

detariffication in 2007-08. These

choices and complexities created a

stronger need for customers to have

an advisor and broker to represent

their interest and help them make

the best selection for their risk

needs. Detariffication caused a

significant jump in broker market

share in the non-life segment,

particularly in the corporate sector.

During the initial phase of broking

in India, there was the psychological

barrier associated with the word

‘broker’, which connotes a “middle

man”. However, the term ‘an

insurance broker’ does not truly

reflect the reality. The insurance

broker acts as an advisor to the

customer and represents customer’s

interest in the insurance market.

In 2012-13, for the various product

categories the broker market share

was as follows:

Complex products which require

deeper understanding and

expertise, such as Liability lines and

Engineering, have seen the market

share of the broker as high as 44%

and 34% respectively.

Globally, brokers tend to acquire a

fairly large share of corporate

The Customer

Representative
- Insurance Broker

ISSUE FOCUS

Sanjay Kedia insists that although the broking

channel has brought in a lot of value addition to

the insurance industry in India, it is yet to be

recognized as such.

During the initial phase

of broking in India,

there was the

psychological barrier

associated with the

word ‘broker’, which

connotes a “middle

man”. However, the

term ‘an insurance

broker’ does not truly

reflect the reality.
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premiums in the non-life market,

including both corporate and

personal lines of insurance. In select

Asia-Pacific countries, as the table

below shows, markets like

Philippines and Indonesia have over

40% of total Non-life market

(corporate and personal lines

included) placed through insurance

brokers. In India, the market share

was 18% in the year 2012 (23% in

2013), which leaves tremendous

scope for growth of brokers’ market

share in the years to come. Brokers

are an important channel in India’s

non-life market, but is relatively

small compared to other markets in

Asia.

With the advent of technology, even

individual customers for personal

lines of insurance can now use a

broker’s services to represent their

best interests and have greater

choices through the broking channel

on the internet. The Authority’s

distance marketing guidelines,

which permit sale of insurance other

than in person but through various

mediums like telemarketing, SMS,

internet, etc, has allowed insurance

brokers to deliver good value to the

customer and create choices at a

relatively low transaction cost.

The Indian insurance market is

expected to grow between 15% and

20% per year, and the broker share

has to significantly further go up.

Brokers have to shoulder a much

bigger responsibility in contributing

to the Indian market growth story.

Value of insurance broker to the

customer and insurance market:

So what value does a broker bring

that they contribute such a large

share of insurance penetration?

Managing Risk : It must be

appreciated that understanding a

customer’s requirements is the key

to developing a long-term

sustainable business. The

customer’s real issue is “risk”; and

not insurance. Insurance is one of

the ways to transfer and manage

risk. Therefore the broker’s role is

to understand the risk a customer

faces and offer solutions which are

need based. In most scenarios,

brokers can help in innovating new

products because they are in a

unique position to understand the

changing customer needs and create

a market place to fulfill these needs

through the insurance market.

(` in cr.)

Portfolio Market  Broker Broker Share

Fire 6,760 1,591 24%

Marine cargo 1,941 683 35%

Marine Hull 1,087 131 12%

Aviation 479 129 27%

Engineering 2,470 833 34%

Motor OD 19,595 4,726 24%

Motor TP 10,094 1,997 20%

Liability 1,138 504 44%

PA 1,615 274 17%

Medical 15,011 3,203 21%

Overseas 365 49 13%

Crop 2,965 28 1%

Credit 1,261 70 6%

Misc 3,938 482 12%

Source: IRDA Annual Report 2012-13

Source: AXCO, country insurance regulatory authorities, Oliver Wyman analysis

21

ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

Pigpo(IJon 01 GtON Wlilhn P'fflnlwnl [V!lih Bin~• 
ol CWIP lar 2'1 l l 



Bridging Trust Deficit: Insurance

market everywhere has some

element of trust deficit with

customers.  Brokers who work for

the customer help fill that trust void

which brings the customer closer to

the insurance market. Usually,

insurance is sold, therefore it is push

factor. Brokers help bring the pull

factor. This is the most important

value and role – being the

representative and advocate of the

customer.

New Products and Capacity:

Brokers help raise the bar and

create capacity by a) lifting the

standards of the industry as a whole

b) developing new types of

insurance products depending on

client needs and c) creating risk

capital and capacity that facilitates

growth.

The increasingly complex risk,

business, and economic landscape

present a significant opportunity to

position insurance brokers as

holistic risk advisers and

consultants. Our role in claims

advocacy, loss control and risk

mitigation provides much needed

value to our clients and insurers

alike.

Another interesting fact is now more

and more companies understand the

role of a broker and are accepting

that brokers represent their

interests. It is important for the

broking channel to make every

effort to ensure this trust is

maintained. There is still a lot of

work all the members of the broking

fraternity need to do to raise

professional standards. The

Insurance Brokers Association of

India’s role and contribution has

potential to significantly go up in

being a self-regulator and driver of

higher professional standards for

the entire broking community,

which will instill greater confidence

in the Authority and all the

stakeholders.

Key functions of the broker globally

include:

1. Insurance placement:

a. Matching client needs with

provider solutions

b. Negotiation and sourcing of best

solutions for clients

c. Efficient execution of

(especially large and complex)

transactions

2. Risk management and

consulting

a. Risk identification, assessment,

quantification, and risk

financing (arranging insurance)

b. Design and develop risk

management solutions for

insurable and non-insurable

risks e.g. captives, alternative

risk transfers (ART)

c. Provides industry and risk

specialty experts and insights

d. Sourcing from (often multiple)

providers and designing tailor-

made solutions

3. Servicing and support

a. Support clients and providers in

servicing of insurance contracts

e.g. claims settlement

b. Outsourcing and administration

services

c. Provision of technology

solutions and market

intelligence to support risk

management

4. “Market-maker”

a. Increase transparency and

facilitate competition

b. Provides SMEs with greater

access and bargaining power

with large providers

c. Holistic offering, leveraging

access to wide range of

providers

5. Knowledge & expertise

a. Access to global markets and

providers

b. Knowledge and expertise of

insurance markets, both locally

and internationally

c. Benchmarking on limits,

deductibles and pricing

It is important for the

broking channel to

make every effort to

ensure this trust is

maintained. There is

still a lot of work all the

members of the broking

fraternity need to do to

raise professional

standards.
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a broker has given rise to various

schools of thought within the

industry. Understandably, for all

existing brokers this could mean

strong competition.

However, keeping in view the

interest of the customer and the

industry as a whole, it is difficult to

argue against the logic that banks

cannot be brokers and can provide

an option and choice to customer.

There are a few challenges which

need to be addressed for this to be

successfully implemented. The

Authority may consider use of

incentives and disincentives to

create a natural pull for banks to

adopt desired models, which is in

the interest of customers and the

market.

(i) Banks’ current financial model

as an agency provides better

value to bank as compared to

broking model, hence it is very

important to tweak the

remuneration framework, which

provides right sets of incentives

for the bank to consider broking

model.

(ii) Banks after becoming brokers

would represent the customer

and hence would be subject to

regulations and liable to

customer, which is not the case

in the agency model.

Sub broking: The Authority had also

appointed a committee to study the

implication of allowing sub broking

in India. As per the report on sub

broking, “…the overall aim of both

the insurance broking model and of

the regulator is to ensure that

clients receive the service and

products that they expect and that

they are treated fairly. This applies

to any distribution method that the

regulated firm chooses to adopt,

whether it be via a sub-broking

model or direct to market.”

Sub broking can be rolled out in

various shapes and forms. For

instance, there can be a model

where the broker’s firm has agreed

to appoint third party introducer to

actively promote the services of the

principal firm and is only able to

refer customers and typically they

are not allowed to provide advice.

Another extension of this model is

where the third party is also allowed

to sell the policy and in this

scenario, the education

qualification requirement of the

third party can be mandatory.

Lastly, there can be Appointed

Representatives (AR), which is a

third party that a principal broker

has agreed to appoint to conduct

regulated activities up to the limit

of the principal broker’s

permissions. In this case, the

principal broker is therefore

responsible for ensuring that the AR

has the appropriate systems and

controls in place to carry out

regulated activities and should have

in place appropriate controls around

its ARs, such as a contract, a

monitoring regime, provide

appropriate training etc.

Various modular approaches can be

adapted to roll out the sub broking

model in India. The concept of

broking has not percolated down to

smaller cities, towns and villages

primarily because of stringent

procedure for obtaining a license,

trained manpower and non-

existence of business volumes. It

becomes economically unviable for

a broker either to set up business

or establish a branch office.

Nonetheless, the existence of

business in such small cities cannot

be denied. To cater to such small

size business, it would be

worthwhile to try a business model,

which remunerates a person who

canvasses business, based on the

volume of business he brings to the

table.

Broking Industry: The Road Ahead

The insurance broking industry also

has grown from its nascent stage,

as it is still only a decade young in

India. The professional standards

have certainly risen but this is an

area where broking community has

to take a lot more responsibility to

gain credibility and expertise.

Banks after becoming

brokers would

represent the customer

and hence would be

subject to regulations

and liable to customer,

which is not the case in

the agency model.
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T
he role of a direct broker in

general insurance is a high

talking point. It arises from

a deep concern at poor penetration

and to consider the use of direct

brokers for stepping up penetration.

Most preferably, given the reach of

banks and the customer loyalty and

affinity to his / her bank, an

opportunity is seen to insist upon

banks to become direct brokers to

assist for penetration.

1. Why is penetration an issue?

The answer to the above question

lies in per capita income and

disposable income.

Research has determined that

insurance consumption in a county

has a growth behavior

commensurate with its level of per

capita income. Based on such

research, USAID established a model

of four stages in the growth of

insurance consumption.

The dormant, the early growth, the

sustainable growth and mature

market are the four stages. The

critical phase is the sustainable

growth stage. This commences

when the per capita income of the

country is at USD 1000 and

accelerates given increasing income

elasticity from a level of 1 up to a

level of 2 before it starts dropping

in the mature market phase when

the per capita income reaches USD

10000. This has not happened in

India. A reason could be with respect

to the relative variations in

economic development of the

different states of India. Chandigarh

has the highest insurance

penetration but its volumes are not

visible on an all India basis both for

GDP and GWP. Uttar Pradesh and

West Bengal have not penetrated

enough given their share of GDP.

A likely scenario can be the

establishment of state level

insurance funds across all states.

These funds are exempted from the

application of the Insurance Act,

1938. They can contribute to

increased penetration at the state

level. Presently there are a few

states having an active state

insurance fund. Given that

insurance is in the Concurrent List

of the Indian Constitution, the state

government can legislate on

insurance in equal measure as the

central government.

The analysis as above by Dun &

Bradstreet reflects the increasing

disposable income in the Indian

economy. The discretionary

spending increases over the years.

It can be seen to increase from

59.7% in 2010 to 72.0% in 2020 with

consumption expenditure on

miscellaneous goods and services

reaching 25.1% of the total

expenditure. Given the present

situation and projected future

development this is a likely

scenario. How is the insurance

Seeing

Beyond Business
- Role of a Direct Broker

ISSUE FOCUS

K.Ramachandran writes that the broker has a

significant role to play not merely in successful

consummation of contracts but equally about the

subsequent services to be rendered.

Research has

determined that

insurance consumption

in a county has a

growth behavior

commensurate with its

level of per capita

income.
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industry addressing the potential

and opportunity in increased

discretionary spending of the Indian

consumer?

Growth refers to year on year

increase and appears incremental in

its measurement. We see growth by

line of business, by channel of

distribution and by segments of the

market. The growth includes within

it addition of previously uninsured

persons, assets and business. Each

addition of such business marks

penetration and therefore tapping

of the hitherto uninsured part of the

different segments.

Penetration results in new

customers and new lines of

business, often in personal

insurances.

2. Does the solution for

penetration lie in directional

orientation of banking system as

a broker?

First we need to understand the role

of a broker. Broker as an institution

has a dual role – (1) until placement

of risk with an insurance company

the broker is fully the agent of the

customer; and (2) once the risk is

fully and clearly agreed between the

customer and insurance company,

the broker turns into an agent of

the insurer to service the policy.

A broker is legally an intermediary

between a customer and insurer.

The key role of a broker is in

providing technical skills to

understand risk, determine

protection requirements, negotiate

cover and to take complete

responsibility for customization.

A broker looks to generating

commission based on application of

mind and negotiation skills. The

300+ direct brokers licensed by IRDA

have relied upon their network of

relationships and the value addition

that they can provide as advisor in

these relationships to register their

business. There is no assurance they

will promote an insurance company

to the market and increase its

share. Their value is in expert

advice. They are hardly active in

personal lines of insurances.

IRDA carried out an insurance

awareness survey through NCAER

and published their findings. The

survey underscored the significant

role of agents, relatives and media

in persuasion to buy insurance. The

report noted as a part of its

conclusion “the insurance

companies or the regulatory

authority need to step up efforts to

improve the awareness levels across

the country. The process through

which awareness could be improved

would require sustained effort from

the authorities.”  As recognized in

the IRDA awareness survey, this role

can be best fulfilled by agents and

not by brokers.

Agent Broker

1. Procure permium for his insurer 1. Offers advise for optimal cover

2. Exclusive single insurer relation 2. Works with any insurer

3. Identifies prospective clients 3. Identifies prospective risk issues

4. No capital investment 4. Minimum Rs. 50 lacs + capital

5. Insurer responsible for conduct 5. E&O insurance - a must

6. Straitjacket offer 6. Negotiated covers

7. Take or leave 7. Coinsurance/reinsurance options
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It is not out of context to observe

that the choice of process – whether

to be an agent, broker, referrer –

must be left as an outcome of

business due diligence done by a

sponsor and promoter, and not

mandated. As mandatory direction

impacts and causes newer concerns

to an existing enterprise most of all

its viability.

3. Distinction between an agent

and a broker :

The present direction for banks to

reorient exclusively as broker raises

concerns for capability to identify

prospective risk issues and to offer

advice. Personnel must be capable

to negotiate covers and plan out

alternative solutions. As per the

directions, banks do not have to

incorporate a separate company for

insurance broking. They can do it

departmentally with a GM, who

holds a Certificate in Broking, as its

head. The bank's employees who are

assigned to broking must also be

certified after duly attending the

100 hours course and passing the

exam in this regard. They may

qualify and get certified but may not

have the experience to conduct the

business of insurance broking across

the branch network of a bank. This

gap is of concern as the bank will

be solely held responsible for

coverage failure for insurances as

sold to a client. The bank’s E&O

insurance would remain highly

exposed for omissions if not errors

in processing the annual insurance

requirements of their clients. In the

case of agents, these concerns

remain with the insurer as the

prinicpal. Any issue in mis-selling by

an agent is the sole responsibility

of the insurer.

The key point to note is that a

bank’s core operation remains

unaffected when it is an agent to

an insurer. On the contrary, a bank

becomes fully embroiled in an

unrelated service if it becomes a

broker. This could be a serious

concern to RBI.

Given the hold of the banking

system on its customers, the

existing direct insurance brokers

would suffer loss of their Corporate

and SME business.

A mechanism to synergize the

banking system, financial

institutions and existing direct

insurance brokers needs to be

studied and worked out to chalk out

The key point to note is

that a bank’s core

operation remains

unaffected when it is an

agent to an insurer. On

the contrary, a bank

becomes fully

embroiled in an

unrelated service if it

becomes a broker.

a strategy for penetration that

would add to new customers and

new lines of insurances each year.

The target would be to encourage

pull factors in purchase of insurance

rather than rely upon push factors.

To end, the following quotation may

not be totally out of place in the

given context. “Crises and

deadlocks, when they occur, have

at least this advantage that they

force us to think.” – Jawaharlal

Nehru.

The author is Head – Reinsurance,

SBI General Insurance Company Ltd.

Mumbai.
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I
nsurance broking is now just into

its 12th year of existence in

India. What does the report card

say? This fledgling industry

continues to be in its caterpillar

stage, continuing its struggle to

break out of the cocoon created by

itself, the market and the regulator.

If the first decade was a struggle,

the beginning of the second one

seems even more turbulent!

While the concept of broking was

announced in 2000, this was not

implemented when the market

initially opened up in Jan 2001. It

was only after the nod from the

Parliamentary sub- committee in

2002 before the first licences were

granted. The licence was limited in

scope as the Tariff structure of the

industry was against broking as 5%

special discount was given for direct

business. That marked the beginning

of the battle for the brokers.

The brokers looked for the day when

the market was to be detariffed,

considering the fact that a broker’s

role increases tremendously in a

detariffed market. A glimmer of

hope was given in 2005 when this

special discount got abolished and

the products were detariffed.

However, this joy was short lived

with caps being imposed on

discounts and brokerage being

indexed to the capital of companies.

Another period of uncertainty and

struggle continued for 2 years.

Finally the industry got detariffed

and brokerage became market

driven with an overall cap.

As the premium continued to

nosedive, the brokerage got wiped

out as past brokerage became

current premiums and another

period of 2-year struggle ensued.

The markets have just about

stabilized and the premium rates

have been slowly rising in some lines

of business. Insurance companies

slowly started accepting brokers as

a vital partner and we have the

Finance Minister letting loose the

banks to compete with the brokers.

One will have to wait and watch the

market reaction. The flip side is that

even the Government now

recognizes broking as an integral

part of the insurance industry and

brokers have a permanent role much

against the wishes of doomsday

prophets who felt brokers had no

role in Indian market.

Despite having completed over a

decade in business, the existential

question of survival continues to

Driven by

Market Dynamics
- Role of Insurance Broker

ISSUE FOCUS

V. Ramakrishna emphasizes that the role of the

broker would be more emphatic in a market that

boasts of a wide variety of products to choose

from and a multiplicity of suppliers.

The flip side is that

even the Government

now recognizes

broking as an integral

part of the insurance

industry and brokers

have a permanent

role much against the

wishes of doomsday

prophets who felt

brokers had no role in

Indian market.
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loom largely. A universally accepted

concept in the global market is still

struggling to make an impact on the

Indian insurance scene. Why do we

need brokers is a question insurance

companies continue to ask and so

does the customer. The volume of

business placed through the broking

channel is stagnating in a market

that is growing at 16%.

A quick look at the figures below

indicates the state of the market

(Premium in `Crores)

Broking as a concept made an entry

into the Indian insurance industry

which was rather comfortable

without the brokers. The insurance

companies have hence looked at

brokers with reluctance and have

been very slow converts to the

broking concept. The sheer pressure

of the regulator and customer has

compelled them to grudgingly

accept brokers as an unwelcome

entity to the client -insurer

relationship. The insurance

companies are quite justified in

their guarded acceptance of

brokers. In the battle for survival,

the brokers have been pushed to

become ‘price discoverers’ for the

customers thus putting unwelcome

pressure on insurance companies. So

instead of harmonious working there

is a relationship of continuous

conflict.

The root of this dichotomy lies in

the structure of the Indian insurance

industry and the gradual opening of

the market. Brokers are best suited

in a market that has multiple

products and numerous suppliers

creating complexity to clients in

their purchase decision, making

them look for brokers who give the

right advice. Unfortunately the

Indian market is still stuck with

identical products with numerous

suppliers, leaving price as the only

differentiator.

Unless there is a complete free

market with variety of policies with

varying coverages, clients and

insurance companies would prefer

to deal directly. The current

provision to give add-on covers to

various tariff driven policies is the

way to go forward. The broking

fraternity will have to wait for the

industry to stabilize and the

complete opening of the tariff to

make the next leap.

The second issue is insurance

placement process in India is not

subscription based, it’s more driven

by co-insurance which is at variance

with the global markets. The Indian

market practice of offering 100%

capacity to each risk reduces the

need for placement and where there

is a capacity shortage the same gets

absorbed with co-insurance which

does not give any role to broker.

There is a gradual shift in the trend,

with the private players taking lead

YEAR TOTAL BROKERS DIRECT AGENTS OTHERS

2011-12 58344.00 9986.21 18677.97 21055.50 8624.32

2010-11 48213.00 9571.43 14787.36 15108.35 8745.86

2009-10 39226.00 5777.50 12185.15 13997.12 7266.23

2008-09 33564.52 4713.85 12601.60 11641.88 4607.19

2007-08 30480.23 4057.37 11305.77 11047.07 4070.02

In the battle for

survival, the brokers

have been pushed to

become ‘price

discoverers’ for the

customers thus

putting unwelcome

pressure on

insurance

companies.
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with limited capacity thus putting

clients and brokers under pressure

to find other insurers willing to

match the terms and take co-share.

With the acceleration of this trend,

brokers will have a sizeable role in

future.

The third issue is the role envisaged

for the brokers. In the current

market, broker adds very limited

value to the insurance company

other than retaining or bringing new

business. The cost of servicing for

the insurance company is going up

with lower price and additional

brokerage cost getting added. This

could get course corrected if the

broker is allowed to do certain

administrative tasks like risk

inspections, policy issuance,

endorsements and claim

management functions for the

insurance company. We need to

adopt the international model in

totality where insurance companies

focus on giving capacity and

underwriting while broker does the

entire administrative work.

The fourth issue is the narrow focus

of the brokers to stick to few

geographies and limited high value

corporates. This has prevented the

growth of market share for brokers.

What is needed is stepping out of

the box by getting into more areas

of insurance such as retail, SME,

niche products etc to enlarge

market share.

The fifth issue is a collaborative

approach with the insurance

companies – what is needed is

strategic initiatives with the

insurance companies to enhance

penetration. Joint campaigns, co-

branded products and consistent

support in service and claims will go

a long way in strengthening the role

of brokers.

The Indian insurance industry has no

choice but to reduce distribution

costs and increase underwriting

profits, as the current aberration of

high investment income is bound to

come to an end. The insurance

companies have no tool to do

underwriting as the old black book

called tariff is no longer a valid tool

to price risks. The indexation of

discounts with reference to tariff is

a crude way of pricing. What is

needed is a proper risk assessment

of each risk, the aggregate data on

such risks and industry

benchmarking to arrive at a

calculated premium. All these areas

of information can come from the

brokers at no cost to the insurance

companies. This kind of

collaboration and pro-active

partnership only will lead to viability

to the insurance company and the

growth of the broking channel.

The author is from  India Insure Risk

Management & Insurance Broking

Services Pvt. Ltd.

Joint campaigns,

co-branded

products and

consistent support

in service and

claims will go a

long way in

strengthening the

role of brokers.
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Introduction:

The IRDA (Insurance Brokers)

Regulations, 2013 came into effect

from 10th December, 2013.

Insurance Brokers are now bound by

the provisions of the new

regulations.

The need to review insurance

brokers’ regulations was recognised

from the experience of application

of the erstwhile regulations in

licensing, renewal of licenses,

dealing with governance issues,

market practices in various business

paradigms, enforcing code of

conduct matters etc. In this regard,

the matters experienced out of

application and practice of

regulations in past decade and the

views of key stakeholders

participated in review process  were

taken into consideration for overall

review.

The IRDA (Insurance Brokers)

Regulations 2013 consolidated the

circulars, guidelines, practices and

amendments made since 2002. The

regulations were also renumbered

and reordered to make them easier

to use and with more embedded

explanatory notes. The review

attempted to streamline and clarify

the procedural aspects of the

regulations.

However, the following circulars

issued earlier help to explain the

above regulations.

• Circular IRDA/BRO/36/AUG-04

dated 18th Aug, 2004 explains

the responsibility attached to

the post of Principal Officer

• Circular 022/IRDA/F&A/Aug 05

dated 25th Aug, 2005 explains

the transfer of shares and

change in the structure of

shareholding pattern

• Circular 020/NL/IRDA/06 dated

15th September, 2006 provides

guidelines on insurance and

reinsurance of General insurance

risk

• Circular 011/ IRDA/ Brok-Comm/

Aug-08 25th Aug, 2008 gives

limits on payment of commission

or brokerage on General

insurance business

• Circular 063/IRDA/Memo/07-08

dated 18th March, 2008 explains

the aspects relating to corporate

houses promoting insurance

broking companies in addition to

doing insurance business and

obligations of insurance broker.

In order to strengthen the current

regulations, it is essential to

understand the breaches of earlier

regulations identified and

deficiencies reported which have a

bearing on the outcome of review

of regulations.

The primary purpose is to provide

an indication of common failures of

insurance brokers to comply with

the IRDA (Insurance Brokers)

Regulations, 2002. This analysis of

deficiencies offers a valuable tool

in identifying the practices of

insurance brokers which are of

greater concern in the new

regulatory model. A summary of

these industry wide deficiencies in

each regulation is as follows.

The New

Regulatory Model
- Review of Brokers Regulations

ISSUE FOCUS
K. Mahipal Reddy observes that there is need to

have comprehensive supervision of the very

dynamic channel of insurance brokers; and

envisages a highly self-regulatory role for the

IBAI in the days to come.

The regulations were

also renumbered and

reordered to make

them easier to use and

with more embedded

explanatory notes.

ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

i 
c:EillE -



ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

33

The remuneration paid

to these employees is

debited to

‘professional fee’ and

‘contractual

obligations’ head of

account.

The Brokers

• Outsource part of the functions

which ought to be discharged in

accordance with Regulation 3 to

5.

• Do not have necessary

infrastructure in terms of

adequate office space, trained

manpower to effectively

discharge its activities in terms

of Reg. 9(2) (B).

• Solicit and procure business from

different locations and

placement of business in various

places without having branch

offices and trained employees.

• Operate from locations without

trained and qualified employees

and information to the Authority.

• Engage outsiders in the name of

marketing officials for soliciting

the business and make payments

to these people by various

means.

• Utilize the services of off-roll

employees as referrals and

canvassers and pay them salaries

in the name of consultancy

charges and professional fees. In

addition to regular employees,

the brokers utilize the services

of temporary staff, for

marketing purposes. The

remuneration paid to these

employees is debited to

‘professional fee’ and

‘contractual obligations’ head of

account. The off-roll employees

procure business without holding

the prescribed qualifications.

• Delay in payment of annual fee

either beyond 15 days after

finalization of accounts or after

30th September of the year in

contravention of Insurance

Brokers (Amendment

Regulation), 2007.

• Receive over riding commission

from some insurers over and

above the prescribed limits as

mentioned under Reg. 19(1) (A).

• Exceed the limits of business

procured from single client as set

out in the regulation 20.

• Acquire more than the stipulated

percentage of business procured/

placed from group companies.

• Establish the broking company

for the purpose of placing its

captive business.

Code of conduct matters:

- non fulfillment of the matters of

code of conduct 2 (c), (d), (e),

(f) and (g) of Regulation 21.

- engage the referral provider/

introducers in violation of code

of conduct 3(b)

- utilize the services of many

persons in the name of service

providers/consultants on regular

basis for procuring business

- indicative existence of system of

canvassers, franchisees in the

name of service providers for

soliciting business

- utilize services of many

consultants (for business) who

are not on the employees roll

and pay consultation fee to them

under heading of services which

include risk assessment, lead

generation, technical know-how,

staff training etc.

• Regulation 23:

- Investment income earned on

insurance bank account and

credited to insurer accounts

- Non remittance/delay in transfer

of the reinsurance claims

received to the direct insurers.

- Diverting the reinsurance claims

money received from the re-

insurers/reinsurance to other

bank accounts instead of keeping

the balances in the same IB

Account.

- IB account is also being used for

all general transactions viz.,

salary payments, loan

installment payments etc.

- Not immediately transmitting

the premiums / claims received

to the re-insurers/ direct
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Having considered the

issues that emerged in

the previous regulations

and identified the

lacunae, it is necessary

to address underlying

problems to improve

the structure and

substance of new

regulations for better

levels of regulatory

compliance.

insurers in violation of the

provisions of Reg. 23 (2) (d).

- The insurance bank account has

been used for other business

payments. The varying amounts

are withdrawn for different

reasons other than the stated

purpose under Reg 23(2) (a) &

(d).

• Regulation  24- PI policy

- The AOY: AOA ratio is not 1:1

- Voluntary excess is beyond 5% of

capital

- The SI is not three times

remuneration of preceding

financial year.

- Break in insurance

- Retroactive date is not protected

• Regulation 25:

- Not preparing cash flow

statements at the end of each

financial year.

- Not filing the annual on-line

returns.

- Not maintaining any premium

registers for the business placed.

• Regulation 27:

- Has no internal audit mechanism

- Lack of/insufficient internal

controls including accounting of

premiums received in cash,

financial powers delegation,

verification of accounting

transactions and vouchers etc.

• Circulars/Guidelines:

- Enter into co-broking

arrangement with other brokers

without mandate on behalf of its

customers. (non-compliance

with para 7 (a) of the Guidelines

on Insurance and Re-insurance of

General Insurance Risks – IRDA

Cir. Ref: 020/NL/IRDA/06 dated

15th September, 2006.)

- Transfer the shares without

information and prior approval

of the Authority (022/IRDA/F&A/

Aug 05)

• Non Disclosures:

- Do not furnish information on

changes in the directorship

- Not revealing relationship with

associate companies

- The associate companies are

engaged in procuring of

insurance business without

holding a valid license.

• Group transactions

- Multiple transactions between

broking companies and its group

firms by way of payment/

repayment of office deposit

within the accounting year

- Transactions with third parties

wherein amount is paid and

repaid within a financial year.

• Other issues:

- Collect cash towards various

individual Non-life policies and

these amounts are remitted into

the broking company’s bank

account

- No written agreements/records

for the payments for huge

expenditure under different

heads

- Internal governance: No

delegation of authority in any of

the board meetings, to carry out

the business and operational

activities of the company.

Having considered the issues that

emerged in the previous regulations

and identified the lacunae, it is

necessary to address underlying

problems to improve the structure

and substance of new regulations

for better levels of regulatory

compliance.

With due regard to the vision and

original intent of current
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The current

regulations require the

insurance broker to

obtain written

mandate to represent

the client to the

insurer.

regulations, review conducted, the

following issues also need to be

considered for making existing

regulations adequate and

addressing the matters hitherto

missing in the regulations.

1. Similar to provision on

restriction on name of insurer in

insurance Act, 1938, the

Broker`s Regulations may

contain that an insurance broker

shall not be registered by a name

identical with that by which an

insurance broker in existence is

already registered or so nearly

resembling.

2. Currently, insurance brokers are

not required by regulation to

practice appropriate corporate

governance. At least, some

common guidelines on corporate

governance for insurance brokers

having business of `10 crore

premium may be issued for

brokers for bringing uniformity

in their internal governance.

3. It is necessary to prohibit

arrangements wherein the

broker collects remuneration

from clients as a result of

effecting insurance for the client

without claiming the

remuneration prescribed under

the regulations from insurer. The

brokerage commission is

regulated and prescribed

remuneration levels are laid in

Reg. 19.  The code of conduct

11 permits collection of any

additional fees from client over

and above the prescribed

remuneration. But collection of

standalone handling charges/

service charges or fee by any

other name without receipt of

prescribed remuneration under

regulations is an issue to be

examined. Collecting charges

other than a standard

commission or fee for the service

leads to potential conflict of

interest between broker and

client, and raises questions about

lack of transparency.

4. Insurance Broker Examination

Certificate:  The Insurance

Broker Examination certificate

issued by NIA is for Direct broker

or Composite broker. The perusal

of the syllabus prescribed shows

that the direct broker syllabus

contains separate stream for Life

and Non-life. However, the

certificate does not indicate the

stream in which the candidate

passed the examination unlike

the agent’s license which

distinguishes Life and Non-life

fields. Hence, it is necessary to

indicate the stream in the

certificate. A person possessing

the qualifications specified in

insurance broker examination

shall be restricted to practicing

the same line of business.

5. AML Guidelines for Brokers:

The insurance brokers’ services

offer potentially high benefits

through value added services

such as risk management,

consultancy etc. Though the

services are attractive to

legitimate customers, the

business model of insurance

brokers is exposed for significant

funds to launder.

The requirement to maintain the

insurance bank account by

composite and reinsurance

brokers and remittances lying

sufficiently for longer time in the

account; the facilitation of

claims process and associated

services, and discrete customer

service are examples of some

aspects of insurance brokers

which can lead to an inherent

check on high level of money

laundering risk within their

functions.

The current regulations require

the insurance broker to obtain

written mandate to represent

the client to the insurer. But they

are not mandated to keep up-to-

date detailed KYC information

on their clients. The brokers

normally have access to a good

level of customer information

which should allow them to

conduct a level of diligence that

is appropriate for the risk posed

by a particular client and

familiarizing themselves with

the client's business and

underwriting information so that

this can be explained to an

insurer and others.
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The efforts of IBAI

should aim to achieve

further deregulation

that would reduce

unnecessary cost and

complexity in their

business.

Thus, the close relationship that

insurance brokers aim to have

with their clients and the

requirement of functions of

brokers also call for complete

understanding of client. Given

the risks inherent in the

functions of insurance brokers

and their close proximity with

the clients, it is expected that

AML systems and controls on

insurance brokers are of a high

standard and attuned to reflect

the specific money laundering

risks that their business is

exposed to.

It is, therefore, important for

brokers to always collect and

record information of clients’

business, business structures and

references or other sources to

corroborate KYC information

where available. As part of the

Know Your Customer due

diligence, the insurance broker’s

involvement is from customer

acceptance stage, refund stage

and at the stage of negotiation

of claims.

6. Mid-Term Change of Brokers:

The current regulations do not

address the problems that can

arise when a client engages a

broker mid-term to act on their

behalf, replacing the existing

broker. The code of conduct

requires the brokers to follow

recognized standards of

professional conduct and

discharge his functions in the

interest of the policyholders.

Hence, the broker shall also have

enabling provision to advise the

client to consider any obligation

they may have to remunerate

the existing insurance broker for

services performed based on

their agreement with that

insurance broker.

7. Self Regulatory role of Insurance

Brokers Association of India:

Complying with the many

statutes and regulations

governing the insurance industry

may seem onerous for insurance

brokers at times. Given the size

of broking companies and

resources at their disposal, the

amendments and additional

provisions made in regulations

appear to make them more

arduous than before and may

ultimately result in intrusive

supervision into the affairs of the

brokers.

In this context, the key to reduce

the cumbersome regulations and

cost of its enforcement is

enhancing the self-regulatory

role of the IBAI which shall

promote professionalism among

insurance brokers, provide

education, improve the market

conduct and reduce the

regulatory burden on insurance

business that enable many

smaller brokers to meet

compliance costs. The IBAI shall

decide the areas of self-

regulatory mechanism to benefit

its members and consumers.

The IBAI, in particular, shall

develop self-regulatory

mechanism that could substitute

the regulation, as well as look

at proposals to further improve

the specialist expertise of

insurance brokers. Following this

challenge, IBAI should launch a

fundamental review of the

regulations framework and

voluntary market standards. The

efforts of IBAI should aim to

achieve further deregulation

that would reduce unnecessary

cost and complexity in their

business.

IBAI shall carry out the following

actions to provide effective

regulations.

• publish supporting guidance

which guides brokers on how

compliance with regulations may

be achieved

• produce circulars to inform

members formally about changes

in the market

• conduct research to provide a

scientific basis to underpin the

regulations

• adjudicate disputes between

members carry out business

through defined processes

• establish strong secretariat to

support its activities

I 
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Given the close-knit

relationship that the

insurance brokers

maintain with the

insurers, a cooperative

approach to many

industry issues can be

developed. The author is Deputy Director

(Inspection), IRDA. Views expressed

in the article are personal.

• shall provide guidance and

represent India at the

international forums, being the

only accredited body

• create awareness and issue

advertisements about the

distinctive role of insurance

brokers in the market

• promote the code of conduct

among insurance brokers

together with focused training

for brokers and representatives.

IBAI has substantial responsibility of

supervising the conduct of insurance

brokers such as handling complaints

against its members, investigation

into misconduct and imposing

disciplinary sanctions on its

members in substantiated cases

under the guidance of IRDA. IBAI

should adopt a proactive approach

in following up complaints by

policyholders and misconduct of

individual brokers; and in identifying

industry-wide issues and market

conduct that are central to the

protection of policyholders. The

most important role for IBAI in the

future will be dealing with issues not

explicitly covered in the regulations.

There shall be a fair and equitable

representation of its members

drawn from direct brokers,

reinsurance/composite brokers to

serve on the Board of Directors of

the association and in the

administration of its affairs. The

Board of Directors of the association

shall include in its composition,

persons who represent the interests

of consumers and are not associated

with any broker.

IBAI may deploy adequate resources

to handle the workload of self-

regulatory mechanism. IBAI shall

ensure that members have the

requisite knowledge of the code of

practice in order to demonstrate

adherence with the standards

contained in the code.

Given the close-knit relationship

that the insurance brokers maintain

with the insurers, a cooperative

approach to many industry issues

can be developed. This will enable

an easier and effective

enforcement of regulations.

Conclusion

The insurance brokers in the

insurance industry assumed

importance since it is the

distinctive distribution channel

which represents the customers.

The wide knowledge of the market

and specialist skills of brokers puts

them in a vantage position in terms

of better bargaining for customers

vis-à-vis the insurers, and reduce

asymmetry of information in

growing complexity of multiple

products and emerging needs of

insurance. The risk management

and claims settlement is a special

domain of brokers to enhance the

standards of customer service unlike

other distribution channels.

Therefore, the need to strengthen

the regulations and role of brokers

is a continuous exercise.

Though the dynamics of the market

propelled the current reviews in

regulations, the issue in this context

is to examine where such additional

regulations/provisions are justified

and adequate to serve clear purpose

or whether these are simply

inconsistent repetition which have

the potential to create confusion,

increased costs and breaches. We

need to look at these issues with an

open mind to reduce the chances

of eventual inconsistencies with

duplicating provisions.

The regulations need to be dynamic

to adjust with changes in the

market. However, the reviews are

not necessarily the only answer.

Further development of existing

regulations on a sound basis by

addressing underlying problems will

bring a new regulatory model to

improve the regulation of the

insurance brokers.
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`h gd©{d{XV h¡ {H$ EH$ {dÎmr` godm Ho$ ê$n _| ~r_o H$s d¥{Õ

{H$gr ̂ r amï´> Ho$ Am{W©H$ {dH$mg go grYo Ow‹S>r hþB© h¡; VWm C^aVr

AW©ì`dñWmAm| Ûmam ~r_o Ho$ {bE Xem©B© JB© Ano{jV AZwHy$bV_

pñW{V H$s VwbZm _| H$_ éPmZ H$s àd¥{Îm ~r_m godmAm| H$s nhþ±M

_| gwYma bmZo Ho$ {bE g§d{Y©V à`mgm| H$s Amdí`H$Vm H$mo aoIm§{H$V

H$aVr h¡Ÿ& `hr dh H$maU h¡ Omo ~r_m {dnUZ _Ü`d{V©̀ m| Ho$ {bE

EH$ MwZm¡VrnyU©, na§Vw bm^àX ŷ{_H$m H$m {Z_m©U H$aVm h¡Ÿ& Ohm±

VH$ d¡̀ {º$H$ OrdZ ~r_o Ho$ {dnUZ H$m g§~§Y h¡, EO|Q> Bg g§Xoe

H$mo àgm[aV H$aZo Ed§ BgHo$ ì`mnZ _| d¥{Õ H$aZo _| ghm`H$ ahm

h¡- O¡gm {H$ ^maV Ho$ A§Xa XoIm J`m h¡Ÿ& {\$a ^r, {H$gr H$manmoaoQ> g§ñWm Ho$ _m_bo _| {OZ Omo{I_m| Ho$ g§~§Y _| dh Agwa{jV

h¡ CZHo$ Xm`ao H$m {ZYm©aU H$aZo; Ed§ EH$ ì`mnH$ Omo{I_ à~§Y H$s aUZr{V ~ZmZo H$s Amdí`H$Vm h¡Ÿ& `h EH$ A{YH$

ì`mdgm{`H$ {dVaU _mÜ`_ H$s _m±J H$aVm h¡ Am¡a Bg H$m ©̀ H$mo ~r_m ~«moH$a nyam H$aVm h¡Ÿ&

{ZOrH$aU go nhbo ^maVr` ~r_m CÚmoJ _| gaH$mar joÌ Ho$ Eogo {Ibm‹S>r Wo {OZHo$ {dH«o$` CËnmXm| _| H$moB© Img A§Va Zht hmoVm

WmŸ& {ZOr gh^m{JVm Ho$ {bE ~mOma Ho$ Iwb OmZo Ho$ gmW hr, CÚmoJ _| {Ibm{‹S>`m| Ho$ ~rM EH$ JhZ à{V`mo{JVm ^r àma§̂

hþB©; Am¡a Eogo CËnmXm| Ho$ ~mhwë` Ho$ gmW Omo A~ VH$ CnbãY Zht Wo, EH$ AË`{YH$ ì`mdgm{`H$ {dVaU _mÜ`_ H$s

Amdí`H$Vm _hgyg H$s JB© Omo Z Ho$db J«mhH$dJ© Ho$ Hw$b Omo{I_ EŠgnmoOa Ho$ Bï>V_ {ZYm©aU _| CZH$s ghm`Vm H$a gHo$,

~pëH$ CÝh| Eogo Omo{I_m| H$mo H$da H$aZo Ho$ {bE gdm©{YH$ Cn ẁº$ ~r_m CËnmX ^r gwPm gHo$Ÿ& Bg àH$ma Omo{I_m| Ho$ Xm`ao H$m

{ZYm©aU H$aZo Am¡a Amdí`º$mZwê$n ~r_m g_mYmZ àñVm{dV H$aZo Ho$ {bE Ano{jV VH$ZrH$s {deofkVm go ẁº$ ì`mdgm{`H$

g§ñWmAm| Ho$ ê$n _| ~r_m Xbmbr \$_m] H$m Amd^m©d hþAmŸ& `h ì`mdgm{`H$Vm AnZo gmW O{Q>b Omo{I_m| Ho$ ñdV§Ì {ZYm©aU

Ho$ d{Y©V bm^, à{VñnYu ~mOma _| ghr _yë` H$s ImoO Am¡a {~«H$s Ho$ ~mX H$s Hw$eb godm ^r AnZo gmW bmB© Omo{H$ g_`

H$s _m±J h¡Ÿ& ~r_m Xbmbm| H$s ŷ{_H$m Bg Vah ~r_m CËnmXm| Ho$ H«o$Vm Am¡a {dH«o$Vm Ho$ ~rM EH$ goVw Ho$ én _| H$m ©̀ H$aVo hþE

nmañn[aH$ {dœmg Am¡a ì`mdgm{`H$Vm Ho$ Vm¡a na AË`mdí`H$ hmo OmVr h¡, {deof én go Bg VÏ` H$mo XoIVo hþE {H$ do IarXmam|

H$m à{V{Z{YËd H$aVo h¢Ÿ& {d{Z`_ZH$Vm© Zo BZ {gÕm§Vm| H$mo H$m`_ aIVo hþE Amdí`H$ {d{Z`m_H$ g§aMZm ñWm{nV H$s h¡ Am¡a

Bg g§~§Y _| {H$gr ^r {dMbZ H$mo ghZ Zht {H$`m OmVmŸ&

Xbmb ~§YwAm| H$mo AnZr Amoa go `h gw{Z{üV H$aZm Mm{hE {H$ do {d{Z`_mH$ AZwnmbZ Ed§ J«mhH$m| H$mo godm àXmZ H$aZo _|

ì`mdgm{`H$Vm Ho$ CƒV_ ñVa ~Zm ò aI| Vm{H$ EH$ bm^H$mar ì`dgm` H$m {Z_m©U {H$`m Om gHo$Ÿ&

"~r_o _| ~«moH$am| H$s ŷ{_H$m' n{ÌH$m Ho$ Bg A§H$ H$m Ho$ÝÐ{~ÝXw h¡Ÿ& Ñ{ï>H$moUm| Am¡a A{^_Vm| Ho$ EH$ ì`mnH$ Xm`ao Ho$ hmoVo hþE

`h {df` AJbo A§H$ Ho$ ^r \$moH$g Ho$ ê$n _| Omar ahoJmŸ&

Q>r.Eg. {dO`Z
AÜ`j

àH$meH$ H$m g§Xoe
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Ñ{ï> H$moU

“

”

h_ {Og d¡{œH$ ~r_m ~mOma _| n[aMmbZ H$aVo h¢, CgHo$ {bE Eogo ~r_m n ©̀dojH$ H$s Amdí`H$Vm h¡ Omo
Cn^moº$mAm| Ho$ {hV Ho$ {bE Ëd[aV Am¡a à^mdr T>§J go gh`moJ H$aZo H$s j_Vm go g§nÞ hmoŸ&

lr nrQ>a ~«mCå ỳba
AÜ`j, H$m ©̀H$m[aUr g{_{V, A§Vaamï´>r` ~r_m n ©̀dojH$ g§K (AmB©EAmB©Eg)

EZEAmB©gr H$s g{_{V àUmbr amÁ`-AmYm[aV ~r_m {d{Z`_Z H$s ar‹T> h¡, VWm h_ ^m½`embr h¢ {H$ h_mao
nmg Eogo gj_ gXñ`m| H$m ~mhþë` h¡ Omo AnZr {d{Z`m_H$ àmW{_H$VmE± àmá H$aZo _| h_mam _mJ©Xe©Z H$a|JoŸ&

lr EoS>_ h_
EZEAmB©gr Ho$ AÜ`j Ed§ CÎmar S>H$moQ>m ~r_m Am ẁº$Ÿ&

gm§ñH¥${VH$ Xw~©bVm H$mo R>rH$ H$aZo Ho$ {bE nma§n[aH$ {d{Z`m_H$ V§Ì, O~ ^r H$mZyZ _| ~Mmd Ho$ amñVo àH$Q>
hmoVo h¡ V~ CÝh| ~§X H$aZo VWm {d{eï> à{H«$`mAm| Ho$ g§~§Y _| A{YH$ àH$Q>rH$aU AWdm AZwnmbZ H$s Anojm
H$aZo Ho$ {bE - {Z`_m| _| d¥{Õ H$aZo Ho$ nj _| ahm h¡Ÿ&

lr _m{Q>©Z drQ>br
_w»` H$m ©̀nmbH$, {dÎmr` g§MmbZ àm{YH$aU, ỳ.Ho$.Ÿ&

Vrd« CXmarH$aU Ho$ ~mX CËnÞ {dÎmr` g§H$Q>m| Ho$ {bE H$maU, àm`: H$_Omoa {ddoH$nyU© {d{Z`_Z Am¡a n ©̀dojU
H$s n¥ð> ŷ{_ _o {dÎmr` g§ñWmAm| Ûmam AË`m{YH$ Omo{I_ CR>mZm h¡Ÿ& O¡go-O¡go {dÎmr` joÌ H$s d¥{Õ hmoVr h¡,
VXZwén {ddoH$nyU© {ZJamZr, Omo{I_ à~§Y Am¡a H§$nZr A{^emgZ H$s JwUdÎmm H$mo Adí` MbZm Mm{hEŸ&

lr a{d _oZZ
à~§Y {ZXoeH$, _m¡{ÐH$ àm{YH$aU, qgJmnwaŸ&

EnrAmaE H$m \$moH$g AmO {H$gr g§ñWm Ho$ Omo{I_ {Z §̀ÌU Am¡a CgH$s Omo{I_ g§ñH¥${V H$s JwUdÎmm na H$m\$s
A{YH$ h¡Ÿ& Omo{I_ à~§Y g§~§Yr h_mar g§d{Y©V AnojmE± Cg \$moH$g H$mo à~{bV H$aZo _| ghm`H$ hm|JrŸ&

S>m°. Om°Z b¡H$a
AÜ`j AmñQ´>o{b`Z àwS>opÝí`b AWm°[aQ>rŸ&

OZgmYmaU Ûmam {OZ Omo{I_m| H$m gm_Zm {H$`m Om ahm h¡, CZHo$ Xm`ao Ho$ ~mao _| CZ_| A{YH$m{YH$ OmJê$H$Vm
bmZo H$m n[aUm_ `h hmoJm {H$ {dÎmr` ê$n go CZH$s Iwehmbr H$mo gw{Z{üV H$aZo _| ~r_m g_mYmZm| H$s ŷ{_H$m
Á`mXm go Á`mXm g_Pr OmEJrŸ&

lr Q>r.Eg. {dO`Z
AÜ`j, ~r_m {d{Z`_H$ Am¡a {dH$mg àm{YH$aU, ^maVŸ&
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g^r ~r_mH$Vm©Am| Zo {deof I§S>m| _| ~r_o H$s

n¡R> H$mo ~‹T>mZo Ho$ {bE AnZo ~¢H$ ~r_m

(~¡H¡$í ẁa|g) gmPoXmam| na AË`{YH$ {Z ©̂a ahZm

àma§̂  {H$`m h¡Ÿ& h_mao Xoe _| bmoJ ~¢H$m| na ~hþV

Hw$N> {Z ©̂a h¢ Am¡a Bg{bE ~¢H$m| Zo J«m_rU Ed§

ehar joÌm| _| A{YH$ ñdrH$m ©̀Vm A{O©V H$s

h¡ Ÿ& Z`m AmB©AmaS>rE {d{Z`_ ~hþ{dY

~r_mH$Vm©Am| Ho$ ~r_m CËnmX ~oMZo Ho$ {bE ~¢H$m|

H$m o AZw_{V XoZodmbm h¡Ÿ& Bg{bE g^r

~r_mH$Vm©Am| Ho$ {bE AnZr {~H«$s ~‹T>mZo H$m

gwAdga {_boJm Š`m|{H$ bmoJ {Og {H$gr ^r

~r_mH$Vm© Ho$ nmg OmZm Mmh|, Cgo MwZZo H$s

ñdV§ÌVm CÝh| hmoJrŸ& EbAmB©gr go H$hm J`m h¡

{H$. dh 10,000 go A{YH$ OZg§»`m dmbo

joÌm| _| AnZr CnpñW{V XO© H$aoŸ& g§^dV:

EbAmBgr `h AnZo ~¢H$ ~r_m (~¢Ho$í ẁa|g)

gmPoXmam| Ho$ n[aga Ho$ A§Xa EH$ ì`{º$ dmbo

H$m`m©b` ImobZo Ho$ Ûmam H$aoJmŸ& AÝ` ~r_mH$Vm©

{Z{üV ê$n go Bgr àH$ma H$s H$ma©dmB`m| na

{dMma H$a aho h¢ Vm{H$ ~r_m ~mOma _| Am¡a

A{YH$ JhamB© _| Om gH|$Ÿ&

~r_m CÚmoJ _| EH$ Am¡a _hËdnyU© Am¡a

CËgmhdY©H$ àd¥{Îm `h h¡ {H$$ ~r_mH$Vm© AnZo

dV©_mZ MwZm¡{V`m± Am¡a
C^aVr n«d¥{Îm`m±
- OrdZ ~r_m CÚmoJ

OrdZ ~r_m
{ZPm©a _Ow_Xma Bg ~mV na ~b XoVo h¡ {H$ Am_ AmX_r Ho$

{bE H$m ©̀gyMr Ho$ erf© na OrdZ ~r_m H$mo aIZo Ho$ {bE gm_mÝ`

ê$n go ~r_mH$Vm©Am| Am¡a {deof ê$n go {dVaH$m| go g§J{R>V

à`mg {H$`m OmZm Mm{hEŸ&

O~ ~r_mH$Vm© g_mO H$s

~w{Z`mXr g§aMZm Ho$ {Z_m©U

_| grYo Hw$N> H$m ©̀ H$aVo h¢

AWdm g_mO Ho$ Hw$N> Aën

gw{dYm-àmá dJm] H$s

ghm`Vm H$aVo h¢, V~ bmoJm|

Ho$ _Z _| CZHo$ à{V gå_mZ

~‹T>oJm Am¡a A§VV: do

{Zð>mdmZ J«mhH$ ~Z gH$Vo

h¢Ÿ&

H$manmoaoQ> gm_m{OH$ Xm{`Ëd Ho$ {Zdm©h H$s

H$mo{ee ^agH$ H$a aho h¢Ÿ& {H$gr ~r_mH$Vm©

H$m _yë`m§H$Z Ho$db CgHo$ CËnmXm| H$s _hmZVm

go hr Zht, ~pëH$ CgHo$ _mZdr` Mohao Ho$ AmYma

na ^r {H$`m OmVm h¡Ÿ& OrdZ ~r_mH$Vm© Ho$db

Hw$N> KQ>ZmAm| Ho$ K{Q>V hmoZo na hr YZam{e H$m

ŵJVmZ H$aVm h¡Ÿ& Bg{bE Eogr YmaUm hmo gH$Vr

h¡ {H$ ~r_mH$Vm© g_mO H$mo CgH$m Xm` dmng

AXm Zht H$a aho h¡Ÿ& d¡go ^r, Am_ bmoJm| H$mo

`h nVm Zht {H$ A{YXo{eV {Zdoem| H$m {H$VZm

A§e gm_wXm{`H$ {dH$mg Ho$ {bE OmVm h¡Ÿ& O~

~r_mH$Vm© g_mO H$s ~w{Z`mXr g§aMZm Ho$ {Z_m©U

_| grYo Hw$N> H$m ©̀ H$aVo h¢ AWdm g_mO Ho$

Hw$N> Aën gw{dYm-àmá dJm] H$s ghm`Vm H$aVo

h¢, V~ bmoJm| Ho$ _Z _| CZHo$ à{V gå_mZ ~‹T>oJm

Am¡a A§VV: do {Zð>mdmZ J«mhH$ ~Z gH$Vo h¢Ÿ&

~r_mH$Vm© AmJo Am¡a Š`m H$a gH$Vo h¢?

~r_mH$Vm© H$^r {Z~Õ EO|Q>m| Ho$ _hËd go BZH$ma

Zht H$ao gH$VoŸ& Am_ bmoJ A^r ^r g^r ~r_m

g§~§Yr g§Xohm| Ho$ {bE AnZo n‹S>mog _| pñWV ~r_m

EO|Q>m| go nam_e© H$aVo h¢Ÿ& h_| Bg CÚmoJ hoVw

H$m ©̀ H$aZo Ho$ {bE H$B© ̀ wdm Am¡a g_{n©V EO|Q>m|

H$s Amdí`H$Vm h¡Ÿ& CÝh| H$_ go H$_ CZH$s

AmOr{dH$m Ho$ H«$_ Ho$ àma§{^H$ MaU _| C{MV

ê$n go AZw^dr nam_e© XoZm Mm{hEŸ& CZHo$

nam_e©XmVm (_|Q>a) H$m ¡Z hmo gH$Vo h¢?

EbAmB©gr _| {dH$mg A{YH$mar (S>rAmo) CZHo$

ghr nam_e©XmVm hmo gH$Vo h¢Ÿ& {ZOr ~r_m

H§$n{Z`m| _| CÝh| {dH«$` à~§YH$ Am{X O¡go Zm_

AbJ go {X ò OmVo h¢Ÿ& BZ {dH$mg A{YH$m[a`m|

(... {nN>bo A§H$ go AmJo)
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AWdm {dH«$` n«~§YH$m| H$mo g_w{MV ê$n go

à{e{jV {H$`m OmZm Mm{hE VWm CÝh|

~r_mH$Vm©Am| Ûmam ^r aIm OmZm Mm{hEŸ&

EbAmB©gr dV©_mZ _| Hw$N> hμOma {dH$mg

A{YH$m[a`m| H$s ̂ Vu H$a ahm h¡ VWm CÝh| n`m©á

ê$n go n«{e{jV ^r {H$`m Om ahm h¡ Vm{H$ ^Vu

{H$`m J`m `wdH$-`wdVrJU {\$a AZoH$

ì`mdgm{`H$ EO|Q>m| H$m {Z_m©U H$a gH|$Ÿ&

`h dmB© AWm©V² ẁdm nr‹T>r H$m ẁJ h¡Ÿ& ^maV

Ho$db 26 H$s Am¡gV dmbm EH$ ẁdm Xoe h¡Ÿ&

Š`m ~r_mH$Vm© Bg ~‹S>o I§S> H$s Amdí`H$VmAm|

Ho$ AZwHy$b h¡? ~r_mH$Vm©Am| H$mo ẁdm nr‹T>r Ho$

gmW A{YH$m{YH$ ̂ mdmË_H$ g§~§Y H$m`_ H$aZo

hm|JoŸ& BZ J«mhH$m| H$mo g_PZo Ho$ {bE Z ò ̀ wJ Ho$

{dH$mg A{YH$m[a`m|/{dH«$` à~§YH$m| Am¡a

EO|Q>m| H$mo EH$ ~ohVa pñW{V _| hmoZm Mm{hEŸ&

g§̂ d h¡, ~r_mH$Vm©Am| H$mo àË òH$ ~‹S>o eha _|

ẁdm nr‹T>r Ho$ J«mhH$m| Ho$ {bE AJb J«mhH$ joÌ

~ZmZm Amdí`H$ hmoŸ& g§̂ d h¡, J«mhH$m| go g§~Õ

A{YH$m{YH$ H$m ©̀H«$_m| H$m Am`moOZ Ano{jV

hmo {OZ_| H$_©Mmar Am¡a A{YH$mar (Am¡a Ho$db

EO|Q> Zht) ẁdm nr‹T>r Ho$ J«mhH$m| go {_b| VWm

CZH$s Amdí`H$VmAm| Am¡a {eH$m`Vm| H$mo

g_P|Ÿ& dmñVd _|, ~r_mH$Vm©Am| H$mo Mm{hE {H$

do nwamZo J«mhH$m| go {_bZo Ho$ {bE ^r {Z`{_V

J«mhH$ g§nH©$ H$m ©̀H«$_ àma§̂  H$a|Ÿ&

EbAmB©gr Ho$ {nN>bo _w»` H$m`©nmbH$

A{YH$mar (grB©Amo) Zo `h dmXm {H$`m Wm {H$

^maV _| OrdZ H$s erf©ñW Amdí`H$VmAm| Ho$

ê$n _| OrdZ ~r_m H$mo ~ZmZo Ho$ {bE EbAmB©gr

^anya à`mg H$aoJmŸ& A~ Omo MrO| erf©ñW

Amdí`H$VmAm| Ho$ ê$n _| _mZr OmVr h¡, do h¢-

- amoQ>r, H$n‹S>m, _H$mZ, ñdmñÏ`-ajm Am¡a

{ejmŸ& Bg g_yh _| ~r_o H$mo em{_b H$aZo Ho$

{bE g^r ~r_mH$Vm©Am| Ûmam g§J{R>V à`mg

Ano{jV hm|JoŸ& ~r_m Bg g_yh _| aIo OmZo bm`H$

h¡Ÿ& na§Vw dmñVd _| dhm± VH$ nhþ±MZo Ho$ {bE

g^r ~r_mH$Vm©Am| H$mo Xoe ^a _| ~r_m g§~§Yr

OmJê$H$Vm CËnÞ H$aZo Ho$ {bE A{^`mZ N>o‹S>Zo

hm|JoŸ& `h Ho$db ~r_mH$Vm©Am| Ho$ ApñVËd H$m

àíZ Zhr h¡Ÿ& ~r_m dmñVd _| Xoe H$s AmH¥${V

H$mo ~Xb gH$Vm h¡ Š`m|{H$ dh A{YH$ Omo{I_

CR>mZo Ho$ {bE bmoJm| H$mo {dídmg {Xbm gH$Vm

h¡ Omo Xoe H$mo g§d¥{Õ Am¡a {dH$mg Ho$ AJbo

ñVa VH$ bo OmZo Ho$ {bE _hËdnyU© h¡Ÿ& `{X

~r_mH$Vm© AnZo H$_©Mmar ñd §̀godH$m| Ho$ gmW

hr Bg A{^`mZ _| ñd §̀godH$m| Ho$ ê$n _| J«m_rU

Am¡a ehar `wdmAm| H$mo g§~Õ H$a gH|$ Vmo

Ano{jV ñVa H$s OmJê$H$Vm {Zü` hr Hw$N> hr

dfm] _| CËnÞ H$s Om gH$Vr h¡Ÿ&

g§X^©:

1. AmB©AmaS>rE dm{f©H$ [anmoQ>© 2011-12

2. EbAmg©gr H$s {d{^Þ BÝQ´>mZoQ> gmBQ>|

boIH$ AZwg§Yma gh`moJr, Am§M{bH$ à{ejU Ho$ÝÐ,

^maVr` OrdZ ~r_m {ZJ_, H$mobH$mVm h¡Ÿ& CZHo$ Ûmam

A{^ì`º$ {dMma CZHo$ ì`{º$JV {dMma h¢Ÿ&
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Jar~r Am¡a A{ejm _|

ahZodmbr {dnwb

OZg§»`m go ẁº$ ^maV

O¡go Xoe _| ñdmñÏ`

~r_m ajm g§~§Yr g^r

g_ñ`mAm| Ho$ {bE

g§nyU© ê$n go g_mYmZ

H$aZm ^r {H$gr gaH$ma

Ho$ {bE H${R>Z h¡Ÿ&

1.2 {~{b`Z go ^r A{YH$ OZg§»`m go ẁº$

^maV Ho$ {bE ñdmñÏ` H$s pñW{V`m| Ho$ EH$

~ohVa à~§Y H$s Amdí`H$Vm h¡Ÿ& nwamZr H$hmdV

""OmZ h¡ Vmo OhmZ h¡'' OZVm Am¡a g_J« ê$n _|

Xoe H$s Iwehmbr Ho$ {bE ~hþV ~‹S>r gr_m VH$

_m`Zm aIVr h¡Ÿ& EH$ Xoe Ohm± 70 à{VeV go

A{YH$ bmoJ J«m_rU h¡, ñdmñÏ` H$s n`m©á

gw{dYmAm| Ho$ {~Zm Mb ahm h¡Ÿ& Jar~r Am¡a

ñdmñÏ` H$s An`m©á ~w{Z`mXr g§aMZm Ho$ gmW

{ejm Am¡a OmJê$H$Vm H$m A^md pñW{V H$mo

Am¡a ~XVa ~ZmVm h¡ {Oggo AmJo Am¡a {ZY©ZVm

Am¡a AñdñWVm Ho$ MH«$s` à^md {Z{_©V hmo

OmVo h¢Ÿ& A{^boI `h Xem©Vo h¢ {H$ ^maV _|

ñdmñÏ` na gmd©O{ZH$ ì`` {nN>bo H$B© dfm] go

OrS>rnr Ho$ 1.2 Am¡a 1.5% Ho$ ~rM Xmobm`_mZ

h¡Ÿ(O~{H$ BgH$s VwbZm _| WmB©b¢S> _| `h

OrS>rnr Ho$ 3% go A{YH$ h¡)Ÿ& H$B© bmoJ {H$gr

àH$ma H$s gaH$mar ñdmñÏ` `moOZm Ho$ A§VJ©V

g_m{dï> h¡, O¡go ñdmñÏ` ~r_m ajm go ẁº$

Ho$ÝÐ gaH$ma H$s `moOZmE±, Omo Hw$b Am~mXr

H$m bmJ^J 20% h¢Ÿ& BgHo$ n[aUm_ñdê$n

ñdmñÏ` ajm Ho$ g§~§Y _| Vwa§V {H$`m OmZodmbm

IM© BVZm A{YH$ h¡ Omo ñdmñÏ` g§~§Yr Hw$b

ì`` H$m 60 go 70% h¡Ÿ&

Š`m EH$ amOm Ho$ Cn ẁº$ h¡?
- ñdmñÏ` ~r_m {d{Z`_

ñdmñÏ` ~r_m

O_wZm Mm¡Yar H$m A{^_V h¡ {H$ hmb hr _| AmB©AmaS>rE

Ûmam Omar {H$ ò J ò ñdmñÏ` ~r_m {d{Z`_ H«$m§{VH$mar n[adV©Z
bmZodmbo h¢ VWm nm°{b{gYmaH$m| Ho$ gmW ì`dhma H$aZo _| BZHo$
H$maU ~hþV Hw$N> nmaX{e©Vm Am¡a dñVw{Zð>Vm H$m`_ hmoJrŸ&

AÀN>o ñdmñÏ` go g§nÞ ì`{º$ A{YH$ Am_XZr

CËnÞ H$a gH$Vm h¡, ~MV ~‹T>m gH$Vm h¡ Am¡a

A{YH$ {Zdoe H$a gH$Vm h¡Ÿ& dh ~ƒm| H$s

{ejm Ho$ {bE {ddmh Ho$ {bE ̂ r IM© H$a gH$Vm

h¡ Am¡a AnZo n[adma H$mo Iwe aI gH$Vm h¡Ÿ&

g_mO Am¡a AW©ì`dñWm H$mo ~ohVa ~ZmZo Ho$

{bE Iwehmb n[adma `moJXmZ H$aVm h¡Ÿ& BgHo$

{dnarV, EH$ AñdñW ì`{º$ Z Ho$db AnZo

n[adma Ho$ {bE gh`moJ H$aZo _| Ag_W© ahoJm,

~pëH$ dh n[adma Am¡a g_mO Ho$ {bE ~moP

~ZoJm {Oggo AW©ì`dñWm _| EH$ F$UmË_H$

MH«$ {Z{_©V hmoJmŸ& H$B© AÝ` Xoem| Ho$ gm_mZ

^maV _| H$moB© gd©ì`mnr ñdmñÏ` ~r_m ajm

H$m ©̀H«$_ Zht h¡Ÿ& hmbm§{H$ BgZo H$B© ~ma Eogr

ajm Ho$ {bE `moOZm ~ZmZo H$m à`mg {H$`m h¡,

{\$a ^r `h AZoH$ _moaMm| na Ag\$b ahm h¡Ÿ&

Jar~r Am¡a A{ejm _| ahZodmbr {dnwb

OZg§»`m go ẁº$ ^maV O¡go Xoe _| ñdmñÏ`

~r_m ajm g§~§Yr g^r g_ñ`mAm| Ho$ {bE g§nyU©

ê$n go g_mYmZ H$aZm ̂ r {H$gr gaH$ma Ho$ {bE

H${R>Z h¡Ÿ& Bg{bE gd©ì`mnr ñdmñÏ` ~r_m ajm

H$s ì`dñWm Ho$ {bE {H$ ò J ò Eogo g^r à`mgm|

Zo Ho$db Hw$N> dJm] H$s Hw$N> g_ñ`mAm| H$m hr

g_mYmZ {H$`m h¡ VWm OZg§»`m H$m EH$ ~‹S>m

A§e Am¡a ñdmñÏ` g§~§Yr AZoH$ g_ñ`mE± nrN>o

Ny>Q> JB© h¢Ÿ& `Ú{n AmaEg~rdmB© H$mo ^maV _|

gdm©{YH$ g\$b `moOZmAm| _| EH$ _mZm OmVm

h¡, VWm{n dh H${_`m| go _wº$ Zht h¡Ÿ&

1986 _| gaH$ma Ho$ ñdm{_Ëd dmbr Mma

H§$n[Z`m| Ûmam "_oS>rŠbo_' nm°{bgr H$m {dH«$`

àma§̂  H$aZo go ñdmñÏ` ~r_o H$s H$moB© g§H$ënZm
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ñdmñÏ` ~r_m ~mOma ^maV

_| ~r_o H$s {H$gr ^r AÝ`

loUr H$s VwbZm _| A{YH$

Vrd«Va J{V go ~‹T> ahm h¡;

VWm _moQ>a ì`dgm` Ho$ ~mX

`hr OrdZoVa ~r_m I§S> _|

g~go CƒV_ h¢Ÿ&

àm`: Zhr WrŸ& ~r_m H§$n{Z`m| _| OZgmYmaU

Ho$ VWm OZVm _| ~r_m H§$n{Z`m| Ho$ {dœmg _|

H$_r Ho$ hmoVo hþE ñdmñÏ` ~r_m Zo AnZr `mÌm

àma§̂  H$s VWm dh Am~mXr Ho$ EH$ gr_m§V A§e

H$mo g_m{dï> H$a gH$m Am¡a é.30 H$amo‹S> H$m

EH$ àma§{^H$ àr{_`_ AmYma àmá H$a gH$mŸ&

{dkmZ Am¡a àm¡Úmo{JH$s H$s CÞ{V, ~ohVa {ejm

Am¡a ñdmñÏ`-ajm Ho$ ~mao _| OmJê$H$Vm VWm

{dÎmnmofU _| gaH$ma H$s H${R>ZmB`m| Ho$ H$maU

A~ ̀ h XoIm Om ahm h¡ A{YH$m{YH$ bmoJ ~r_o

H$s Amoa H«$_e: AmH${f©V hmo aho h¢Ÿ& AV: AmO

ñdmñÏ` ~r_m CÚmoJ 20 H$amo‹S> go A{YH$

OZg§»`m H$mo g_m{dï> H$a nm`m h¡Ÿ& BgZo {Z{üV

ê$n go g_mO Ho$ ~‹S>o dJm] Ho$ {bE Vwa§V {H$ ò

OmZodmbo ì`` H$mo C„oIZr` ê$n go H$_ H$a

{X`m h¡ VWm ~r_mH¥$V bmoJm| H$mo Adí` amhV

àXmZ H$s h¡Ÿ&

ñdmñÏ` ~r_m ~mOma ^maV _| ~r_o H$s {H$gr

^r AÝ` loUr H$s VwbZm _| A{YH$ Vrd«Va J{V

go ~‹T> ahm h¡; VWm _moQ>a ì`dgm` Ho$ ~mX `hr

OrdZoVa ~r_m I§S> _| g~go CƒV_ h¢Ÿ& _moQ>a

ì`dgm` Aìdb Z§~a na em`X Bg{bE h¡

Š`m|{H$ Bg_| ~r_m A{Zdm`© {H$`m J`m h¡Ÿ&

ñdmñÏ` H$s ~w{Z`mXr g§aMZm Am¡a gw{dYmE± XmoZm|

gmd©O{ZH$ Am¡a {ZOr joÌm| _| gwYa JB© h¢Ÿ&

ñdmñÏ` ajm Am¡a ñdmñÏ` ~r_o Ho$ {bE _m±J

{Za§Va ~‹T> ahr h¡Ÿ& AmB©Q>r joÌ ñdmñÏ` joÌ _|

~‹S>o n¡_mZo na àdoe H$a ahm h¡Ÿ& {dkmZ Am¡a

àm¡Úmo{JH$s Zo {M{H$Ëgm H$s à{H«$`mAm| H$mo gab

~Zm {X`m h¡Ÿ& ñdmñW` àXmVmAm| Ho$ ~rM

à{V`mo{JVm Zo VwbZmË_H$ ê$n go {M{H$Ëgm ì``m|

H$mo H$_ H$a {X`m h¡Ÿ& ZdmoÝ_ofUm| Zo AñnVmbm|

Ho$ dmS>m] _| {M{H$Ëgm Ho$ g_` H$mo ̂ r KQ>m {X`m

h¡Ÿ& {M{H$Ëgm H$s d¡H$pënH$ n{Õ{V`m| _| d¥{Õ

hmo ahr h¡Ÿ& ~r_m H§$n{Z`m| H$s g§»`m Omo 2000

go nhbo 4 Wr, ~‹T>H$a A~ 26 hmo JB© h¡Ÿ& CËnmXm|

H$s g§»`m 1986 _| {dÚm_Z 1 go ~‹T>H$a AmO

400 go ^r A{YH$ h¡Ÿ& _Ü`dVu joÌ g{H«$` hmo

J`m h¡Ÿ& AÝ` nj à~§YH$ Xmdm| Ho$ gwMmé ê$n

go {ZnQ>mZ _| ghm`Vm H$aVo h¡Ÿ& ñd-{Z^©a

ñdmñÏ` ~r_m H§$n{Z`m| Ho$ àdoe H$mo àmoËgm{hV

{H$`m OmVm h¡Ÿ& {dkmZ Am¡a àm¡Úmo{JH$s H$s CÞ{V

Ho$ gmW-gmW ~r_o _| ZdmoÝ_ofUm| H$s ^r CÞ{V

hm o ahr h ¡ Ÿ& ~r_mH$Vm © A~ g_mO H$s

Amdí`H$VmAm| na Ñ{ï> aIVo hþE {d{^Þ àH$ma

Ho$ CËnmX ~oM aho h¢Ÿ& j{Vny{V© nm°{b{g`m|, bm^-

AmYm[aV nm°{b{g`m| Am¡a ZH$Xr a{hV {ZnQ>mZ

gw{dYmAm| Ho$ ê$n _| ~ƒm| Ho$ {bE ñd`§ Ho$

{bE n[adma Ho$ {bE d[að> ZmJ[aH$m| Am¡a g_yhm|

Ho$ {bE CËnmX CnbãY h¡Ÿ& ~r_mH¥$V am{e H$m

Xm`am Hw$N> hOma én`m| go boH$a H$amo‹S>m| én`m|

VH$ h¡Ÿ&

g_mO ~Xb ahm h¡ Am¡a Bg{bE CgH$s

Amdí`H$VmAm| _| ^r n[adV©Z hmo ahm h¡Ÿ&

ZdmoÝ_of Am¡a à{V`mo{JVm AmO H$s {d{eï>Vm

h¢Ÿ& gmW hr, AnojmA| Ho$ AZwgma ~r_m joÌ Ho$

Ñ{ï>H$moU _| ^r ~Xbmd Am ahm h¡Ÿ& hmbm§{H$

àË òH$ {hVYmaH$ Ho$ CÔoí` EH$g_mZ h¡; {\$a

^r CËnmX Ho$ A{^H$ën _| g§̂ d O{Q>bVmAm|,

{dVaU _mÜ`_m| _| An`m©áVm Am¡a J«mhH$m| H$mo

g§Vmof àXmZ H$aZo _| H${_`m| _| ^r BgHo$ gmW

hr d¥{Õ hmoZo H$m AZw_mZ h¡Ÿ& `hr dh H$maU h¡

{Oggo {d{Z`m_H$ hñVjon H$s Amdí`H$Vm

CËnÞ hmoVr h¡, ̀ h gw{Z{üV H$aVo hþE {H$ CËnmXm|

Ho$ A§{V_ Cn`moJH$Vm©Am| H$mo H$ï> Z hmoŸ&

{d{Z`_ZH$Vm © H$m EH$ _hËdnyU© bú`

nm°{bgrYmaH$m| Ho$ {hVm| H$s ajm H$mo gw{Z{üV

H$aZm h¡Ÿ& `Ú{n ñdmñÏ` ~r_m CÚmoJ AnZo

25 df© go A{YH$ b§~o nW _| n[an¹$ ê$n _|

C^a ahm h¡, VWm{n Bgo nm°{bgrYmaH$m| Ho$ {bE

Am¡a ^r ~hþV Hw$N> H$aZo VWm amï´> Ho$ {bE Am¡a

A{YH$ `moJXmZ H$aZo H$s Amdí`H$Vm h¡Ÿ&

2013 go nhbo ñdmñÏ` ~r_m CÚmoJ H$m

n`©dojU g_`-g_` na AmB©AmaS>rE Ûmam

Omar {H$`o J`o {d{^Þ n[anÌm| Am¡a {Xem-

{ZX}em| Ho$ {ZJ©_ go {H$`m J`m WmŸ& Bg g§~§Y _|

`h nm`m J`m {H$ `h ì`mnH$Vm go a{hV Am¡a

Hw$N> Ag§nyU© h¡ VWm Bggo nm°{bgrYmaH$m|,

XmdoXmam|, d[að> ZmJ[aH$m|, g_yh à~§YH$m|,

ì`mnma g§Km|, Cn^moº$m, g§Km|, AñnVmbm|,

{dYm`H$m|, gaH$ma Am¡a AÝ` {hVYmaH$m| go àmá

hmoZodmbr {eH$m`Vm| Ho$ g§~§Y _| AmZodmbr ‹T>oa

gmar g_ñ`mAm| H$m g_mYmZ Zht {H$`m Om ahm

h¡Ÿ& `h XoIm J`m {H$ OrdZoVa nm°{b{g`m| Ho$

A§VJ©V XO© g^r {eH$m`Vm| _| Ho$db ñdmñÏ`

Ho$ joÌ go g§~§{YV {eH$m`Vm| H$m à{VeV hr

CƒVa h¡Ÿ&

""AmB©AmaS>rE'' (ñdmñÏ` ~r_m) {d{Z`_,

2013'' H$mo EH$ J«mhH$mZwHy$b {d{Z`_ _mZm

i 
CC!ZiE ... 



ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

44

OmVm h¡Ÿ& AV: `h Ü`mZ _| aIZm Amdí`H$ h¡

{H$ `o {d{Z`_ nm°{bgrYmaH$m| Ho$ {bE H¡$go

bm^H$mar h¢ VWm {H$g àH$ma go CZHo$ {hV _|

h¢Ÿ& ^bo hr BZ {d{Z`_m| H$s gmar {df`-dñVw

Hw$N> ZB© àVrV Z hmo, bo{H$Z Eogo {d{Z`_m| H$m

EH$ _hËdnyU© bú` ~r_m CÚmoJ Ho$ {bE BgHo$

nmbZ H$mo ~mÜ`H$mar ~ZmZm h¡Ÿ& BZ {d{Z`_m|

H$m CÔoí` ñnï>Vm bmZm, Ag§J{V H$mo Xya H$aZm,

g_yMo CÚmoJ _| EH$ê$nVm H$mo ~Zm`o aIZm,

nm°{bgrYmaH$m| Ho$ {hVm| H$s ajm H$aZm,

ZdmoÝ_ofU H$mo àmoËg{hV H$aZm Am¡a bMrbmnZ

àXmZ H$aZm h¡Ÿ& Bgo gab ~ZmZo Ho$ {bE bm^m|

H$mo {ZåZ{b{IV Cn-erfm|ª _| dJuH¥$V {H$`m

Om gH$Vm h¡Ÿ&:

_mZH$sH$aU: {H$gr ^r dY©_mZ ~mOma _|

_mZH$sH$aU EH$ _yb ŷV Amdí`H$Vm h¡Ÿ& 400

go ^r A{YH$ CËnmXm| Ho$ gmW ~r_m H§$n{Z`m|

Am¡a {dH«$` _Ü`d{V©̀ m| Ho$ ~rMm à{V`mo{JVm

J«mhH$m| H$mo AnZo {bE gdm}Îm_ CËnmXm| H$m M`Z

H$aZo Ho$ {bE ~hþV Hw$N> {dH$ën CnbãY H$amVr

h¡& àm`: A{YH$ {dH$ënm| Ho$ H$maU CbPZ n¡Xm

hmoVr h¡, {deof ê$n go Eogr pñW{V _| O~ CËnmXm|

H$s {deofVmE± EH$ Xygao go {^Þ hm|Ÿ& \$m_m],

dmŠ`-I§S>m| Am¡a eãXm| _| EH$ê$nVm H$m A^md

{ZU©̀  H$aZo H$s à{H«$`m H$mo O{Q>b Am¡a Xwd©h

~ZmVm h¡ VWm {^Þ-{^Þ ì`m»`mAm| Am¡a g_P

Ho$ {bE J§wOmBe àXmZ H$aVm h¡Ÿ& CbPZ Am¡a

AbJ-AbJ go ~MZo Ho$ {bE CËnmXm| _| {H$gr

àH$ma Ho$ _mZH$sH$aU H$m hmoZm Amdí`H$ h¡Ÿ&

Bggo CËnmX H$mo g_PZo, nm°{b{g`m| H$s VwbZm

H$aZo Am¡a Cn`wº$ CËnmX H$m M`Z H$aZo _|

ghm`Vm {_bVr h¡Ÿ& `h g~ XoIVo hþE

_mZH$sH¥$V \$m_m], \$mBb nÕ{V`m| dmŠ`-I§S>m|,

n[a^mfmAm| Am¡a eVm] H$m g_mdoeZ ñdmJV-

`mo½` H$X_ h¡Ÿ& Cº$ ñdmñÏ` {d{Z`_m| _| 40 go

A{YH$ _mZH$ n[a^mfmE±, g§H$Q>nyU© ~r_m[a`m|

go g§~§{YV 11 Zm_, {d{^Þ _hËdnyU© _mZH$

eãXmdbr Am¡a dmŠ`m§e h¡, {OZHo$ g§~§Y _|

_mZH$sH$aU go nhbo {d{^Þ H§$n{Z`m| Ûmam

{^Þ-{^Þ VarHo$ go AÝ` àH$ma go AW© bJm`m

OmVm WmŸ& nhbo go Mb ahr eVm], d¡H$pënH$

{M{H$ËgmAm|, Ny>Q> Ad{Y, AmonrS>r Am{X Ho$

{bE Xr JB© n[a^mfmE± EH$ê$nVm H$s {Xem _|

Eogr Hw$N> _hËdnyU© n[a^mfmE± h¡Ÿ& àñVmd Ho$

\$m_© _| g_ê$n KmofU dmŠ`m§em| H$s ì`dñWm,

_mZH$ Xmdm \$m_©, gm_mÝ` nyd©-àm{YH$aU \$m_©

Ho$ àma§̂  Am{X go J«mhH$m| H$mo CËnmXm| H$s nhMmZ

H$aZo VWm ~r_mH$Vm©mAm| H$mo gab CËnmXm| H$m

A{^H$ënZ H$aZo _| ghm`Vm {_bVr h¡Ÿ&

Cn`mo{JVm H$s g§H$ënZmE±: BZ {d{Z`_m| Zo

ZdmoÝ_of CËnmXm| H$m A{^H$ënZ H$aZo Ho$ {bE

~r_m H§$n{Z`m| H$mo bMtbmnZ XoVo hþE ZB©

g§H$ënZmE± àma§̂  H$s h¡Ÿ& Am ẁf H$m g_mdoeZ,

d{O©V ì``m| H$s gyMr; ~hþ{dY nm°{b{g`m| _|

Xmdm| H$s à{H«$`mE±, _wº$ AdbmoH$Z Ad{Y

Am{X Eogo Hw$N> CXmhaU h¢ Omo ñdmñÏ` ~r_m

~mOma H$s qMVZ-à{H«$`m _| Z ò Am`m_ CnbãY

H$amVo h¢Ÿ&

ZdrH$aUr`Vm g§~§Yr {d{Z`_m| Ho$ XyaJm_r

n[aUm_ h¢Ÿ& ZdrH$aUr`Vm g§~§Yr àmdYmZ Am ẁ

AWdm d¡`{º$H$ Xmdo Hoo$ AmYma na {H$gr

nm°{bgr Ho$ ZdrH$aU H$mo AñdrH¥$V Z H$aZo H$m

gwPmd XoVo h¡Ÿ& BgH$m AW© `h h¡ {H$ ì`{º$ EH$

nm°{bgr boZo Ho$ ~mX `{X {H$gr AdamoY Ho$

{~Zm Cº$ nm°{bgr H$m ZdrH$aU H$aVm h¡, Vmo

dh V~ VH$ AnZo ñdmñÏ` H$m ~r_m H$a gH$Vm

h¡ O~ VH$ dh Or{dV ahVm h¡Ÿ& nyd© _| ^bo hr

EH$ ì`{º$ ẁdmdñWm go boH$a à{V df©  AnZm

~r_m àmá H$aVm ahm hmo Am¡a {nMbo 30 go 40

df© VH$ Ho$ {bE àr{_`_ AXm H$aVm ahm hmo,

Vmo ̂ r ~r_m H§$n{Z`m| Cg ì`{º$ Ûmam EH$ {Z{üV

Am ẁ àmá H$aZo na, CXmhaU Ho$ {bE CgHo$ 70

`m 75 df© Ho$ hmoZo OmZo na ZdrH$aU go BZH$ma

H$aZo H$s pñW{V _| Wr, O~{H$ Eogo g_` ñdmñÏ`

~r_m ajm CgHo$ {bE EH$ Amdí`H$Vm go

A{YH$ ~Z OmVr h¡Ÿ& ̀ h ~r_m ghm`Vm Ho$ g§~§Y

_| {dœmg àXmZ H$aVm h¡ VWm {Z{üV Am ẁ Ho$

hmo OmZo Ho$ ~mX ~r_m ajm go ~mha hmo OmZo Ho$

^` H$mo Xya H$a XoVm h¡Ÿ& H$^r-H$^r ZdrH$aU

H$s gyMZmE± àmá Z hmoZo AWdm {H$Ýht AÝ`

H$maUm| go ~r_mH¥$V ì`{º$ nm°{bgr H$m ZdrH$aU

g_m{á H$s VmarI go nhbo H$admZm ŷb OmVm

h¡, {Oggo ZdrH$aU bm^ Imo XoZo O¡gr qMVmE±

CËnÞ hmoVr h¡Ÿ& na§Vw Cº$ {d{Z`_ Ny>Q> Ad{Y

Ho$ ê$n _| 30 {XZ Ho$ g_` H$s AZw_{V XoVo h¡,

{OgHo$ A§Xa bm^m| H$s {H$gr hm{Z Ho$ {~Zm

nm°{bgr H$m ZdrH$aU {H$`m Om gH$Vm h¡Ÿ& `h

Eogo nm°{bgrYmaH$m| Ho$ {bE ~‹S>r amhV H$s ~mV

h¡ Omo g_` na AnZr nm°{bgr H$m ZdrH$aU

Zht H$admVo& BZ {d{Z`_m| _| ñdrH¥${V nyd©

^bo hr BZ {d{Z`_m| H$s gmar

{df`-dñVw Hw$N> ZB© àVrV Z

hmo, bo{H$Z Eogo {d{Z`_m| H$m

EH$ _hËdnyU© bú` ~r_m

CÚmoJ Ho$ {bE BgHo$ nmbZ H$mo

~mÜ`H$mar ~ZmZm h¡Ÿ&
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bo{IH$m ghm`H$ {ZXoeH$ (ñdmñÏ`), AmB©AmaS>rE
h¢Ÿ& Bg AmboI _| A{^ì`º$ {dMma CZHo$ AnZo h¡Ÿ&

S>m°ŠQ>ar Om±M na {H$ ò J ò ì`` H$m Ý ỳZV_

50% AXm H$aZo H$m àmdYmZ h¡, `{X Omo{I_

Ho$ g§~§Y _| Omo{I_-A§H$Z H$aZo go nhbo Eogr

Om±M H$aZo H$s Anojm hmoŸ&

`Ú{n gwdmøVm BZ {d{Z`_m| Ho$ à^mdr hmoZo go

nhbo bmJy H$s JB© Wr, VWm{n BZ {d{Z`_m| _|

BgHo$ g_mdoeZ Zo BgHo$ {bE H$mZyZr pñW{V

Am¡a ~mÜ`H$mar AZwnmbZ àXmZ {H$`m h¡Ÿ& H$B©

CËnmX Eogo ZdrH$aU bm^m| go ẁº$ hmoVo h¢ O¡go

àVrjm Ad{Y`m| _| H$_r, Xmdm Z H$aZo Ho$ {bE

~moZg, S>m°ŠQ>ar Om±M H$s Anojm Z hmoZm Am{X,

Omo AW©dmZ bm^ CnbãY H$amVo h¡, na§Vw ò

V^r CnbãY H$am`o J`o O~ nm°{bgr H$m

ZdrH$aU Cgr ~r_m H§$nZr Ho$ nmg {H$`m J`m

hmoŸ& AV: ~r_mH¥$V ì`{º$ H$mo Hw$N> AàË`j

ê$n go Cgr ~r_mH$Vm© Ho$ nmg ~r_m Omar aIZo

Ho$ {bE {dde {H$`m J`m, Bg ~mV H$m {dMma

{H$ ò {~Zm {H$ Š`m ZdrH$aU H$m ^md A{YH$

h¡ AWdm godmE± ~XVarZ _mZr Om gH$Vr h¢Ÿ&

ZdrH$aU _| AmJo bo Om ò J ò bm^ Imo XoZo Ho$

^` go J«mhH$m| Ho$ nmg Agw{dYmOZH$ pñW{V`m|

Ho$ ~mdOyX Cgr ~r_mH$Vm© Ho$ gmW ahZo Ho$

Abmdm H$moB© Xygam {dH$ën Zht WmŸ& gwdmøVm

Ho$ àmdYmZ Ho$ H$maU ~r_mH¥$V ì`{º$ Ho$ nmg

A~ `h gw{dYm h¡ {H$ `{X dh {H$gr EH$

~r_mH$Vm© go g§Vwï> Zht h¡ Vmo {H$gr ̂ r ZdrH$aU

bm^ H$mo Imò o {~Zm ~r_m H§$nZr _| n[adV©Z

H$a gH$Vm h¡Ÿ&

nm°{bgr Ad{Y Ho$ Xm¡amZ `{X H$moB© nm°{bgr

{ZañV H$s OmVr h¡ Vmo nm°{bgrYmaH$ Aghm`

hmo OmVm h¡Ÿ& Eogo ^r g_` Wo O~ ~r_mH$Vm©Am|

Ho$ nmg Bg Vah H$s e{º$`m± Wr {H$ do nm°{bgr

Ho$ A§VJ©V Xmdm| Ho$ AmYma na ^r nm°{b{g`m±

{ZañV H$a gH$Vo WoŸ& ̀ h _Z_mZr àd¥{Îm h¡ VWm

H$^r ̂ r J«mhH$m| Ho$ {hV _| Zht h¡Ÿ& A~ {d{Z`_m|

_| Eogm Cn~§Y h¡ {H$ nm°{bgr V~ VH$ {ZañV

Zht H$s OmZr Mm{hE O~ VH$ `h Zht nm`m

OmVm h¡ {H$ J«mhH$ Ûmam YmoImYmS>r AWdm JbV

~`Zmr H$s JB© h¡Ÿ& EH$ Am¡a Ohm± ~r_mH$Vm© H$mo

_Z_mZo T>§J go {ZañVrH$aU H$aZo H$s CgH$s

e{º$`m| Ho$ g§~§Y _| à{V~§{YV {H$`m J`m h¡,

dht Xygar Amoa Cº$ {d{Z`_m| Zo {H$gr ̂ r g_`

nm°{bgr H$mo aÔ H$aZo Ho$ {bE nm°{bgrYmaH$m|

H$mo ñdV§ÌVm H$s AZw_{V Xr h¡Ÿ&

àH$Q>rH$aU Ho$ _mZX§S>: ~r_mH¥$V ì`{º$` EH$

CËnmX H$s IarX H$aZo H$m {ZU©̀  ~r_m H§$nZr

AWdm CgHo$ {dH«$` ~b Ûmam Cgo CnbãY H$amB©

JB© gyMZm Ho$ AmYma na boVm h¡Ÿ& CËnmX IarXZo

Ho$ {bE J«mhH$ H$mo Am§{eH$ gyMZm àH$Q> H$aZo,

nm°{bgr _| {Z{hV Hw$N> {deofVmAm| H$mo {N>nmZo

Am¡a Cgo JbV ~mV| ñnï> H$aZo go Z Vmo J«mhH$

H$mo H$moB© ghm`Vm {_bVr h¡ Am¡a Z hr ~r_m

H§$nZr H$moŸ& ~r_mH$Vm©Am| Ho$ {bE ̀ h Amdí`H$

h¡ {H$ do J«mhH$m| Ho$ {df` _| nmaXeu ah|Ÿ&

{eH$m`VH$Vm© {bIVo h¡ {H$ ̀ {X J«mhH$ H$mo Hw$N>

eVm] H$s _m¡OyXJr (AWdm J¡a-_m¡OyXJr) H$s

OmZH$mar hmoVr, Vmo g§̂ dV: dh Bg nm°{bgr

ZdrH$aU _| AmJo bo Om ò J ò

bm^ Imo XoZo Ho$ ^` go J«mhH$m|

Ho$ nmg Agw{dYmOZH$

pñW{V`m| Ho$ ~mdOyX Cgr

~r_mH$Vm© Ho$ gmW ahZo Ho$

Abmdm H$moB© Xygam {dH$ën

Zht WmŸ&

H$mo Zht IarXVmŸ& ~r_mH¥$V ì`{º$ H$mo nm°{bgr

H$s IarX H$aZo na EH$ g§Vwï> J«mhH$ H$mo OmZm

Mm{hE: Cgo {eH$m`VH$Vm© Ho$ ê$n _| n[ad{V©V

Zht {H$`m OmZm Mm{hEŸ& na§Vw H$B© ~ma ̀ h XoIm

J`m h¡ {H$ g§̂ m{dV J«mhH$ H$mo nyar OmZH$mar

Zht Xr JB© h¡Ÿ& BgHo$ H$maU ~hþV gmar

{eH$m`Vm|, n[admXm|, AmaQ>rAmB© àíZm| Am¡a

H$mZyH$s b‹S>mB`m| Ho$ {bE _mJ© àeñV hmoVm h¡Ÿ&

`h pñW{V CÚmoJ Ho$ {bE AZwnyb Zht h¡ Am¡a

Bg{bE Cº$ {d{Z`_m| _| àH$Q>rH$aU Ho$ _mX§S>m|

H$s EH$ l¥§Ibm g_m{dï> H$s JB© h¡ {Oggo A§VV:

g_yMm CÚm oJ bm^mpÝV hm oVm h ¡ Ÿ& `h

~r_mH$Vm©Am| Ho$ {bE g_ñV _hËdnyU© Am¡a

Ano{jV gyMZm Ho$ àH$Q>rH$aU H$mo A{Zdm`©

H$a XoVr h¡ Omo nm°{bgr IarXZo H$m {ZU©̀  boZo

Ho$ g§~§Y _| EH$ AmYma ~ZVr h¡Ÿ& CXmhaU Ho$

Vm¡a na àm°ñnoŠQ>g _| ~r_majm Ho$ ~mao _| {dñV¥V

OmZH$mar hmoZr Mm{hE, Cg_| A{Zdm ©̀V: g^r

AndO©Z, {Zag à{H«$`mE±, àdoe H$s Am`w,

{ZJ©_ H$s Am`w, nm[adm[aH$ nm°{bgr AWdm

gm_y{hH$ nm°{bgr O¡gr {H$gr ~r_m nm°{bgr go

{H$gr ì`{º$ Ho$ ~mha {ZH$b OmZo H$s pñW{V _|

CgHo$ g§~§Y _| ì`dhma, {H$gr CËnmX H$mo dmng

boZo na ^mdr {dH$ën, _wº$ AdbmoH$Z

Ad{YH$, ZdrH$aUr`Vm, gwdmøVm, Q>rnrE

gw{dYm, àr{_`_ MmQ>©, {dH$ën, nm°{bgr H$s

dmŠ`aMZm, à«ñVmd \$m_© Am{X _| gyMZm H$m

n`m©á àgma H$aZm A{Zdm ©̀ H$a XoVm h¡ Vm{H$

g§̂ m{dV J«mhH$ nyar OmZH$mar àmá H$aZo Ho$ ~mX

{ZU©̀  bo gHo$Ÿ& Bggo AZw{MV àWmAm| Ho$ {bE

Jw§OmBe gr{_V hmo OmEJrŸ&

eof AJbo A§H$ _|...
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GROSS PREMIUM UNDERWRITTEN BY NON-LIFE INSURERS WITHIN INDIA (SEGMENT WISE) :

SI.

No.
Insurer

1 Royal Sundaram 54.70 22.22 21.00 1.22 26.59 764.71
Previous year 76.48 20.13 20.13 0.00 26.98 789.72

2 TATA-AIG 259.97 169.62 169.62 0.00 54.06 772.75
Previous year 203.96 159.33 159.33 0.00 45.89 723.06

3 Reliance 154.72 31.83 30.42 1.41 61.27 1,059.83
Previous year 139.41 24.81 24.25 0.55 72.31 967.42

4 IFFCO Tokio 163.19 91.36 80.35 11.02 67.39 1,285.30
Previous year 144.06 77.63 65.09 12.54 44.53 1,120.48

5 ICICI Lombard 402.71 207.49 154.47 53.02 136.46 2,405.67
Previous year 311.64 174.49 120.54 53.95 138.91 1,948.26

6 Bajaj Allianz 243.91 90.56 81.57 8.99 89.28 1,953.15
Previous year 232.69 66.84 66.69 0.15 102.27 1,714.34

7 HDFC ERGO 218.58 69.66 55.77 13.89 54.08 692.15
Previous year 210.91 61.22 48.36 12.86 54.93 556.12

8 Cholamandalam 80.74 47.76 47.75 0.01 21.38 913.03
Previous year 70.34 35.63 35.62 0.01 20.98 772.69

9 Future Generali 98.08 39.43 39.43 0.00 29.24 502.65
Previous year 82.76 42.13 42.13 0.00 26.37 450.09

10 Universal Sompo 79.73 14.96 14.96 0.00 15.48 164.72
Previous year 65.40 10.95 10.95 0.00 8.87 195.76

11 Shriram 8.49 0.64 0.64 0.00 4.45 1,084.69
Previous year 7.48 1.47 1.47 0.00 3.03 1,069.93

12 Bharti Axa 63.51 25.13 25.13 0.00 26.53 755.57
Previous year 42.74 16.49 16.49 0.00 19.09 602.02

13 Raheja QBE 0.25 0.01 0.01 0.00 0.29 0.58
Previous year 0.68 0.01 0.01 0.00 0.26 0.22

14 SBI 321.13 7.41 7.41 0.00 15.04 319.23
Previous year 211.72 5.23 5.23 0.00 15.51 157.48

15 L&T 25.39 6.26 6.26 0.00 11.40 95.37
Previous year 18.15 5.57 5.57 0.00 11.09 64.89

16 Magma HDI 4.04 2.03 2.03 0.00 1.89 264.67
Previous year 0.00 0.00 0.00 0.00 0.00 30.49

17 Liberty Videocon 6.60 0.66 0.00 0.00 2.72 59.54
Previous year NA NA NA NA NA NA

18 Star Health & Allied Insurance
Previous year

19 Apollo MUNICH
Previous year

20 Max BUPA
Previous year

21 Religare Health
Previous year

Private Total 2,185.75 827.04 736.82 89.56 617.57 13,093.61
Previous year 1,818.42 701.93 621.86 80.07 591.02 11,162.97

22 New India 992.28 533.97 238.74 295.23 298.75 3,329.08
Previous year 945.95 476.13 237.58 238.54 297.41 2,702.42

23 National 656.35 267.26 142.91 124.34 217.23 3,541.23
Previous year 605.74 259.17 152.97 106.20 222.73 3,031.10

24 United India 900.30 505.38 235.67 269.71 403.65 2,695.03
Previous year 842.30 483.93 245.80 238.13 385.53 2,490.99

25 Oriental 776.39 368.24 193.02 175.22 256.19 1,917.03
Previous year 695.85 381.35 211.75 169.61 239.69 1,745.57

26 ECGC
Previous year

27 AIC of India
Previous year

Public Total 3,325.32 1,674.84 810.34 864.50 1,175.82 11,482.37
Previous year 3,089.85 1,600.58 848.11 752.48 1,145.35 9,970.08

Grand Total 5,511.07 2,501.88 1,547.16 954.06 1,793.40 24,575.97
Previous year 4,908.27 2,302.51 1,469.97 832.55 1,736.37 21,133.05

Fire Marine
Marine

Cargo

Marine

Hull
Engineering Motor

Compiled on the basis of data submitted by the Insurance companies
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(` in Crores)

FOR THE PERIOD DECEMBER 2013 (PROVISIONAL & UNAUDITED)

540.04 224.67 163.87 0.00 12.47 30.88 11.06 1,086.51
589.88 199.83 155.71 0.00 14.29 36.82 12.88 1,133.01

510.80 261.94 169.32 2.48 168.41 114.84 44.93 1,756.38
517.90 205.16 123.17 0.84 148.97 93.26 42.48 1,540.95

576.55 483.29 399.80 2.50 32.39 13.93 102.45 1,858.74
556.47 410.95 213.68 1.79 32.62 18.72 65.34 1,536.10

762.37 522.93 183.61 2.53 36.76 23.45 271.55 2,125.15
703.40 417.07 124.45 3.53 32.27 22.42 303.26 1,872.62

1,551.63 854.04 1,173.01 33.17 124.48 146.42 448.78 5,078.20
1,326.99 621.27 1,232.82 57.99 113.91 127.39 393.88 4,499.29

1,356.00 597.14 581.86 5.65 126.79 37.07 138.10 3,266.38
1,223.63 490.72 402.80 6.14 112.74 42.62 137.90 2,818.34

442.91 249.24 481.28 18.49 96.67 212.81 234.87 2,078.59
374.53 181.59 393.34 19.67 87.85 187.39 215.55 1,786.98

471.25 441.78 163.31 0.00 10.66 45.31 34.32 1,316.51
431.89 340.80 209.28 0.00 9.73 38.44 16.93 1,174.01

355.38 147.27 108.76 0.00 27.03 39.61 83.81 928.62
309.07 141.03 113.20 0.00 22.72 51.72 43.43 832.43

89.40 75.31 56.25 0.34 3.31 4.83 46.15 385.77
100.79 94.97 35.64 0.00 3.24 4.06 43.59 367.53

378.86 705.83 0.00 0.00 1.06 3.43 4.53 1,107.29
413.37 656.56 0.00 0.00 0.44 2.83 3.03 1,088.22

520.14 235.43 119.19 0.00 11.04 18.39 12.61 1,031.96
444.91 157.10 156.88 0.00 6.88 21.82 10.16 876.09

0.00 0.58 0.01 0.00 15.44 0.32 0.82 17.72
0.12 0.11 0.01 0.00 10.95 0.48 3.71 16.33

175.57 143.66 10.31 3.62 2.63 119.24 26.47 825.07
98.53 58.95 5.68 16.62 1.55 60.59 19.04 493.41

71.33 24.04 31.33 0.00 4.05 2.62 1.60 178.02
41.49 23.40 9.15 0.00 3.74 2.77 2.13 117.49

137.55 127.12 0.00 0.00 1.64 0.00 1.08 275.36
19.39 11.10 0.00 0.00 0.00 0.00 0.00 30.49

51.29 8.25 0.00 0.00 0.82 3.62 1.10 75.06
NA NA NA NA NA NA NA NA

721.26 15.52 0.00 736.78
574.95 11.10 0.00 586.05

353.76 10.20 8.84 372.80
344.41 8.24 6.38 359.04

205.58 0.84 0.00 206.42
126.04 0.63 0.00 126.68

108.50 1.64 0.00 110.15
19.78 0.00 0.00 19.78

7,991.08 5,102.53 5,031.02 68.78 675.65 844.98 1,473.10 24,817.49
7,152.36 4,010.62 4,241.01 106.57 601.91 731.30 1,319.70 21,274.84

1,680.40 1,648.68 2,443.91 75.74 195.57 126.07 401.92 8,397.29
1,387.17 1,315.25 2,116.80 85.24 171.21 128.22 400.87 7,324.25

1,580.34 1,960.88 1,817.84 76.05 70.08 98.46 341.91 7,086.41
1,409.51 1,621.59 1,729.21 52.05 71.01 100.89 421.11 6,493.02

1,254.73 1,440.30 2,051.09 34.84 112.20 122.72 481.82 7,307.04
1,264.58 1,226.42 2,001.16 39.26 100.45 112.56 489.28 6,945.45

847.49 1,069.54 1,262.24 85.84 92.85 91.10 448.69 5,298.57
824.62 920.94 1,076.66 69.50 87.28 92.65 378.09 4,766.64

916.57 916.57
827.75 827.75

2,563.04 2,563.04
2,265.78 2,265.78

5,362.96 6,119.41 7,575.08 272.48 470.70 438.35 5,153.96 31,568.92
4,885.87 5,084.21 6,923.84 246.05 429.95 434.32 4,782.87 28,622.89

13,354.04 11,221.93 12,606.10 341.25 1,146.35 1,283.33 6,627.05 56,386.40
12,038.23 9,094.82 11,164.85 352.62 1,031.86 1,165.62 6,102.58 49,897.73

Motor OD Motor TP Health Aviation Liability
Personal

Accident
All Others Grand Total
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Report Card : General
Gross Premium underwritten for and up to the month of January 2014

STATISTICS NON-LIFE INSURANCE

Royal Sundaram       127.31       144.26      1,213.81      1,277.27 -4.97

Tata-AIG       203.46       192.47      1,959.84      1,733.42 13.06

Reliance General       184.97       162.11      2,043.71      1,698.21 20.35

IFFCO-Tokio       262.58       242.49      2,387.72      2,115.11 12.89

ICICI-lombard       703.22       659.57      5,781.41      5,158.86 12.07

Bajaj Allianz       427.64       392.98      3,694.02      3,211.31 15.03

HDFC ERGO General       231.21       211.18      2,309.80      1,998.16 15.60

Cholamandalam       152.44       155.42      1,468.96      1,329.43 10.50

Future Generali       128.08        93.99      1,056.70         926.42 14.06

Universal Sompo         41.17        52.30         426.94         419.83 1.69

Shriram General       127.80       142.48      1,235.09      1,230.70 0.36

Bharti AXA General       151.59       121.40      1,183.55         997.49 18.65

Raheja QBE          2.26          1.21          19.98          17.54 13.94

SBI General       111.72        80.46         936.79         573.88 63.24

L&T General         21.59        12.59         199.61         130.08 53.46

Magma HDI         61.65        18.50         337.02          48.99 587.95

Liberty         17.45          0.01          92.51            0.01 NA

Star Health & Allied Insurance       104.54        78.05            841.32         664.10 26.69

Apollo MUNICH       166.77       109.01         539.57         468.05 15.28

Max BUPA         32.53        29.82         238.95         156.49 52.69

Religare         14.53          7.34         124.68          27.12 359.71

New India    1,002.27       855.64      9,399.56      8,179.89 14.91

National    1,423.59       832.15      8,510.00      7,325.17 16.17

United India       763.28       693.08      8,069.95      7,638.53 5.65

Oriental       610.26       553.43      5,908.83      5,320.07 11.07

ECGC       113.04        95.50      1,029.61         923.25 11.52

AIC       193.79       265.74      2,756.83      2,531.51 8.90

PRIVATE TOTAL   3,274.48  2,907.61   28,091.97   24,182.45 16.17

PUBLIC TOTAL   4,106.23  3,295.54   35,674.79   31,918.43 11.77

GRAND TOTAL   7,380.72  6,203.15   63,766.76   56,100.88 13.66

JANUARY

2013-14 2012-13*

APRIL - JANUARY

2013-14 2012-13*

GROWTH OVER THE

CORRESPONDENCE

PREVIOUS YEAR

INSURER

Note: Compiled on the basis of data submitted by the Insurance companies

* Figures revised by insurance companies

* Compiled on the basis of data submitted by the Insurance companies

  The total bar in the above chart represents the business figures of the entire financial year

Premium underwritten by non-life insurers  up to the month of  January 2014
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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50

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Bajaj Allianz General Insurance Company Limited

1814.55 24391.11 31612.00 281721.00 -12.83 1122.51 5411754.00 202425969.00

1827.38 23268.60 27907.00 270994.00 -16.18 4177.60 60288240.00 551631670.00

751.72 8156.97 11811.00 106456.00 132.46 1487.85 956961.00 29103591.00

619.26 6669.11 11722.00 106491.00 140.30 455.92 14612092.00 94027870.00

353.57 899.50 2.00 27.00 353.57 884.21 2568548.00 8068318.00

0.00 15.29 0.00 17.00 0.00 133.96 0.00 7791182.00

1105.29 9056.46 11813 106483 486.03 2372.06 3525509.00 37171909.00

619.26 6684.41 11722 106508 140.30 589.87 14612092.00 101819052.00

32.68 565.12 7.00 54.00 35.39 -48.73 78427.00 3136996.00

-2.71 613.85 1.00 38.00 -65.47 -1376.89 240659.00 10076220.00

846.40 8928.33 908.00 8662.00 -92.59 -1298.24 5749595.00 12787888.00

938.98 10226.57 1085.00 9243.00 -491.06 1883.60 17815146.00 163083776.00

15637.47 135600.11 327815.00 2756345.00 645.88 13237.51 846963.00 7358430.00

14991.59 122362.59 315001.00 2631913.00 2963.96 18711.98 1024310.00 8255812.00

7089.63 59714.45 341907.00 2856828.00 1180.93 10642.91

5908.69 49071.54 328784.00 2722846.00 1709.24 10947.35

22727.10 195314.56 341907 2856828 1826.81 23880.42 846963.00 7358430.00

20900.29 171434.13 328784 2722846 4673.21 29659.33 1024310.00 8255812.00

297.00 2576.74 1601.00 13759.00 62.64 201.12 36559.00 345336.00

234.36 2375.61 1466.00 12762.00 -9.29 109.39 59855.00 665033.00

2.22 66.77 10.00 143.00 0.05 18.09 9659.00 168165.00

2.17 48.68 11.00 116.00 0.65 -0.71 12296.00 200137.00

117.69 1869.34 34.00 390.00 21.49 292.76 53866.00 998678.00

96.20 1576.58 28.00 296.00 17.03 430.06 88643.00 929680.00

368.87 8165.73 246.00 2295.00 -231.26 892.55 170081.00 2732911.00

600.13 7273.17 192.00 1902.00 258.96 1542.27 347640.00 4450748.00

785.78 12678.58 1891 16587 -147.08 1404.53 270165.00 4245090.00

932.86 11274.04 1697 15076 267.36 2081.02 508434.00 6245598.00

465.32 3707.37 82817.00 417953.00 51.05 -554.92 351767.00 4856288.00

414.27 4262.30 43683.00 366478.00 -239.87 42.60 3418504.00 27199370.00

4079.24 51517.55 45367.00 284844.00 231.84 17120.70 674878.00 3924208.00

3847.40 34396.86 52022.00 251943.00 1379.70 9773.02 5674299.00 31632082.00

495.89 6668.73 26736.00 312976.00 92.17 786.00 4985.00 2998058.00

403.72 5882.73 25021.00 310028.00 28.20 882.62 121348.00 5104262.00

4575.13 58186.28 72103 597820 324.01 17906.69 679863.00 6922266.00

4251.12 40279.59 77043 561971 1407.89 10655.63 5795647.00 36736344.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

27.77 603.51 1.00 20.00 30.10 146.50 2500.00 498931.00

-2.33 457.01 2.00 17.00 -183.32 -419.99 91977.00 5354153.00

1418.85 13206.41 52478.00 419534.00 25.83 -126.75 1003490.00 15744619.00

1393.02 13333.17 49749.00 424723.00 -252.20 248.75 3260240.00 25373516.00

33798.85 326637.74 595537 4705662 2526.73 44804.07 17920033.00 295148386.00

31272.12 281833.66 541673 4477894 5240.68 47541.54 107055249.00 935775511.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

51

131.67 1945.62 2642.00 22526.00 0.00 0.00 0.00 0.00

111.31 1334.01 2402.00 22181.00 0.00 0.00 0.00 0.00

24.39 314.01 821.00 7134.00 0.00 0.00 0.00 0.00

35.08 289.35 764.00 7188.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

24.39 314.01 821 7134 0.00 0.00 0 0 0 0

35.08 289.35 764 7188 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

103.67 634.44 155.00 1433.00 0.00 0.00 0.00 0.00

158.18 818.54 248.00 1832.00 0.00 0.00 0.00 0.00

1311.46 10417.88 623.00 5081.00 0.00 0.00 0.00 0.00

1323.23 9918.82 36216.00 44896.00 0.00 0.00 0.00 0.00

639.93 5284.74 39147.00 309931.00 0.00 0.00 0.00 0.00

571.05 4515.99 0.00 248731.00 0.00 0.00 0.00 0.00

1951.39 15702.62 39147 309931 0.00 0.00 0 0 0 0

1894.28 14434.81 36216 248731 0.00 0.00 0 0 0 0

68.89 359.61 317.00 2517.00 0.00 0.00 0.00 0.00

39.03 317.15 321.00 2321.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

78.81 514.55 32.00 267.00 0.00 0.00 0.00 0.00

40.73 363.08 32.00 207.00 0.00 0.00 0.00 0.00

147.71 874.16 349 2784 0.00 0.00 0 0 0 0

79.76 680.23 353 2528 0.00 0.00 0 0 0 0

37.45 308.50 4958.00 35375.00 13.88 115.75 32734.00 266472.00

37.82 382.63 4764.00 41572.00 5.54 76.99 12404.00 245435.00

241.67 3365.61 4303.00 28662.00 0.00 0.00 0.00 0.00 95277.00 993647.00

349.89 2867.75 4699.00 22638.00 0.00 0.00 0.00 0.00 114961.00 1080208.00

58.08 579.81 2506.00 24229.00 0.00 0.00 0.00 0.00 0.00 0.00

35.32 447.21 1399.00 18389.00 0.00 0.00 0.00 0.00 0.00 0.00

299.75 3945.42 6809 52891 0.00 0.00 0 0 95277 993647

385.22 3314.96 6098 41027 0.00 0.00 0 0 114961 1080208

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

105.96 904.59 3023.00 30097.00 0.00 0.00 0.00 0.00

105.38 947.49 4977.00 41114.00 0.00 0.00 0.00 0.00

2801.98 24629.35 57904 462171 13.88 115.75 32734 266472 95277 993647

2807.02 22202.03 55822 406173 5.54 76.99 12404 245435 114961 1080208
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52

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Bharti AXA General Insurance Company Limited

330.43 6350.61 1002.00 10518.00 330.43 6020.17 1569861.52 25635541.07

254.76 4273.99 1867.00 14402.00 254.76 3202.03 793841.46 9359637.73

191.00 2513.26 188.00 2506.00 191.00 2322.26 790767.10 10645736.09

95.63 1649.05 304.00 2443.00 95.63 1206.40 971183.87 4763289.22

191.00 2513.26 188 2506 191.00 2322.26 790767.10 10645736.09

95.63 1649.05 304 2443 95.63 1206.40 971183.87 4763289.22

156.67 2652.98 259.00 3134.00 156.67 2496.32 256757.03 3209938.05

128.86 1909.36 271.00 2030.00 128.86 958.17 141367.95 1108759.58

5592.60 52014.37 127488.00 1185487.00 5592.60 46421.77 493566.37 4902551.57

6066.17 44491.42 111447.00 718115.00 6066.17 22579.39 541374.04 4641121.42

2418.95 23542.93 127488.00 1185487.00 2418.95 21123.98

2272.49 15710.37 111447.00 718115.00 2272.49 7935.98

8011.55 75557.30 127488 1185487 8011.55 67545.75 493566.37 4902551.57

8338.67 60201.79 111447 718115 8338.67 30515.37 541374.04 4641121.42

63.50 515.88 181 1881 63.50 452.38 14387 114350

44.33 328 122 1011 44.33 159.87 201024 264427

1 8 2 26 0.69 7.71

2 6.62 5 18.00 3145.00

0.00 0.00 0 0

0 0

10 579 19 356 9.67 569.74 2688 265557

45 353 31 203 45.48 219.62 16701 121307

73.86 1103.69 202 2263 73.86 1029.83 17075.23 379906.15

91.31 688.41 158 1232 89.81 379.50 217725.35 388879.30

120.16 1838.87 828.00 8878.00 120.16 1718.71 5358400.66 30475453.93

182.21 2182.17 865.00 8204.00 182.21 1312.09 10187771.96 16340882.34

721.54 11918.90 1095.00 12890.00 721.54 11197.36 6566.98 142505.33

1123.68 15688.28 1269.00 12691.00 1123.68 10367.64 7836.03 86548.07

721.54 11918.90 1095 12890 721.54 11197.36 6566.98 142505.33

1123.68 15688.28 1269 12691 1123.68 10367.64 7836.03 86548.07

36 131 1 2 36.05 95.30 0 0

25 103 1 1 0 353

82.97 1129.55 663.00 8674.00 82.97 1046.58 224380.50 2119895.82

81.97 912.86 1675.00 13114.00 81.97 489.97 619293.13 1848164.45

9724.22 103196.49 131726 1234352 9724.22 93472.27 8717375.39 77511528.01

10321.69 87609.15 117857 772232 10295.59 48431.18 13480393.79 38537634.61
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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14.09 598.87 588.00 3213.00

23.64 168.99 1421.00 11019.00

39.48 255.30 3.00 303.00

0.40 3.10 4.00 25.00

39.48 255.30 3 303 0.00 0.00 0 0 0 0

0.40 3.10 4 25 0.00 0.00 0 0 0 0

18.89 134.22 21.00 428.00

4.88 39.36 15.00 145.00

289.60 4875.90 5834.00 157508.00

282.89 2655.13 5748.00 50562.00

140.44 3190.10 0.00

130.29 1072.62 0.00 0.00

430.05 8066.00 5834 157508 0.00 0.00 0 0 0 0

413.18 3727.76 5748 50562 0.00 0.00 0 0 0 0

1.14 60.98 12.00 214.00

0.51 13 2.00 21.00

0.00 1.01 0.00 3.00

0.53 1.00

0.00

0.00 9.23 0.00 20.00

3.93 5

1.14 71.22 12 237 0.00 0.00 0 0 0 0

0.51 17.14 2 27 0.00 0.00 0 0 0 0

3.87 91.02 29.00 700.00 53.45 53.45 874631 874631

42.87 380.09 59.00 637.00

4.97 300.23 21.00 990.00

9.21 214.39 21.00 254.00

4.97 300.23 21 990 0.00 0.00 0 0 0 0

9.21 214.39 21 254 0.00 0.00 0 0 0 0

0 0 0.00 0.00

0

6.68 89.29 376.00 3114.00

12.67 121.05 1258.00 9870.00

519.16 9606.14 6884 166493 53.45 53.45 874631 874631 0 0

507.36 4671.88 8528 72539 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Cholamandalam Ms General Insurance Company Limited

 606.4  8,073.7  9,348  124,808  (38.2)  1,039.7  2,345,511  20,802,412

 644.6  7,034.0  13,355  111,562  221.5  1,636.0  2,168,433  21,481,860

 405.5  4,775.4  399  4,009  151.0  1,213.4  9,099,444  24,334,059

 254.6  3,562.0  445  4,650  (247.6)  (4.0)  1,617,589  24,344,540

 -  1.1  -  3  (0.0)  -  -  109

 0.0  1.1  1  3  0.0  1.1  2  109

 405.5  4,776.5  399  4,012  150.9  1,213.4  9,099,444  24,334,167

 254.6  3,563.1  446  4,653  (247.5)  (3.0)  1,617,591  24,344,649

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 470.5  2,138.3  990  8,154  285.9  39.8  1,095,510  2,903,423

 184.5  2,098.4  748  7,426  43.4  227.0  263,145  3,830,462

 4,974.4  47,125.1  70,122  626,745  (86.6)  3,936.2  370,181  3,331,677

 5,061.0  43,188.8  66,752  573,392  576.7  4,466.0  348,873  2,944,224

 5,114.1  44,178.3  75,527  646,186  1,047.8  10,098.2  -  -

 4,066.2  34,080.1  67,623  578,206  1,113.9  8,585.9  -  -

 10,088.5  91,303.4  75,527  646,186  961.3  14,034.4  370,181  3,331,677

 9,127.2  77,268.9  67,623  578,206  1,690.6  13,051.9  348,873  2,944,224

 45.1  374.0  221  1,741  2.6  (137.0)  6,602  84,360

 42.5  511.0  187  2,279  (16.1)  (28.7)  7,278  103,706

 283.3  692.0  44  533  274.0  230.3  30,242  149,332

 9.3  461.7  47  648  (30.4)  (202.0)  11,271  114,951

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 328.4  1,065.9  265  2,274  276.6  93.3  36,844  233,692

 51.8  972.7  234  2,927  (46.5)  (230.8)  18,549  218,657

 532.0  4,530.8  2,305  20,925  171.1  686.9  830,815  3,518,799

 360.9  3,843.9  1,981  12,653  (63.1)  405.1  246,119  3,594,389

 2,038.9  15,845.1  6,752  60,308  1,096.4  (4,634.4)  181,844  813,748

 942.4  20,479.5  5,831  41,198  (752.1)  826.8  87,254  661,012

 36.7  485.5  884  13,215  0.9  37.4  1,428  25,431

 35.7  448.1  1,222  13,934  (3.0)  (105.4)  2,508  25,607

 2,075.6  16,330.6  7,636  73,523  1,097.4  (4,597.0)  183,272  839,179

 978.2  20,927.6  7,053  55,132  (755.2)  721.4  89,762  686,619

 -  2,509.6  -  60  -  1,630.4  -  30,470

 -  879.1  -  305  (0.8)  462.8  -  8,855

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 87.7  922.8  3,411  31,373  2.8  109.2  174,950  2,554,633

 84.9  813.6  3,367  32,143  3.7  39.4  131,624  2,866,991

 14,594.6  131,651.5 99,881  911,315.0  2,907.8  14,250.2  14,136,527.0  58,548,451.4

 11,686.7  117,401.3 94,807  805,007.0  846.1  16,309.9  4,884,097.1  59,976,707.7
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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 2.1  12.4  32  150  -  -  -  -

 0.3  11.5  16  96  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  11.1  -  11  -  -  -  -

 18.7  23.0  6  25  -  -  -  -

 751.4  6,238.5  15,380  128,242  -  -  -  -

 562.5  4,224.0  12,054  92,119  -  -  -  -

 433.5  3,688.3  15,491  128,732  -  -  -  -

 303.0  2,253.6  12,079  92,495  -  -  -  -

 1,184.9  9,926.8  15,491  128,732  -  -  -  -

 865.5  6,477.6  12,079  92,495  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 1,270.7  7,797.0  2  3  -  -  966,854  4,927,300

 393.3  13,509.6  -  18  -  -  -  6,819,450

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 1,270.7  7,797.0  2  3  -  -  966,854  4,927,300

 393.3  13,509.6  -  18  -  -  -  6,819,450

 -  2,509.6  -  60  -  -  -  -

 -  879.1  -  305  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 47.1  391.4  1,698  13,540  -  -  -  -

 33.8  336.7  1,424  13,324  -  -  -  -

 2,504.8  20,648.3  17,223.0  142,495.5  -  -  966,854.0  4,927,300.0  -  -

 1,311.6  21,237.5  13,525.0  106,263.0  -  -  -  6,819,450.0  -  -

i 
~ .. 



ird
a 

jo
ur

na
l M

ar
ch

 2
01

4

56

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Future Generali India Insurance Company Limited

 1,856.81  9,808.36  3335  28284  573.34  1,532.45  2,695,253.21  24,577,435.36

 1,283.47  8,275.91  2766  23569  633.36  1,896.09  2,458,777.84  16,336,853.15

 280.72  3,943.30  912  8866  (163.30)  (270.16)  240,178.71  11,472,226.78

 444.01  4,213.46  979  8525  166.15  1,292.65  888,440.80  11,473,695.78

0 0 0 0  -  - 0 0

0 0 0 0  -  - 0 0

 280.72  3,943.30  912  8866  (163.30)  (270.16)  240,178.71  11,472,226.78

 444.01  4,213.46  979  8525  166.15  1,292.65  888,440.80  11,473,695.78

0 0 0 0  -  - 0 0

0 0 0 0  -  - 0 0

 337.82  2,924.17  648  5559  66.87  287.52  156,431.73  2,030,624.95

 270.94  2,636.65  638  4952  (14.51)  615.19  170,124.35  1,394,006.46

 4,283.70  35,538.36  58153  470984  769.04  4,631.85  236,513.60  1,964,686.04

 3,514.66  30,906.51  49577  438730  457.09  5,423.91  193,656.90  1,783,116.71

 1,825.07  14,726.88  99  951  440.26  624.34

 1,384.81  14,102.54  76  611  (184.90)  840.84

 6,108.77  50,265.24  58,153  470,984  1,209.30  5,256.19  236,513.60  1,964,686.04

 4,899.47  45,009.05  49,577  438,730  272.19  6,264.74  193,656.90  1,783,116.71

 140.26  1,515.52  918  8369  (5.97)  334.11  15,774.76  244,090.41

 146.23  1,181.41  744  6127  17.58  282.72  103,954.81  386,675.64

1.02 17.90 5 100  1.02  17.90 2450 28327.89

0 0 0 0 0 0 0 0

 116.22  1,169.86  138  1349  29.21  79.59  30,936.12  379,217.65

 87.01  1,090.27  148  1298  0.38  254.29  37,288.27  310,937.91

 -  -  -  -  -  -  -  -

0 0 0 0  -  - 0 0

 257.50  2,703.28  1061  9818  24.25  431.60  49,160.88  651,635.94

 233.24  2,271.68  892  7425  17.96  537.01  141,243.08  697,613.56

 319.55  3,961.26  7370  68242  (63.41)  (1,211.20)  660,301.69  34,116,200.18

 382.97  5,172.46  6524  59317  122.75  1,548.38  906,471.25  16,486,901.41

 2,918.27  9,983.94  1922  18018  (77.74)  (515.95)  106,653.28  399,934.86

 2,996.01  10,499.89  1926  16105  2,342.39  2,772.05  103,954.81  386,675.64

 69.70  891.86  3149  42587  11.50  71.44  28,985.12  746,474.82

 58.20  820.42  3493  46076  (2.61)  51.34  16,057.02  325,305.83

 2,987.97  10,875.80  5071  60605  (66.24)  (444.51)  135,638.40  1,146,409.68

 3,054.21  11,320.31  5419  62181  2,339.79  2,823.39  120,011.83  711,981.47

-9.83 3343.29 1 1118  (9.83)  3,343.29 96.50 35280.18

0.00 0.00 0.00 0.00  -  - 0 0

0.00 0.00 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0 0 0 0

437.71 5037.38 5640 45698  24.87  694.01  462,569.87  6,502,599.64

 412.84  4,343.36  4286  40131  75.79  1,884.49  443,328.71  5,335,604.80

 12,577.01  92,862.08  82191  699174  1,595.85  9,619.20  4,636,144.59  82,497,098.75

 10,981.16  83,242.88  71081  644830  3,613.47  16,861.93  5,322,054.74  54,219,773.34
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

57

 196.55  977.21  305  2217

 246.49  863.29  300  2218

 39.46  310.17  71  631

 10.72  550.89  73  645

 39.46  310.17  71  631  -  - 0 0

 10.72  550.89  73  645  -  - 0 0

 35.21  218.52  61  488

 11.33  216.98  56  444

 348.17  2,805.07  4842  38006

 269.71  2,503.42  4022  36880

 163.14  1,354.45

 123.23  1,365.37

 511.30  4,159.52  4842  38006  -  - 0 0

 392.94  3,868.79  4022  36880  -  - 0 0

 6.42  77.39  41  376

 3.74  77.43  20  313

 0.48  57.87  10  111

 2.77  41.30  11  79

 6.89  135.25  51  487  -  - 0 0

 6.51  118.73  31  392  -  - 0 0

 27.70  139.42  715  4824  2.19  48.25 3168 100341

 8.69  118.23  453  5496

 23.34  158.31  74  924

 8.00  100.88  78  871

 4.56  47.85  205  2331

 4.50  42.62  245  2486

 27.90  206.15  279  3255  -  - 0 0 24842 227372

 12.50  143.50  323  3357  -  - 0 0 0 0

 50.67  552.46  845  6534

 144.07  1,416.07  2709  23681

 895.69  6,698.71  7169  56442  2.19  48.25 3168 100341 24842 227372

 833.24  7,296.49  7967  73113  -  - 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: HDFC ERGO General Insurance Company Limited

 1,440.06  21,858.00  6,246  50,555  133.04  766.72  1,746,843.64  50,159,055.73

 1,307.02  21,091.29  5,163  39,864  (22.42)  1,805.28  1,198,401.94  49,516,159.50

 529.63  5,577.45  378  3,199  (68.52)  741.33  1,965,476.59  22,215,154.67

 598.15  4,836.12  260  2,394  358.17  1,660.94  5,294,271.88  20,614,499.88

 241.26  1,388.99  11  148  (24.81)  102.98  191,045.70  906,698.39

 266.08  1,286.02  50  324  174.11  41.63  241,875.45  665,542.41

 770.89  6,966.44  389  3,347  (93.34)  844.31  2,156,522.30  23,121,853.06

 864.23  6,122.13  310  2,718  532.28  1,702.57  5,536,147.33  21,280,042.30

 188.66  1,849.17  2  57  23.15  (117.53)  623,400.00  3,339,906.90

 165.50  1,966.70  8  44  134.85  263.47  746,966.00  2,632,359.11

 694.59  5,408.00  359  3,372  255.41  (84.95)  413,243.79  2,115,268.42

 439.17  5,492.95  510  3,801  (149.60)  403.88  101,802.85  1,579,311.57

 5,489.51  44,290.87  76,680  596,202  656.16  6,837.88  380,866.49  3,000,590.59

 4,833.35  37,453.00  67,860  516,400  762.10  6,889.87  318,737.17  2,429,304.52

 3,160.28  24,924.00  140,581  1,107,784  894.85  6,764.74  -

 2,265.43  18,159.26  121,823  950,153  170.15  2,230.52

 8,649.79  69,214.87  140,581  1,107,784  1,551.01  13,602.61  380,866.49  3,000,590.59

 7,098.78  55,612.26  121,823  950,153  932.25  9,120.39  318,737.17  2,429,304.52

 45.20  605.66  101  918  (5.99)  88.20  18,589.87  231,402.21

 51.18  517.46  98  741  2.38  143.76  16,080.78  148,410.06

 (93.81)  101.62  20  146  (104.75)  (74.84)  5,413.75  93,970.16

 10.94  176.45  15  155  4.09  51.62  8,340.37  122,175.81

 -  50.41  -  17  13.65  (404.40)  -  13,535.90

 (13.65)  454.81  1  24  (36.30)  223.34  (3,150.00)  28,590.00

 1,394.08  8,909.45  99  1,045  78.18  1,272.99  254,530.87  2,465,775.51

 1,315.91  7,636.46  84  978  (62.73)  44.08  281,008.98  1,947,864.26

 1,345.47  9,667.14  220  2,126  (18.91)  881.95  278,534.49  2,804,683.79

 1,364.38  8,785.19  198  1,898  (92.56)  462.80  302,280.14  2,247,040.13

 3,139.16  21,280.53  114,694  1,038,257  832.08  2,541.88  2,032,488.29  21,374,504.57

 2,307.07  18,738.65  125,312  1,058,188  481.08  5,210.24  1,784,803.16  38,325,665.84

 4,166.91  45,698.43  39,735  306,960  (283.38)  8,226.26  215,668.18  1,683,571.40

 4,450.30  37,472.17  47,707  358,117  945.34  7,615.89  186,156.14  1,463,805.13

 190.65  2,429.71  2,055  17,030  143.92  567.60  824,581.36  20,389,384.83

 46.73  1,862.11  1,270  10,786  (281.60)  477.93  2,806,656.57  18,195,388.01

 4,357.57  48,128.14  41,790  323,990  (139.46)  8,793.86  1,040,249.53  22,072,956.23

 4,497.03  39,334.28  48,977  368,903  663.75  8,093.81  2,992,812.70  19,659,193.14

 0.35  2,133.02  2  17  (1.46)  1,439.46  18.93  63,258.95

 1.80  693.56  1  7  1.80  693.56  31.24  12,348.95

 -  -  -  -  -

 -  -  -  -  -  -  -  -

 422.15  21,353.80  348  2,542  (113.08)  492.40  221,209.14  4,137,924.25

 535.23  20,861.40  356  4,513  433.59  18,859.84  402,369.89  3,576,692.51

 21,008.66  207,859.11  304,631  2,532,047  2,428.45  29,160.71  8,893,376.60  132,190,002.49

 18,580.21  178,698.40  302,658  2,430,089  2,915.02  46,615.84  13,384,352.41  141,258,117.58
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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 70.71  1,216.91  529  4,015  -  -  -  -

 65.50  981.67  351  2,659  -  -  -  -

 17.63  517.12  24  266  -  -  -  -

 14.05  122.33  25  252  -  -  -  -

 14.19  60.65  -  3  -  -  -  -

 49.67  57.49  2  10  -  -  -  -

 31.82  577.77  24  269  -  -  -  -  -  -

 63.72  179.82  27  262  -  -  -  -  -  -

 14.80  82.90  1  7  -  -  -  -

 -  9.83  -  1  -  -  -  -

 19.42  280.94  65  492  -  -  -  -

 30.75  311.46  90  618  -  -  -  -

 631.30  4,859.91  9,308  72,644  -  -  -  -

 532.55  3,529.17  7,355  51,098  -  -  -  -

 537.31  4,305.22  24,622  194,700  -  -  -  -

 376.21  2,762.56  20,613  140,850  -  -  -  -

 1,168.61  9,165.13  24,622  194,700  -  -  -  -  -  -

 908.76  6,291.73  20,613  140,850  -  -  -  -  -  -

 1.83  56.38  4  54  -  -  -  -

 0.79  33.18  10  48  -  -  -  -

 2.11  4.28  3  9  -  -  -  -

 -  1.63  -  4  -  -  -  -

 -  3.25  -  2  -  -  -  -

 1.66  3.28  1  2  -  -  -  -

 32.44  587.97  4  43  -  -  -  -

 6.70  120.61  2  38  -  -  -  -

 36.39  651.88  11  108  -  -  -  -  -  -

 9.15  158.72  13  92  -  -  -  -  -  -

 222.60  1,617.77  11,149  101,740  77.24  95.66  113,200  133,895

 177.71  1,457.91  11,532  94,494  -  60.59  -  72,806

 191.90  2,331.53  2,321  18,159  -  -  -  -  623,337  2,627,336

 202.68  2,515.63  2,872  19,838  -  -  -  -  167,405  1,991,244

 1.35  11.27  60  464  -  -  -  -  132,452  1,119,541

 0.69  5.51  37  226  -  -  -  -  113,871  783,124

 193.24  2,342.80  2,381  18,623  -  -  -  -  755,789  3,746,877

 203.36  2,521.13  2,909  20,064  -  -  -  -  281,276  2,774,368

 -  340.32  -  -  -  -  -  -

 0.67  297.78  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 224.24  8,990.91  10  144  -  -  -  -

 383.27  19,051.66  7  220  -  -  -  -

 1,981.82  25,267.33  38,792  320,098  77.24  95.66  113,200  133,895  755,789  3,746,877

 1,842.91  31,261.72  35,542  259,260  -  60.59  -  72,806  281,276  2,774,368
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60

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: ICICI Lombard General Insurance Company Limited

772.61 40,271.36  2,060  20,573 173.55 9,107.11  1,650,077  65,424,415

599.06 31,164.25  2,106  20,009 (171.69) 4,936.60  2,339,438  48,421,508

1,185.13 15,447.30  1,520  13,899 162.99 3,393.59  4,845,170  59,747,495

1,022.14 12,053.71  893  8,967 269.03 2,215.13  4,462,575  44,761,404

1,309.54 5,302.03  9  110 83.15 (93.15)  659,385  1,936,837

1,226.39 5,395.18  16  116 (165.94) (991.50)  458,433  1,569,828

2494.67 20749.33 1529 14009 246.14 3300.44 5504554.65 61684331.77

2248.53 17448.89 909 9083 103.09 1223.64 4921007.97 46331231.83

162.64 3,316.81  14  122 49.81 (2,482.47)  504,719  5,014,302

112.83 5,799.28  16  132 (6.94) (3,456.70) -1,039,537  3,543,378

1,589.28 13,646.39  883  7,073 (101.18) (244.16)  813,056  7,583,379

1,690.46 13,890.55  939  5,637 (75.78) 178.36  995,250  8,486,239

16,028.10 155,163.33  694,324  6,521,631 159.44 22,464.30  2,233,928  20,891,918

15,868.67 132,699.03  639,157  5,149,966 2,038.16 26,940.85  2,084,994  17,058,209

9,102.75 85,403.83  706,133  6,611,850 821.61 23,276.88

8,281.14 62,126.95  649,365  5,232,559 2,324.57 17,269.91

25130.85 240567.16 706133 6611850 981.04 45741.18 2233927.60 20891918.35

24149.81 194825.98 649365 5232559 4362.73 44210.76 2084993.70 17058209.27

279.15 2,931.67  1,034  8,810 (15.77) 245.48  49,452  647,456

294.92 2,686.19  708  6,513 39.38 529.39  61,769  519,645

1.98 47.96  6  131 (0.70) 0.79  5,000  64,858

2.68 47.18  9  126 0.37 10.37  4,750  70,801

13.45 177.92  3  44 7.55 23.53  2,313  41,762

5.90 154.39  3  44 5.43 (16.91)  3,800  42,277

1,230.19 9,290.90  231  1,916 182.01 787.86  310,670  2,679,499

1,048.18 8,503.03  207  1,776 459.03 1,531.73  227,908  2,002,296

1524.76 12448.45 1274 10901 173.08 1057.66 367434.55 3433575.32

1351.68 11390.79 927 8459 504.22 2054.59 298227.11 2635019.06

1,468.41 14,641.50  33,423  393,469 (24.05) 1,902.74  1,559,333  22,956,974

1,492.46 12,738.76  42,667  450,011 169.11 2,403.73  2,246,456  19,212,131

14,338.31 110,332.76  47,177  446,202 (2,876.39) (7,168.07) -5,669,288  5,079,824

17,214.71 117,500.83  33,579  300,187 3,422.96 296.87  742,855  4,631,872

590.80 6,968.08  83,400  729,751 110.24 1,186.65  1,238,020  13,467,100

480.57 5,781.42  73,364  637,528 66.61 694.51 1,288,636.94  17,882,763

14929.12 117300.83 130577 1175953 -2766.16 -5981.42 -4431268.26 18546923.41

17695.28 123282.25 106943 937715 3489.57 991.38 2031492.34 22514634.19

 5,613 32,556.84  21  1,421  2,764 3,209.88  71,070  350,111

2,848.47 29,346.97  115  1,438 2,816.53 14,538.92  35,805  300,378

44.76 1,786.00  1  55 48.51 518.43  459  54,001

(3.74) 1,267.57  2  52 (142.29) 2.36 -14,014  51,712

1,069.12 10,535.07  9,052  84,692 91.99 1,761.58  1,037,091  25,751,330

977.14 8,773.49  6,844  62,274 330.64 1,567.09  2,752,095  25,402,917

54799.17 507819.74 884967 8320118 1637.20 57890.97 9310453.73 231691259.41

53161.98 449928.78 810833 6727369 11379.19 68650.73 16651213.52 193957357.11
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

693.62 7,102.01  -  -  - 0.00  -  -

858.54 7,973.82  -  - 0.00 0.00  -  -

985.23 8,726.60  31,330  307,567  - 0.00  -  -

772.11 6,341.73  33,296  262,271 0.00 0.00  -  -

1678.85 15828.61 31330 307567 0.00 0.00 0 0 0 0

1630.65 14315.55 33296 262271 0.00 0.00 0 0 0 0

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

 - 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00  -  -  - 0.00  -  -

0.00 0.00  -  - 0.00 0.00  -  -

2681.27 11,956.08  222  1,218 0.00 260.17  -  81,389  3,583,923  10,766,591

1,361.69 19,920.41  169  2,078 0.00 104.79  -  47,574  2,986,522  17,813,946

6.38 27.37  97  512  - 0.00  -  -  83,400  729,751

1.12 88.83  39  2,038 0.00 0.00  -  -  73,364  637,528

2687.65 11983.45 319 1730 0.00 260.17 0 81389 3667323 11496342

1362.80 20009.23 208 4116 0.00 104.79 0 47574 3059886 18451474

 4,627  20,024  20  979  -  -  -  -

 2,378  20,457  102  1,206  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 9  28  80  396  -  -  -  -

 1  19  20  253  -  -  -  -

9002.55 47863.82 31749 310672 0.00 260.17 0 81389 3667323 11496342

5372.71 54800.38 33626 267846 0.00 104.79 0 47574 3059886 18451474
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: IFFCO Tokio General Insurance Company Limited

567.77 16319.08 5330.00 50174.00 57.76 567.77 1456247.03 27781580.36

635.10 14406.23 4957.00 43290.00 161.03 635.10 1254008.84 1251509.48

595.34 8034.79 1671.00 9680.00 75.69 595.34 1281260.94 25239965.99

779.40 6508.53 883.00 6886.00 355.04 779.40 1318613.27 1318849.50

43.42 1101.56 61.00 369.00 22.42 43.42 14790.95 609401.30

50.98 1254.09 58.00 362.00 0.13 50.98 15072.57 15100.85

638.76 9136.35 1732 10049 98.11 638.76 1296051.89 25849367.29

830.38 7762.62 941 7248 355.17 830.38 1333685.83 1333950.35

4.56 252.93 2.00 18.00 4.56 4.56 100.00 521941.46

62.14 352.60 9.00 86.00 34.79 62.14 576291.41 576069.97

362.92 6739.06 686.00 4427.00 42.86 362.92 292208.37 4984593.20

337.18 4452.60 562.00 3720.00 33.05 337.18 175486.11 175651.89

9704.46 76236.92 318666.00 2747701.00 1908.65 9704.46 585534.05 4364232.04

10403.86 70340.31 358339.00 2878094.00 1750.46 10403.86 555090.45 563743.85

6493.56 52292.90 10304.00 55845.00 1146.53 6493.56

6054.71 41707.20 13713.00 33550.00 871.47 6054.71

16198.02 128529.82 318666 2747701 3055.18 16198.02 585534.05 4364232.04

16458.57 112047.51 358339 2878094 2621.93 16458.57 555090.45 563743.85

136.32 1199.97 1092.00 8130.00 19.25 136.32 26505.81 171846.25

107 967 992 7488 11 106.55 2480 2575

2.20 43.40 8.00 122.00 -73.15 -607.35 7692.00 117044.10

37 523 15 111 -77 36.74 53953 54064

31.26 256.16 7.00 68.00 11.97 31.26 6295.00 99322.50

19 186 3 58 -13 19.12 14559 14592

184.46 2176.49 124.00 960.00 120.55 794.01 83541.43 830095.36

86 1552 31 276 32 86.09 95370 95424

354.24 3676.01 1231 9280 78.62 354.24 124034.24 1218308.21

248.50 3227.13 1041 7933 -47.17 248.50 166362.56 166655.05

212.85 2344.89 9439.00 100801.00 5.01 212.85 685906.01 7045864.02

268.96 2242.07 2460 17978 625.95 28352.39 476374.55 476667.19

1962.63 18127.75 11073.00 59519.00 779.25 1962.63 173808.67 2341381.20

1005.87 12237.12 2586 17229 -1384.75 -8989.18 394716.28 396343.36

20.11 233.51 2573.00 26608.00 -10.24 20.11 4192.50 38209.50

18.34 208.30 2414 26897 987.74 12047.16 24273.08 24291.21

1982.74 18361.25 13646 86127 769.01 1982.74 178001.17 2379590.70

1024.21 12445.41 5000 44126 -397.01 3057.99 418989.36 420634.57

81 3333 1 47 -155 81 504 372838

853.58 23822.37 31922.00 229635.00 348.40 853.58 550696.77 17613659.66

946.17 30325.51 30354 279480 -654.09 -29171.04 23089789.47 23090431.31

21256.09 212514.70 382655 3238259 4304.98 21256.09 5169283.53 92131974.74

20811.20 187261.68 403663 3281955 2733.65 20811.20 28046078.57 28055313.66
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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15.10 168.68 449 4320.00

21.05 200.52 622 5329.00

0.00 0.00 0 0

0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00

0.16 7.27 5.00 73.00

0.94 25.27 8.00 79.00

572.22 6068.70 31231.00 289727.00

531.35 4726.89 25780.00 278584.00

678.49 6587.68 0.00 0.00

433.72 3852.39 0.00 0.00

1250.72 12656.38 31231 289727 0.00 0.00 0 0

965.07 8579.28 25780 278584 0.00 0.00 0 0

1 18 15 324

5 23 71 355

0 1 0 5

0 0 1 5

0 0 0 0

0 0 0 0

0 3 37 220

1 8 45 415

1.19 22.18 52 549 0.00 0.00 0 0

5.49 31.18 117 775 0.00 0.00 0 0

119.20 830.49 777 13737 4.88 41.48 97692 829786

117.35 1052.26 1205 6729 5.42 50.61 108406 906608

833.17 7127.79 509 2493 822.30 7054.37 653451 3800851

232.14 5114.60 192 898 226.49 4607.70 0 2563422

0

833.17 7127.79 509 2493 822.30 7054.37 653451 3800851 0 0

232.14 5114.60 192 898 226.49 4607.70 0 2563422 0 0

182.82 17379.00 3162 25608.00 9.56 14675.27 236 1045530

164.06 16845.26 3929 3929.00 37.17 14199.11 186 1031607

2402.36 38191.79 36185 336507 836.74 21771.12 751379 5676167 0 0

1506.10 31848.37 31853 296323 269.08 18857.42 108592 4501637 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: L&T General Insurance Company Limited

 161.30  2,539.15  417  3,495  (3.15)  724.19  492,246  5,596,274

 164.45  1,814.97  216  1,798  96.67  817.12  265,029  7,758,173

 67.23  625.50  593  3,743  (14.91)  69.00  248,713  3,098,685

 82.14  556.51  495  3,227  46.00  139.85  203,035  3,188,979

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 67.23  625.50  593  3,743  (14.91)  69.00  248,713  3,098,685

 82.14  556.51  495.00  3,227.00  46.00  139.85  203,034.63  3,188,978.81

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 158.67  1,140.21  279  2,152  (54.56)  30.85  78,587  1,009,049

 213.23  1,109.36  327.00  2,461.00  85.63  300.58  134,917.59  1,277,121.58

 820.07  7,133.13  15,437  102,810  359.75  2,984.61  58,592  482,984

 460.32  4,148.52  6,194.00  48,075.00  (123.32)  189.41  35,365.89  422,545.40

 306.64  2,404.11  139  429  79.42  64.01  -  -

 227.22  2,340.10  87.46  1,105.46  (117.60)  219.27  -  -

 1,126.71  9,537.25  15,437  102,810  439.17  3,048.63  58,592  482,984

 687.55  6,488.62  6,194  48,075  (240.92)  408.67  35,365.89  422,545.40

 31.73  318.70  175  1,920  (1.64)  29.78  5,105  59,875

 33.37  288.92  249.00  2,071.00  2.64  92.37  6,155.78  52,492.42

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 17.31  85.86  24  173  (2.59)  0.74  5,066  74,419

 19.90  85.12  14.00  98.00  7.56  (34.88)  22,620.00  113,944.71

 49.04  404.56  199  2,093  (4.23)  30.52  10,170  170,661

 53.27  374.04  263.00  2,169.00  10.21  57.49  28,775.78  166,437.13

 9.48  262.07  532  3,702  2.51  (15.35)  19,483  1,024,300

 6.97  277.43  424.00  3,550.00  5.67  104.66  9,169.43  1,035,462.77

 246.05  3,132.88  2,302  14,465  195.93  2,217.90  7,270  286,950

 50.12  914.99  507.00  3,701.00  31.92  466.54  11,398.99  45,092.07

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 246.05  3,132.88  2,302  14,465  195.93  2,217.90  7,270  286,950

 50.12  914.99  507.00  3,701.00  31.92  466.54  11,398.99  45,092.07

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 20.93  160.45  786  2,918  8.18  (52.54)  60,892  551,147

 12.74  212.98  137.00  1,008.00  3.55  (231.18)  51,583.64  686,265.79

 1,839.41  17,802.08 20,545 135,378  568.94  6,053.18  975,952.55  12,220,049.78

 1,270.47  11,748.89 8,563 65,989  38.73  2,063.73  739,274.67  14,580,076.81
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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 1.19  76.66  16  238  -  -  -  -  -  -

 0.17  59.10  13  113  -  -  -  -  -  -

 4.60  27.10  65  408  -  -  -  -  -  -

 1.57  13.65  51  276  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 4.60  27.10  65  408  -  -  -  -  -  -

 1.57  13.65  51.00  276.00  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 11.95  64.77  38  284  -  -  -  -  -  -

 5.53  44.12  25.00  164.00  -  -  -  -  -  -

 112.83  717.18  3,044  12,692  -  -  -  -  -  -

 58.60  571.65  812.00  6,692.00  -  -  -  -  -  -

 47.14  402.88  3,058  6,264  -  -  -  -  -  -

 30.04  302.74  -  -  -  -  -  -  -  -

 159.97  1,120.05  3,058  12,692  -  -  -  -  -  -

 88.64  874.40  812  6,692  -  -  -  -  -  -

 1.56  19.46  11  183  -  -  -  -  -  -

 2.25  8.76  20.00  34.00  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  73.00  -  -  -  -  -  -

 1.56  19.46  11  183  -  -  -  -  -  -

 2.25  8.76  20.00  107.00  -  -  -  -  -  -

 0.16  1.11  31  298  0.06  0.53  124  1,700  -  -

 0.02  0.44  21.00  130.00  0.03  0.80  126.00  1,817.00  -  -

 -  -  -  -  1.78  13.09  451  3,135  5,708  2,103,539

 -  -  -  -  0.67  7.92  77.00  1,967.00  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  1.78  13.09  451  3,135  5,708  2,103,539

 -  -  -  -  0.67  7.92  77.00  1,967.00  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 0.05  3.80  5  91  -  -  -  -  -  -

 0.05  4.44  2.00  40.00  -  -  -  -  -  -

 179.47  1,312.96 3,224 14,194  1.83  13.62 575 4,835 5,708 2,103,539

 98.23  1,004.92 944 7,522  0.70  8.71 203 3,784 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Liberty Videocon General Insurance Company Limited

138.08 659.60 112.00 798.00 0.00 0.00 302893.31 1717886.78

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

13.40 66.40 14.00 54.00 0.00 0.00 126398.19 311504.19

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

13.40 66.40 14 54 0.00 0.00 126398.19 311504.19

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

15.75 272.04 33.00 212.00 0.00 0.00 14503.65 272980.78

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

871.13 5129.10 5082.00 28629.00 0.00 0.00 40863.77 244942.46

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

146.27 824.72 5285.00 29546.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00

1017.40 5953.82 5285 29546 0.00 0.00 40863.77 244942.46

0.00 0.00 0 0 0.00 0.00 0.00 0.00

15.42 79.09 41.00 178.00 0.00 0.00 2463.42 11491.52

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 2.85 1.00 24.00 0.00 0.00 0.10 1529.35

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

15.43 81.95 42 202 0.00 0.00 2463.52 13020.87

0.00 0.00 0 0 0.00 0.00 0.00 0.00

125.11 362.37 25.00 147.00 0.00 0.00 656352.08 1342929.59

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4.36 110.12 67.00 637.00 0.00 0.00 6111.91 587812.65

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1329.52 7506.30 5578 31596 0.00 0.00 1149586.43 4491077.31

0.00 0.00 0 0 0.00 0.00 0.00 0.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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0.04 10.45 1.00 25.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.02 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

28.69 120.92 239.00 860.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

6.15 30.10 254.00 930.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

34.84 151.01 254 930 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2.54 3.20 7.00 10.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 1.00 1.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2.55 3.20 8 11 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.05 0.00 1.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.01 0.51 2.00 14.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

37.44 165.25 265 983 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Magma HDI General Insurance Company Limited

36.53 404.48 80.00 787.00 36.22 384.64 45478.94 916245.52

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

17.40 202.88 12.00 86.00 16.57 161.50 72418.83 620758.17

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

17.40 202.88 12 86 16.57 161.50 72418.83 620758.17

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

63.56 189.25 95.00 420.00 80.57 209.00 30173.03 94309.55

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1894.06 13755.09 25198.00 172874.00 1915.15 13983.19 198764.51 1420275.86

968.99 1938.84 12197.00 27522.00 970.31 1940.16 85762.54 179429.02

1816.81 12712.26 28257.00 192266.00 1848.12 12913.84

474.34 1109.94 12207.00 27538.00 475.64 1111.24

3710.87 26467.35 28257 192266 3763.27 26897.03 198764.51 1420275.86

1443.33 3048.78 12207 27538 1445.95 3051.40 85762.54 179429.02

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

64.11 163.96 7.00 28.00 64.11 163.45 7749.94 39499.62

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

64.11 163.96 7 28 64.11 163.45 7749.94 39499.62

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

89.17 108.25 20.00 489.00 91.13 110.22 27547.31 67578.43

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

3981.64 27536.16 28471 194076 4051.87 27925.84 382132.56 3158667.14

1443.33 3048.78 12207 27538 1445.95 3051.40 85762.54 179429.02
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1146.42 8560.04 15414.00 110615.00 0.00 0.00 0.00 0.00

0.24 3.00 0.00 0.00 0.00 0.00

1081.72 7854.07 16321.00 113128.00 0.00 0.00 0.00 0.00

0.25 3.00 0.00 0.00 0.00 0.00

2228.14 16414.11 16321 113128 0.00 0.00 0 0

0.00 0.49 0 3 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2228.14 16414.11 16321 113128 0.00 0.00 0 0 0 0

0.00 0.49 0 3 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: National Insurance Company Limited

5697.03 65635.01 45599 403899 -299.21 5060.90 18669798 773898779

5996.24 60574.11 43073 391690 1327.76 10084.39 46229219 496889321

1547.39 14291.28 12819 107905 188.69 -1005.95 4420213 63786500

1358.71 15297.23 7917 76161 -262.50 994.46 3803585 62769948

1530.90 12434.31 200 2265 608.34 1814.10 5815067 36422950

922.57 10620.21 213 2408 -138.20 -1122.29 868598 18907426

3078.30 26725.59 13019 110170 797.04 808.17 10235280 100209450

2281.26 25917.41 8130 78569 -400.71 -127.87 4672183 81677374

1540.33 7604.81 22 101 274.67 2399.85 12350114 28865354

1265.66 5204.96 9 100 913.02 1954.38 5733952 20219678

2797.27 21723.40 2491 22634 -385.24 -549.77 1009870680 2250158230

3182.51 22273.17 3396 26310 339.14 2094.71 3778765 40070588

5766.01 158034.39 505225 4254006 -2320.16 17083.76 787999 6790252

8086.17 140950.63 471214 4017640 1468.40 10143.67 719547 6111570

35737.48 196088.12 762471 6210130 4964.04 33928.70 786917 6777502

30773.43 162159.43 712861 6125968 2290.77 21572.57 717916 8699350

41503.49 354122.51 762471 6210130 2643.89 51012.45 1574916 13567753

38859.60 303110.06 712861 6125968 3759.17 31716.24 1437463 14810920

523.49 5003.41 4502 40400 -10.13 -153.32 46484 517704

533.62 5156.73 4618 40770 -48.36 285.51 39970 574448

6.84 71.85 125 969 -1.42 -0.29 630 53520

8.26 72.14 85 931 2.98 1.34 17 30991

24.66 409.11 5 93 -26.39 108.02 11660 206761

51.05 301.09 9 91 18.76 -1.55 29640 162884

76.16 1523.36 735 7187 -0.09 -47.69 113057 1241075

76.25 1571.05 630 5960 -16.90 216.03 45461 1179766

631.15 7007.75 5367 48649 -38.02 -93.26 171831 2019060

669.16 7101.01 5342 47752 -43.53 501.31 115087 1948088

1063.89 9846.22 35022 272951 57.26 -242.67 6067598 38253463

1006.64 10088.89 32736 274559 -981.46 -566.52 2250279 26833470

20811.45 180253.18 146542 1145198 -911.09 8862.99 1350623 154145081

21722.54 171390.19 138929 1095332 4764.45 30773.08 1315128 44380473

87.25 1531.17 1208 14234 -1.32 -15.82 5211 29454

88.57 1546.99 1061 14913 1.67 963.96 1755 21714

20898.70 181784.35 147750 1159432 -912.41 8847.17 1355834 154174535

21809.79 172921.37 139990 1110245 4763.13 30757.26 1316883 44402187

0.00 16.61 0 2 0.00 16.61 0 480

0.00 0.00 0 0 -0.05 -0.05 0 0

4186.83 34174.74 71477 601896 1913.70 -7936.29 12387860 272556854

2273.13 42111.02 74268 645083 -1702.63 8424.18 7378353 149003546

81397.00 708641.00 1083218 8829864 4051.68 59323.18 1072683911 3633703959

77344.00 649302.00 1019805 8700276 7973.84 84838.03 72912186 875855171
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

71

492.77 4075.48 6455 53539 547.22 4508.37

456.47 4528.01 6130 50637 529.04 5516.40

77.94 657.82 448 4117 131.82 957.30

63.14 621.47 421 3029 97.55 1097.79

7.27 119.12 25 368 -45.90 181.89

9.07 133.42 32 465 22.60 179.44

85.21 776.94 473 4485 85.92 1139.19

72.21 754.87 453 3494 120.15 1277.23

0.00 3.07 0 1 61.74 64.81

0.00 0.00 0 0 0.00 0.00

166.48 1210.20 404 2914 159.96 2418.53

142.74 1299.61 338 2672 229.90 2877.94

1657.89 13231.71 94326 803126 986.74 7667.78

1466.87 11533.26 85200 701240 932.29 6978.08

2650.93 21277.77 141820 1170392 1457.68 10812.75

2149.10 17054.70 131267 1081601 1209.18 8768.45

4308.82 34509.47 141820 1170392 2444.42 18480.53

3615.96 28587.95 131267 1081601 2141.48 15746.53

58.45 552.30 664 6423 50.92 459.06

55.86 527.78 762 6525 46.72 511.97

0.05 2.54 6 37 1.21 4.65

0.00 1.91 0 42 0.64 3.00

0.00 11.86 0 6 11.79 18.95

0.00 22.63 0 3 0.00 33.62

2.04 26.97 38 579 14.91 105.89

2.18 19.72 31 313 5.20 134.75

60.54 593.66 708 7045 78.84 588.54

58.04 572.03 793 6883 52.56 683.33

64.84 462.21 4534 36245 69.94 668.90 7324 138742 74970 1119765

54.49 428.56 4496 35590 71.58 713.47 7438 135042 68095 1376086

604.24 6256.25 11043 84770 1208.90 39054.63 16674 2553229 152823 4472809

725.52 4200.45 10932 84333 1695.03 19778.16 43278 2189994 400657 4290584

1.86 12.36 42 350 4.44 44.36 112 1026 1219 14207

0.76 9.35 19 334 3.64 41.45 109 1288 1061 15629

606.10 6268.63 11085 85120 1213.34 39098.98 16786 2554255 154042 4487016

726.28 4209.82 10951 84667 1698.67 19819.60 43387 2191282 401718 4306213

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

622.31 4076.59 18749 143632 229.56 3086.78 1827 92486 23387 309522

-780.63 3916.94 20023 154136 -1020.55 2178.27 3064 42768 21406 326677

6407.08 51976.25 184228 1503373 4890.93 70054.64 25937 2785483 252399 5916303

4345.55 44297.78 174451 1419680 3822.83 48812.77 53889 2369092 491219 6008976
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72

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Raheja QBE General Insurance Company Limited

0.01 25.29 1.00 52.00 0.01 25.29 23.21 30856.14

-0.51 67.83 2.00 65.00 -0.51 67.83 -1521.43 114111.43

0.00 0.69 0.00 3.00 0.00 0.69 0.00 670.31

0.07 1.21 0.00 3.00 0.07 1.21 0.00 2526.88

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0 0.00 0.00 0.00 0.00

0.00 0.69 0 3 0.00 0.69 0.00 670.31

0.07 1.21 0 3 0.07 1.21 0.00 2526.88

0.00 0.00 0 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

5.08 28.90 0.00 12.00 5.08 28.90 0.00 1027.60

3.93 25.93 0.00 20.00 3.93 25.93 0.00 12100.49

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1.90 11.85 32.00 138.00 1.90 11.85 334.26 1796.02

3.97 57.93 107.00 1152.00 3.97 57.93 0.00 0.00

4.72 10.63 90.00 356.00 4.72 10.63 0.00 0.00

3.97 57.93 107 1152 3.97 57.93 0.00 0.00

6.62 22.49 90 356 6.62 22.49 334.26 1796.02

0.32 12.70 1.00 23.00 0.32 12.70 75.00 2965.66

0.36 12.80 2.00 25.00 0.36 12.80 348.07 25405.48

0.14 13.47 1.00 23.00 0.14 13.47 344.00 9236.95

0.14 13.11 1.00 15.00 0.14 13.11 344.00 8570.20

179.84 1518.02 37.00 363.00 179.84 1518.02 64097.30 483027.73

127.46 1069.36 30.00 249.00 127.46 1069.36 33642.51 345927.00

180.30 1544.18 39 409 180.30 1544.18 64516.30 495230.34

127.97 1095.27 33 289 127.97 1095.27 34334.58 379902.67

1.38 31.68 1.00 23.00 1.38 31.68 5374.01 79746.12

1.48 48.19 18.00 98.00 1.48 48.19 2415.70 97794.96

0.83 1.37 10.00 35.00 0.83 1.37 70.00 110.00

0.85 1.02 14.00 17.00 0.85 1.02 20.00 20.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.83 1.37 10 35 0.83 1.37 70.00 110.00

0.85 1.02 14 17 0.85 1.02 20.00 20.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

4.20 37.39 1.00 7.00 4.20 37.39 1000.00 3694.33

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 44.54 0.00 33.00 0.00 44.54 0.00 22456.75

97.61 371.24 6.00 55.00 97.61 371.24 34243.51 109883.75

195.77 1771.97 159 1726 195.77 1771.97 70983.51 633791.59

238.02 1633.19 163 903 238.02 1633.19 69826.62 718136.20
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

73

0.00 20.05 0.00 9.00 0.00 0.00 0.00 0.00

-0.55 52.80 0.00 9.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.20 0.00 1.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.20 0 1 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1.64 20.99 0.00 5.00 0.00 0.00 0.00 0.00

2.33 17.96 1.00 14.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2.05 22.65 89.00 184.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2.05 22.65 89 184 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.32 1.44 1 2 0.00 1.12 0 62

0.00 1.52 0 1 0.00 2.00 0 104

0.00 6.65 0.00 2.00 0 0 0 0

0.14 0.14 1.00 1.00 0.00 0.00 0.00 0.00

0 0 0 0 0 0 0 0

0 0 0 0 0.00 0.00 0 0

0.00 23.52 0.00 1.00 0 0 0 0

0.00 20.04 0.00 2.00 0.00 0.00 0.00 0.00

0.32 31.61 1 5 0.00 1.12 0 62

0.14 21.70 1 4 0.00 2.00 0 104

0.00 19.02 0 3 0.00 4.96 0.00 22286

28.10 29.08 0 29 0.85 3.53 698 4110

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.00 0 0 0 0 0 0

0.00 0.82 0 8 0.00 0.00 0.00 0.00

-3.87 1.83 0 7 0.00 0.00 0.00 0.00

4.01 115.14 90 214 0.00 6.08 0 22348

26.15 123.57 2 64 0.85 5.53 698 4214
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74

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Reliance General Insurance Company Limited

425.49 15472.38 3618.00 30762.00 -386.26 1531.35 162605.94 29800997.70

811.76 13941.04 3606.00 27189.00 -211.40 4635.66 1546510.85 25725726.27

201.11 3041.66 1398.00 13167.00 -40.90 616.18 713862.70 10210194.20

242.01 2425.48 1298.00 16966.00 8.62 -1081.42 735063.02 9356457.11

0.00 140.89 0.00 7.00 -0.12 85.49 0.00 88949.35

0.12 55.40 0.00 7.00 0.12 -13.12 0.00 9754.95

201.11 3182.55 1398 13174 -41.02 701.67 713862.70 10299143.55

242.13 2480.87 1298 16973 8.74 -1094.55 735063.02 9366212.06

8.87 249.93 0.00 23.00 -38.21 71.16 0.00 631400.43

47.08 178.77 0.00 32.00 5.63 -151.35 0.00 820818.51

459.00 6127.42 443.00 3471.00 -221.83 -1104.01 4392934.76 7137857.20

680.83 7231.43 463.00 3215.00 44.43 5.38 3352114.29 5792608.95

6636.42 57654.80 164288.00 1448036.00 488.76 2008.18 415125.89 3597546.58

6147.66 55646.62 136998.00 1203349.00 284.13 3837.40 372744.80 3601763.93

5637.33 48328.62 211199.00 1734060.00 1555.49 7233.23

4081.84 41095.40 156214.00 1302369.00 320.48 9419.49

12273.75 105983.42 211199 1734060 2044.26 9241.40 415125.89 3597546.58

10229.50 96742.02 156214 1302369 604.61 13256.89 372744.80 3601763.93

70.95 606.85 318.00 2474.00 8.91 41.08 13911.40 96266.61

62.04 565.77 278.00 2081.00 14.66 140.43 8007.92 87551.63

5.99 132.27 39.00 457.00 -4.13 16.23 7350.84 139641.84

10.13 116.04 48.00 466.00 -3.07 20.99 8678.54 88996.55

0.03 29.73 1.00 9.00 0.03 22.79 2.50 6182.23

0.00 6.95 0.00 8.00 0.00 -0.73 0.00 3280.00

78.24 2470.48 700.00 6220.00 20.17 -102.58 15598.90 776914.11

58.07 2573.06 612.00 5535.00 38.90 1430.62 12214.00 736584.08

155.21 3239.33 1058 9160 24.97 -22.48 36863.64 1019004.78

130.24 3261.81 938 8090 50.49 1591.30 28900.46 916412.27

65.55 1393.08 8398.00 43654.00 -12.09 -479.03 115094.87 3115320.01

77.64 1872.10 1682.00 12231.00 -47.50 -235.61 239900.69 4963278.57

3020.99 37299.50 25153.00 252418.00 1105.88 18584.89 5935739.17 66876154.43

1915.11 18714.61 23989.00 114209.00 368.36 3912.12 53935725.69 414231139.35

247.88 2680.83 57986.00 552768.00 -6.72 27.41 1787769.73 22835503.75

254.59 2653.42 59939.00 532670.00 -76.48 -185.30 5184361.54 29998191.58

3268.86 39980.32 83139 805186 1099.17 18612.30 7723508.91 89711658.18

2169.70 21368.02 83928 646879 291.88 3726.81 59120087.23 444229330.93

-0.92 2359.83 0.00 261.00 -0.92 2347.67 -45.78 24344.90

0.00 12.17 0.00 9.00 0.00 12.17 0.00 202.48

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

2160.12 7885.60 3462.00 36680.00 222.90 1363.92 3893621.91 8067155.94

1937.23 6521.68 4431.00 39464.00 816.05 2455.08 3661191.12 10394209.74

19017.06 185873.86 312715 2676431 2690.97 32263.96 17453572.83 153404429.26

16326.09 153609.90 252560 2056451 1562.91 24201.77 69056512.46 505810563.69
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

75

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

-1.06 194.98 51.00 343.00 0.00 0.00 0.00 0.00

16.30 144.65 4.00 202.00 0.00 0.00 0.00 0.00

618.19 5395.45 14805.00 131665.00 0.00 0.00 0.00 0.00

123.57 4954.22 2638.00 102968.00 0.00 0.00 0.00 0.00

687.20 5428.80 6874.00 38897.00 0.00 0.00 0.00 0.00

17.27 3758.73 286.00 5975.00 0.00 0.00 0.00 0.00

1305.40 10824.25 14805 131665 0.00 0.00 0 0 0 0

140.83 8712.95 2638 102968 0.00 0.00 0 0 0 0

3.41 49.53 12.00 139.00 0.00 0.00 0.00 0.00

-2.65 32.70 -12.00 148.00 0.00 0.00 0.00 0.00

0.00 2.47 0.00 20.00 0.00 0.00 0.00 0.00

-1.01 3.37 -2.00 48.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.57 14.29 44.00 346.00 0.00 0.00 0.00 0.00

-0.82 32.21 -19.00 227.00 0.00 0.00 0.00 0.00

3.98 66.29 56 505 0.00 0.00 0 0 0 0

-4.48 68.29 -33 423 0.00 0.00 0 0 0 0

5.36 135.10 1298.00 7426.00 0.00 0.00 0.00 0.00

-0.17 86.01 48.00 829.00 0.00 0.00 0.00 0.00

44.32 1945.13 258.00 2006.00 0.00 0.00 0.00 0.00 642827 5173777

1335.98 3578.82 -236.00 1857.00 0.00 0.00 0.00 0.00 1267329 4692332

14.40 120.23 5214.00 43494.00 0.00 0.00 0.00 0.00 59867 234926

-19.62 128.72 646.00 28528.00 0.00 0.00 0.00 0.00 7578 72048

58.72 2065.36 5472 45500 0.00 0.00 0 0 702694 5408703

1316.36 3707.54 410 30385 0.00 0.00 0 0 1274907 4764380

-0.92 2359.83 0.00 261.00 0.00 0.00 0.00 0.00

0.00 12.17 0.00 9.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

8.46 266.67 442.00 5445.00 9.25 215.83 4512.00 295737.00

-163.31 118.91 176.00 4932.00 13.09 179.10 1905.00 238865.00

1379.94 15912.48 22124 191145 9.25 215.83 4512 295737 702694 5408703

1305.53 12850.53 3243 139748 13.09 179.10 1905 238865 1274907 4764380
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76

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Royal Sundaram Alliance Insurance Company Limited

263.26 5469.89 2417.00 25440.00 26.22 -2178.08 416096.89 9528585.89

237.04 7647.97 2518.00 22285.00 42.23 3867.77 261949.76 7836323.33

285.86 2100.47 4457.00 39735.00 136.76 87.14 455177.97 4808135.15

149.10 2013.33 3526.00 32452.00 -200.06 22.31 272539.06 4923308.59

0.00 121.60 0.00 8.00 0.00 121.89 0.00 18823.57

0.00 -0.29 0.00 0.00 0.00 -0.29 0.00 0.00

285.86 2222.07 4457 39743 136.76 209.03 455177.97 4826958.72

149.10 2013.04 3526 32452 -200.06 22.02 272539.06 4923308.59

0.00

0.00

262.68 2658.60 93.00 1017.00 -58.39 -39.13 37316.81 904665.31

321.07 2697.73 98.00 854.00 -17.44 12.72 101086.24 718515.80

6103.89 54003.78 86139.00 723672.00 -773.50 -4984.62 305671.50 2662248.42

6877.39 58988.40 85219.00 762565.00 309.22 2841.16 317929.24 2816900.45

2539.40 22467.20 1696.00 14160.00 257.93 2483.71

2281.47 19983.49 476.00 5801.00 -169.37 843.53

8643.30 76470.98 86139 723672 -515.57 -2500.90 305671.50 2662248.42

9158.87 78971.89 85219 762565 139.85 3684.69 317929.24 2816900.45

24.21 279.83 89.00 891.00 -1.84 35.74 3527.55 53790.51

26.05 244.08 102.00 623.00 11.54 50.24 3168.16 39417.12

16.54 825.69 17.00 337.00 -28.11 -208.19 10842.14 194225.47

44.65 1033.89 26.00 314.00 15.18 300.56 10958.34 177218.14

3.06 141.79 2.00 41.00 -7.45 -9.34 1238.58 41540.24

10.51 151.13 6.00 44.00 1.54 -41.19 2947.07 43963.71

43.82 1247.31 108 1269 -37.39 -181.79 15608.28 289556.22

81.21 1429.10 134 981 28.26 309.61 17073.57 260598.98

261.70 3088.44 10859.00 119871.00 -27.15 -593.71 1739367.68 19072950.97

288.85 3682.15 9580.00 121624.00 3.89 993.68 332782.20 17552435.60

1408.66 16387.12 28962.00 209004.00 -311.27 816.09 244495.13 2326011.44

1719.93 15571.03 18569.00 183842.00 509.31 -1573.10 183857.17 4169738.53

1408.66 16387.12 28962 209004 -311.27 816.09 244495.13 2326011.44

1719.93 15571.03 18569 183842 509.31 -1573.10 183857.17 4169738.53

86.70 1106.35 1385.00 11940.00 33.25 -181.38 184037.00 1645039.11

53.45 1287.73 872.00 7324.00 -130.26 -1147.20 27564.58 926373.54

11255.97 108650.76 134420 1131956 -753.55 -4649.88 3397771.27 41256016.07

12009.51 113300.64 120516 1131927 375.79 6170.19 1514781.83 39204194.82
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

77

1.27 32.00 29.00 1147.00

2.77 29.33 241.00 1726.00

0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00

0.51 1.36 2.00 8.00

209.42 5926.28 1712.00 47178.00

572.93 4382.36 4013.00 37964.00

209.42 5926.28 1712 47178 0.00 0.00 0 0

572.93 4382.36 4013 37964 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

6.28 115.99 942.00 17238.00 0.51 5.79 1955.00 13393.00

13.73 282.33 634.00 29657.33 0.01 0.37 35.00 1068.00

8.47 3356.15 388.00 18685.00 0.03 3245.35 18.00 1259580.00 52693.50 668183.50

642.37 3093.80 787.00 33927.00 530.25 2253.37 162547.00 812568.00 345382.00 3065247.00

8.47 3356.15 388 18685 0.03 3245.35 18 1259580 52694 668184

642.37 3093.80 787 33927 530.25 2253.37 162547 812568 345382 3065247

105.74 1718.28 1153.00 22455.00 0.00 0.00 0.00 0.00

306.80 3392.05 4296.00 46887.00 0.00 0.00 0.00 0.00

331.18 11148.69 4224 106703 0.53 3251.14 1973 1272973 52694 668184

1539.12 11181.22 9973 150169 530.26 2253.74 162582 813636 345382 3065247
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78

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: SBI General Insurance Company Limited

3579.30 32112.68 24922.00 227356.00 1054.73 10940.68 2643926.36 28139021.63

2524.57 21172.00 22720.00 185610.00 1187.95 11112.55 1678029.64 16240691.74

42.48 740.93 365.00 2188.00 -10.27 218.14 204952.69 2627262.71

52.75 522.79 110.00 846.00 47.34 431.64 71638.96 1101374.34

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

42.48 740.93 365 2188 -10.27 218.14 204952.69 2627262.71

52.75 522.79 110 846 47.34 431.64 71638.96 1101374.34

0.00 361.56 0.00 51.00 0.00 -1300.15 0.00 120382.01

0.00 1661.71 0.00 94.00 0.00 61.08 0.00 314697.61

137.71 1504.41 342.00 2510.00 9.46 -46.30 160487.17 1162855.04

128.25 1550.71 288.00 1990.00 46.65 986.47 79191.82 1220083.50

2153.00 17556.79 38553.00 299110.00 574.46 7703.79 522240.44 3284140.12

1578.54 9853.00 27476.00 164657.00 1310.19 8738.57 122280.28 726012.40

1836.12 14365.74 333.00 2061.00 814.25 8470.57

1021.87 5895.17 88.00 472.00 947.09 5665.23

3989.12 31922.53 38553 299110 1388.71 16174.36 522240.44 3284140.12

2600.41 15748.17 27476 164657 2257.28 14403.80 122280.28 726012.40

17.76 148.40 55.00 446.00 8.14 69.32 2380.89 20767.91

9.62 79.08 26.00 168.00 9.39 78.85 1040.37 8566.77

0.00 2.07 0.00 5.00 0.00 1.11 0.00 3826.18

0.00 0.96 0.00 5.00 0.00 0.96 0.00 3480.00

13.73 13.73 2.00 2.00 13.73 13.73 7300.00 7300.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

4.13 98.73 17.00 159.00 -11.25 23.48 1861.00 43045.66

15.38 75.25 8.00 71.00 15.38 75.25 9595.00 66625.75

35.62 262.93 74 612 10.62 107.64 11541.89 74939.75

25.00 155.29 34 244 24.77 155.06 10635.37 78672.52

1492.09 11923.67 375.00 2497.00 226.26 5864.81 3389639.28 35284587.17

1265.83 6058.86 69.00 363.00 1265.49 5484.59 421893.60 7880142.18

227.06 1031.17 4525 13102 182.00 463.56 12673.32 56236.90

45.06 567.61 62 794 27.95 271.48 1260.50 13856.95

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

227.06 1031.17 4525 13102 182.00 463.56 12673.32 56236.90

45.06 567.61 62 794 27.95 271.48 1260.50 13856.95

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

277.73 2647.26 24678.00 222625.00 125.49 742.92 665229.51 21406975.52

152.24 1904.34 19848.00 110772.00 100.04 1241.03 3386502.31 19687566.22

9781.11 82507.14 93834 770051 2987.00 33165.66 7610690.66 92156400.86

6794.11 49341.48 70607 465370 4957.47 34147.70 5771432.48 47263097.46
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

79

767.79 8651.62 10196.00 99587.00 0.00 0.00 0.00 0.00

1033.74 6058.71 9943.00 70850.00 0.00 0.00 0.00 0.00

0.00 41.17 0.00 138.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 41.17 0 138 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

9.35 378.93 76.00 880.00 0.00 0.00 0.00 0.00

26.93 258.74 64.00 548.00 0.00 0.00 0.00 0.00

823.63 6057.01 15440.00 112830.00 116.18 223.20 5078.00 9466.00

642.83 2218.46 12527.00 40863.00 0.00 0.00 0.00 0.00

755.93 5461.34 110.00 514.00 112.13 207.60 5.00 10.00

462.13 1307.74 14.00 16.00 0.00 0.00 0.00 0.00

1579.56 11518.35 15440 112830 228.31 430.80 5083 9476

1104.96 3526.20 12527 40863 0.00 0.00 0 0

0.74 16.71 6.00 66.00 0.00 0.00 0.00 0.00

1.79 17.69 3.00 37.00 0.00 0.00 0.00 0.00

0.00 0.59 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.61 0.00 2.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.05 3.09 1.00 22.00 0.00 0.00 0.00 0.00

0.00 1.89 0.00 5.00 0.00 0.00 0.00 0.00

0.79 20.39 7 90 0.00 0.00 0 0

1.79 20.19 3 44 0.00 0.00 0 0

0.00 17.57 0.00 11.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

38.04 241.27 1254.00 6949.00 0.00 0.00 0.00 0.00 10719.00 50824.00

0.42 1.57 20.00 68.00 0.00 0.00 0.00 0.00 2166.00 23488.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

38.04 241.27 1254 6949 0.00 0.00 0 0 10719 50824

0.42 1.57 20 68 0.00 0.00 0 0 2166 23488

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

103.92 600.69 12353.00 66936.00 11.62 117.05 7841.00 81260.00

69.22 373.61 10727.00 34054.00 0.00 0.00 0.00 0.00

2499.45 21470.01 39326 287421 239.93 547.85 12924 90736 10719 50824

2237.06 10239.02 33284 146427 0.00 0.00 0 0 2166 23488
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80

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Shriram General Insurance Company Limited

101.63 849.30 928 5262 38.85 101.12 96088.00 1530187.82

62.78 748.19 464 1860 -63.63 158.25 99872.87 1787311.45

2.37 63.91 88 560 -0.29 -83.27 3793.63 80556.38

2.65 147.18 190 1513 -1.65 22.88 3893.73 306124.49

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

2.37 63.91 88 560 -0.29 -83.27 3793.63 80556.38

2.65 147.18 190 1513 -1.65 22.88 3893.73 306124.49

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

60.98 445.21 155 1137 18.49 141.86 -2875.80 235110.98

42.49 303.35 93 432 4.77 7.00 11596.59 248373.84

4297.88 37885.63 120283 1059524 -859.50 -3451.65 401551.65 3768353.99

5157.38 41337.28 132743 1143631 271.28 5057.06 502471.49 4040916.75

7464.91 70583.03 124481 1099845 -619.03 4926.92

8083.94 65656.11 137780 1180031 1446.68 17460.64

11762.79 108468.65 124481 1099845 -1478.53 1475.26 401551.65 3768353.99

13241.32 106993.39 137780 1180031 1717.96 22517.70 502471.49 4040916.75

10.67 82.09 115 752 5.27 56.79 275.50 1781.46

5.39 25.29 55 215 4.18 2.45 110.26 603.17

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.43 23.49 14 100 0.18 4.89 232.00 25076.00

0.25 18.60 8 65 0.11 -2.39 154.00 24662.50

11.10 105.58 129 852 5.45 61.68 507.50 26857.46

5.65 43.90 63 280 4.29 0.06 264.26 25265.67

21.09 343.48 5762 17617 7.51 60.97 15920.78 525931.50

13.57 282.52 1357 7618 6.55 41.33 8940.67 346699.93

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

99.74 452.85 430 3401 91.85 149.44 11309.05 892059.72

7.88 303.41 332 1557 -10.74 71.78 13988.04 1501091.69

12059.69 110728.99 131973 1128674 -1316.66 1907.06 526294.80 7059057.86

13376.35 108821.93 140279 1193291 1657.56 22818.99 641027.65 8255783.81
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

296.00 2470.36 7922 68862 0.00 0.00 0 0

302.26 2483.69 7827 73814 0.00 0.00 0 0

486.59 4148.99 8135 70637 0.00 0.00 0 0

406.01 3295.62 7977 74797 0.00 0.00 0 0

782.59 6619.35 8135 70637 0.00 0.00 0

708.27 5779.31 7977 74797 0.00 0.00 0 0

0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.65 3.44 4702 22278

0.00 0.00 0 0 2.29 2.30 15292 15326

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

782.59 6619.35 8135 70637 0.65 3.44 4702 22278 0 0

708.27 5779.31 7977 74797 2.29 2.30 15292 15326 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: TATA AIG General Insurance Company Limited

 1,436  25,997  10,968  90,537  -  4,851,164  171,121,851

 1,299  20,396  10,411  48,399  -  -  8,260,246  116,966,695

 1,419  16,962  1,714  25,268  -  417,340  4,845,123

 1,363  15,933  3,512  33,462  -  -  420,058  5,163,666

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 1,419  16,962  1,714  25,268  -  -  417,340  4,845,123

 1,363  15,933  3,512  33,462  -  -  420,058  5,163,666

 67  248  -  5  -  -  564,080

 -  84  -  7  -  -  -  1,450,549

 147  5,406  65  920  -  1,964,242  29,217,747

 367  4,589  101  825  -  -  1,522,401  16,831,018

 5,513  51,080  109,873  1,036,096  -  342,447  3,164,120

 5,838  51,790  204,700  1,358,256  -  -  384,631  2,961,260

 2,826  26,194  109,873  1,036,096  -  -

 3,208  20,516  204,700  1,358,256  -  -  -  -

 8,339  77,275  109,873  1,036,096  -  -  342,447  3,164,120

 9,046  72,306  204,700  1,358,256  -  -  384,631  2,961,260

 150  1,574  43  462  -  41,813  708,095

 178  1,439  39  321  -  -  12,242  403,273

 380  2,578  44  458  -  278,142  2,327,409

 228  2,281  41  442  -  -  224,070  4,289,701

 15  496  9  89  -  53,512  442,581

 21  409  7  75  -  -  40,204  737,444

 3,189  12,192  848  7,427  -  914,064  5,469,338

 2,896  10,768  879  6,694  -  -  725,864  4,280,756

 3,734  16,841  944  8,436  -  -  1,287,531  8,947,423

 3,323  14,897  966  7,532  -  -  1,002,381  9,711,174

 930  11,484  22,520  142,476  -  9,807,377  85,488,452

 753  9,326  12,008  45,030  -  -  7,630,598  79,286,888

 418  7,092  26,297  249,689  -  719,427  3,998,030

 1,106  5,753  4,299  11,293  -  -  398,906  1,295,407

 837  9,840  18,427  184,302  -  7,603,452  65,194,029

 707  6,564  38,425  374,136  -  -  12,316,074  120,337,656

 1,255  16,932  44,724  433,991  -  -  8,322,879  69,192,059

 1,814  12,317  42,724  385,429  -  -  12,714,980  121,633,063

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 -  -  -  -  -  -  -

 -  -  -  -  -  -  -  -

 419  4,493  3,949  28,885  -  24,440  2,054,147

 739  4,248  4,917  45,330  -  -  34,151  1,391,895

 17,747  175,638  194,757  1,766,614  -  -  27,017,420  374,595,002

 18,704  154,095  279,339  1,924,270  -  -  31,969,446  355,396,207
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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 168  2,337  1,129  11,264  -  -

 136  1,710  1,437  5,784  -  -  -  -  -  -

 157  1,965  188  1,297  -  -

 211  1,976  147  1,422  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 157  1,965  188  1,297  -  -  -  -  -  -

 211  1,976  147  1,422  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 7  115  15  134  -  -

 48  179  5  43  -  -  -  -  -  -

 1,822  15,430  26,640  250,388  -  -

 2,040  12,592  58,004  332,000  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 1,822  15,430  26,640  250,388  -  -  -  -  -  -

 2,040  12,592  58,004  332,000  -  -  -  -  -  -

 3  66  5  59  -  -

 1  37  3  22  -  -  -  -  -  -

 44  934  102  952  -  -

 35  705  102  769  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 47  1,000  107  1,011  -  -  -  -  -  -

 36  742  105  791  -  -  -  -  -  -

 183  1,259  9,183  51,739  -  4,631  -  1,905,392

 92  690  3,641  8,332  1,219  4,399  859,766  2,945,849  -  -

 76  5,042  3,822  27,663  -  -

 476  3,732  1,310  2,583  -  -  -  -  -  -

 41  497  386  3,674  -  -

 38  362  1,897  17,211  -  -  -  -  -  -

 118  5,539  4,208  31,337  -  -  -  -  -  -

 515  4,094  3,207  19,794  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 -  -  -  -  -  -

 -  -  -  -  -  -  -  -  -  -

 53  1,557  2,927  17,534  -  -

 82  1,164  3,562  34,962  -  -  -  -  -  -

 2,555  29,202  44,397  364,704  -  4,631  -  1,905,392  -  -

 3,161  23,145  70,108  403,128  1,219  4,399  859,766  2,945,849  -  -
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84

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: The New India Assurance Company Limited

9850.07 99227.97 51272.00 495550.00 3055.54 4633.33 107209065.47 865051913.97

6794.53 94594.64 52444.00 500846.00 120274267.66 812750964.64

3039.62 23873.67 21057.00 206524.00 634.75 115.23 52180986.19 379894062.90

2404.87 23758.44 22265.00 205434.00 15765711.53 175418455.12

2832.77 29523.13 640.00 7160.00 304.29 5668.76 7247279.81 121502180.03

2528.48 23854.37 880.00 8053.00 13406654.61 182207735.74

5872.39 53396.80 21697.00 213684.00 939.04 5783.99 59428266.00 501396242.93

4933.35 47612.81 23145.00 213487.00 0.00 0.00 29172366.14 357626190.86

135.97 7574.39 49.00 574.00 26.71 -950.02 101534834.17 231686750.59

109.26 8524.41 54.00 592.00 -459394.18 151222597.01

3264.49 29874.69 1634.00 45226.00 152.40 134.12 22847745.28 172675324.13

3112.09 29740.57 5129.00 49231.00 13201071.61 102338080.70

20443.75 168040.40 664026.00 5612948.00 4076.66 29323.21 12184240.02 32354094.75

16367.09 138717.19 576362.00 5119578.00 9826736.50 72192313.27

20023.49 164867.86 744973.00 6004246.00 5443.95 33342.68

14579.54 131525.18 721819.00 5798347.00

40467.24 332908.26 744973.00 6004246.00 9520.61 62665.89 12184240.02 32354094.75

30946.63 270242.37 721819.00 5798347 0.00 0.00 9826736.50 72192313.27

698 6585 4285 51191 52 1171 124010 1227367

645 5414 10168 59280 84468 1460290

7 94 117 590 -43 -212 1316 6007

50 306 85 460 28266 42074

9 515 8 156 -3 -4 304 6807

13 519 5 59 10961 12703

835 12362 5097 67108 112 1480 90259653 92996495

723 10882 5620 60931 235240 2207599

1548.98 19556.74 9507 119045 117.43 2435.55 90385282.92 94236675.26

1431.55 17121.19 15878 120730 0.00 0.00 358935.27 3722666.23

878.09 12607.07 43551.00 389027 81.41 -214.62 31440823.87 576788674.12

796.68 12821.69 47052.00 397336 -65792377.27 204744417.82

31136.64 243666.59 122358.00 1129035 3009.08 32703.56 448757788.99 742212068.75

28127.56 210963.03 133397.00 1134246 22017864.96 205358985.21

-48.33 723.96 2071.00 24084 -69.94 6.87 52591.15 215682.82

21.61 717.09 2542.00 22628 2278584.44 3078486.84

31088.31 244390.55 124429 1153119 2939.14 32710.43 448810380.14 742427751.57

28149.17 211680.12 135939 1156874 0.00 0.00 24296449.40 208437472.05

0.00 0.00 0.00 0 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0 0.00 0.00 0.00 0.00

-107.98 10.78 -10.00 3 -118.24 -11.96 -192500.00 3500

10.26 22.74 10.00 13 0.00 0.00 1138066.73 1149567

4750.58 40181.63 73240.00 854364 -685.64 117.45 14821526.18 358009234.73

5436.22 40064.18 105665.00 747623 0.00 0.00 23524509.02 276954789.62

97748.14 839728.88 1070342 9274838 16028.40 107304.16 888469664.05 3574630162.05

81719.74 732424.72 1107135 8985079 0.00 0.00 155540630.88 2191139058.93
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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787.87 9175.41 4915.00 56957.00 171.42 2362.38 0.00 0.00

1105.57 10060.23 4199.00 62102.00 339.95 3269.59 0.00 0.00

85.58 2267.56 1942.00 14589.00 447.09 1045.19 0.00 0.00

309.22 2702.43 1847.00 13633.00 423.24 1275.68 0.00 0.00

12.80 293.70 -29.00 362.00 -1.17 45.40 0.00 0.00

16.56 164.09 49.00 397.00 2.87 17.37 0.00 0.00

98.38 2561.26 1913.00 14951.00 445.92 1090.59 0.00 0.00

325.78 2866.52 1896.00 14030.00 426.11 1293.05 0.00 0.00

0.00 1.34 0.00 0.00 0.00 0.00 0.00 0.00

-0.76 11.61 0.00 0.00 0.00 0.00 0.00 0.00

254.46 2249.92 424.00 6358.00 48.66 799.24 0.00 0.00

82.57 2361.98 1020.00 5159.00 -50.58 857.87 0.00 0.00

3719.62 36253.46 57653.00 630566.00 360.56 5250.62 43735.00 393196.00

3916.10 35578.66 54925.00 556741.00 500.47 5718.50 7721.00 59283.00

7217.03 49600.75 71571.00 674288.00 390.03 6142.87 95809.00 538445.00

3667.40 37740.96 59019.00 554989.00 427.51 5611.59 8185.00 50834.00

10936.65 85854.21 71571.00 674288.00 750.59 11393.49 139544.00 931641.00

7583.50 73319.62 59019 554989 927.98 11330.09 15906 110117

-75 872 -72 3496 107 506 1695 18579

117 883 603 8197 -1 224 910 10064

-1 1 0 10 0 0 0 0

0 2 3 14 0 0 0 0

0 4 2 23 0 0 0 0

5 15 3 18 0 2 0 0

187 1789 1823 16112 -55 500 766 7198

244 1865 36280 48539 88 690 10810 22345

111.64 2666.59 1753 19641 51.97 1006.39 2461 25777

366.36 2764.47 36889 56768 87.29 916.12 11720 32409

101.32 1142.81 3853.00 40844 160.65 828.23 25674.00 388854

92.99 1266.64 4053.00 43341 -268.35 1836.58 221355.00 6058559

1611.09 24176.25 6198.00 68304 6292.57 14825.71 938064.00 19718098 4233921 28346305

830.49 21610.40 5540.00 59757 549.90 7677.55 155732.00 48574745 935713 60172666

10.29 44.56 -175.00 1108 0.74 56.71 193.00 2311 2033 21426

-2.38 32.93 93.00 695 13.15 62.08 101.00 1638 3595 18601

1621.38 24220.81 6023 69412 6293.31 14882.42 938257 19720409 4235954 28367731

828.11 21643.33 5633 60452 563.05 7739.63 155833 48576383 939308 60191267

0.00 0 0.00 0 0.00 0 0.00 0

14.52 15 0.00 0 0.27 0 0.00 0

0.00 0 0.00 0 0.00 0 0.00 0

0.00 0 0.00 0 0.00 0 0.00 0

-2428.17 8016 -49966.00 171213 -13.52 2296.43 204546.00 3919508

1443.99 9671 17858.00 187278 328.36 3045.88 39072.00 3287649

11483.53 135887.91 40486 1053664 7909.00 34659.17 1310482 24986189

11842.63 123980.16 130567 984119 2354.08 30289.08 443886 58065117
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86

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: The Oriental Insurance Company Limited

4686.56 77638.99 41336 386764 777.20 8053.55 7572130.55 211614778.46

3909.36 69585.44 39995 371400

1480.39 19301.89 14366 128407 -602.20 -1872.89 4499416.13 54245509.77

2082.59 21174.78 13736 132805

1610.11 17521.76 274 4205 -669.52 561.25 2350223.99 16234581.69

2279.63 16960.51 356 3960

3090.50 36823.65 14640 132612 -1271.72 -1311.64 6849640.12 70480091.46

4362.22 38135.29 14092 136765

476.60 8584.10 70 320 300.14 1634.42 6657402.59 13481823.25

176.46 6949.68 38 294

2616.54 25619.03 3448 30389 -423.50 1650.46 1550445.59 16844867.41

3040.04 23968.57 3831 31148

9824.11 84748.78 485844 4336291 148.94 2286.68 678460.31 5713898.41

9675.17 82462.10 460019 4169706

12665.86 106954.31 672018 5809390 2321.75 14859.88 0.00 0.00

10344.11 92094.43 637058 5601550

22489.97 191703.09 672018 5809390 2470.69 17146.56 678460.31 5713898.41

20019.28 174556.53 637058 5601550

633.36 6026.30 5553 49056 -12.79 289.88 12757.24 109553.12

646.15 5736.42 5130 48100

4.55 62.95 27 295 2.14 -4.45 408822.16 8533954.67

2.41 67.40 21 310

78.01 665.82 6 88 65.23 228.14 117663.41 2630694.90

12.78 437.68 8 76

212.21 2530.07 2792 26628 -10.73 43.33 509280.59 12124177.17

222.94 2486.74 2895 27391

928.13 9285.14 8378 76067 43.85 556.90 1048523.40 23398379.86

884.28 8728.24 8054 75877

920.87 9109.78 76067 616738 -182.34 -155.35 1784310.44 16244055.87

1103.21 9265.13 73244 637988

13834.53 125676.34 103988 836226 3314.84 18501.72 606167.67 4629184.16

10519.69 107174.62 95592 763682

40.83 547.79 1191 15539 0.66 55.99 105103.71 1426130.14

40.17 491.80 1112 14283

13875.36 126224.13 105179 851765 3315.50 18557.71 711271.38 6055314.30

10559.86 107666.42 96704 777965

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0

8377.86 44869.07 70067 606701 2373.95 7059.98 5048690.10 50160912.15

6003.91 37809.09 67091 606973

57462.39 529856.98 991203 8510746 7403.77 53192.59 31900874.48 413994121.17

50058.62 476664.39 940107 8239960 0.00 0.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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542.95 5585.61 8796 77001 0.00 0.00 0 0 0 0

410.24 4391.36 8250 71681 0.00 0.00 0 0 0 0

126.66 910.40 926 7388 0.00 0.00 0 0 0 0

97.60 788.87 620 6102 0.00 0.00 0 0 0 0

11.11 101.58 58 969 0.00 0.00 0 0 0 0

13.31 108.75 58 927 0.00 0.00 0 0 0 0

137.77 1011.98 984 8357 0.00 0.00 0 0 0 0

110.91 897.62 678 7029 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

178.46 1129.09 527 4403 0.00 0.00 0 0 0 0

109.63 883.71 1128 6270 0.00 0.00 0 0 0 0

1964.75 16700.99 100657 881572 0.00 0.00 0 0 0 0

1781.19 15520.66 88019 811023 0.00 0.00 0 0 0 0

2937.93 24581.50 147497 1232891 0.00 0.00 15132 42680 79808 729321

2237.14 19844.81 126493 1121842 0.00 0.00 15150 294564 53257 672556

4902.68 41282.49 147497 1232891 0.00 0.00 15132 42680 79808 729321

4018.33 35365.47 126493 1121842 0.00 0.00 15150 294564 53257 672556

97.00 936.32 1018 8867 155.34 1532.39 0 0 0 0

95.78 800.53 913 8365 163.42 1430.22 0 0 0 0

0.18 1.99 2 18 0.00 0.00 0 0 0 0

0.29 3.18 5 26 0.00 0.00 0 0 0 0

0.11 2.21 1 4 0.00 0.00 0 0 0 0

0.15 0.74 2 4 0.00 0.00 0 0 0 0

44.64 246.23 251 2413 0.00 0.00 0 0 0 0

31.34 206.69 240 2363 0.00 0.00 0 0 0 0

141.93 1186.75 1272 11302 155.34 1532.39 0 0 0 0

127.56 1011.14 1160 10758 163.42 1430.22 0 0 0 0

152.98 768.19 15803 113962 146.75 2201.02 72 3538 919 22620

154.80 849.47 15803 125206 190.18 2311.05 74 3347 1502 19232

499.03 3955.27 6371 55908 1976.33 18897.30 39 318 154 1228

430.29 3161.18 6371 48956 1919.52 17798.87 40 320 152 1230

0.86 20.34 79 641 0.00 0.00 0 0 0 0

1.53 22.23 79 618 0.00 0.00 0 0 0 0

499.89 3975.61 6450 56549 1976.33 18897.30 39 318 154 1228

431.82 3183.41 6450 49574 1919.52 17798.87 40 320 152 1230

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

1209.47 9569.69 23781 203949 5496.14 17103.32 7443 9359 7682 11482

1385.96 7629.47 23781 198890 2767.03 13146.47 7063 40114 7420 41446

7766.13 64509.41 205110 1708414 7774.56 39734.03 22686 55895 88563 764651

6749.25 54211.65 183743 1591250 5040.15 34686.61 22327 338345 62331 734464
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: United India Insurance Company Limited

7103.94 90029.91 70368 662081 -196.34 5799.57 7696576 97540531

7300.28 84230.34 71082 620327 234.28 12261.34 7909296 91257139

2906.35 23566.73 23384 194566 26.62 -1013.34 6164051 49982461

2879.73 24580.07 21456 195552 347.73 370.07 6107593 52131644

2231.23 26971.14 1278 15927 -255.68 3158.41 802601 9701849

2486.91 23812.73 1474 14331 1405.91 5014.73 894572 8565730

5137.58 50537.87 24662 210493 -229.06 2145.07 6966652 59684310

5366.64 48392.80 22930 209884 1753.64 5384.80 7002165 60697374

184.98 3484.30 338 1120 38.97 -441.26 27754 522776

146.01 3925.56 213 1313 69.01 3223.56 21907 588981

4260.07 40365.30 6762 87760 -996.34 1812.60 1836237 17398836

5256.41 38552.70 7339 79657 1122.41 2846.70 2265694 16617543

14120.32 125472.52 550460 5267265 -1821.40 -984.98 2003598 17803884

15941.72 126457.50 493707 5212595 3319.72 25359.50 2262045 17943648

17036.45 144030.24 935221 8628129 4029.18 21388.65 0

13007.27 122641.59 962217 8549775 131.27 18328.59 0 0

31156.77 269502.76 935221 8628129 2207.78 20403.67 2003598 17803884

28948.99 249099.09 962217 8549775 3450.99 43688.09 2262045 17943648

749.70 6699.71 12971 88323 134.77 195.67 0

614.93 6504.04 11683 88112 -1275.92 390.04 0 0

73.31 850.14 495 4354 5.16 -118.24 12425 144091

68.15 968.38 549 3868 63.50 -106.51 11551 164133

59.68 826.50 163 4947 31.65 -48.46 11874 164445

28.03 874.96 111 1186 -24.14 111.16 5577 174087

251.37 2844.13 3149 24548 48.34 1146.62 76476 865292

203.03 1697.51 3497 19746 55.70 -703.80 61769 516447

1134.06 11220.48 16778 122172 219.92 1175.59 100776 1173829

914.14 10044.89 15840 112911 -1180.86 -309.11 78897 854666

1247.76 12272.03 43139 373020 185.29 1015.58 4108528 40408397

1062.47 11256.45 37740 333798 -4902.53 -4271.55 3498419 37064372

11968.73 204635.11 194510 1903884 -4987.15 5271.97 1653305 28267349

16955.88 199363.14 186815 1825674 2600.60 54597.03 2342207 27539103

54.07 474.07 1609 11718 31.99 -278.67 15908 139474

22.08 752.74 1307 15392 -1510.64 -8546.15 6496 221459

12022.80 205109.18 196119 1915601 -4955.16 4993.30 1669213 28406822

16977.96 200115.88 188121 1841066 1089.96 46050.88 2348703 27760563

14.12 193.19 2 50600 14.12 193.19 1371 1463

0.00 0.00 0 0 0.00 0.00 0 0

1.20 7.51 -73495 11 1.20 7.51 0

0.00 0.00 0 0 0.00 0.00 0 0

4866.10 47980.99 128060 1615631 -813.29 -946.63 938043 9249348

5679.39 48927.62 144203 1688405 5184.39 4833.62 1094822 9431830

67129.38 730703.52 1347953 13666618 -4522.91 36158.19 25348749 272190195

71652.29 694545.33 1449685 13437135 6821.29 113708.33 26481949 262216118
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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811.23 7201.43 17309 138573 0.00 0.00 0 0

784.81 6262.12 15867 115477 0.00 0.00 0 0 0 0

323.28 1233.26 2070 24157 0.00 0.00 0 0

196.12 1072.40 1807 20131 0.00 0.00 0 0 0 0

12.24 123.50 186 2427 0.00 0.00 0 0

5.49 98.80 114 1734 0.00 0.00 0 0 0 0

335.52 1356.76 2256 26584 0.00 0.00 0 0

201.61 1171.20 1921 21865 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

392.23 2586.12 22713 41783 0.00 0.00 0 0

154.23 2329.84 15016 34819 0.00 0.00 0 0 0 0

5299.59 30874.96 229119 967840 0.00 0.00 0 0

3187.14 27815.28 113805 786862 0.00 0.00 0 0 0 0

3699.46 27713.64 194180 1496926 0.00 0.00 0 0

2554.01 24967.24 167422 1226988 0.00 0.00 0 0 0 0

8999.05 58588.60 229119 1496926 0.00 0.00 0 0

5741.15 52782.52 167422 1226988 0.00 0.00 0 0

122.39 719.16 2639 12773 54.85 274.13 2305 3155

79.30 553.20 1871 9979 21.51 246.96 1365 2744 0 0

4.78 49.36 113 1020 0.00 0.00 0 0

1.91 42.92 101 911 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

51.52 206.34 680 2946 0.00 0.00 0 0

31.53 177.88 35 2301 0.00 0.00 0 0 0 0

178.69 974.86 3432 16739 54.85 274.13 2305 3155

112.74 774.00 2007 13191 21.51 246.96 1365 2744

1816.45 9162.10 23409 87213 1555.15 4033.83 2055855 6273098

1091.80 7157.89 20273 70905 1129.41 3507.68 388633 2298201 0 0

4298.53 21045.49 81863 274573 1715.80 38255.12 4709807 35968752 3473144 36914250

642.91 18959.90 25082 196124 5312.60 34464.07 4791559 24633885 3503657 24821370

39.37 262.17 147 4238 0.00 0.00 0 0 281 8071

9.60 218.47 0 3311 0.00 0.00 0 0 11040 25927

4337.90 21307.66 82010 278811 1715.80 38255.12 4709807 35968752 3473425 36922321

652.51 19178.37 25082 199435 5312.60 34464.07 4791559 24633885 3514697 24847297

14.12 193.19 2 31810 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

7176.53 20231.01 134250 496894 522.83 9452.20 139749 405976

3306.69 17604.46 77570 464390 476.89 7811.73 34496 300723 0 0

24061.72 121601.73 514500 2615333 3848.63 52015.28 6907716 42650981 3473425 36922321

12045.54 107260.41 325158 2147071 6940.41 46030.45 5216053 27235553 3514697 24847297
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Universal Sompo General Insurance Company Limited

779.85 7972.91 11721.00 92809.00 628.44 1432.48 1248426.28 13169684.55

151.41 6540.43 9956.00 83697.00 -416.01 1055.25 378893.28 11493207.51

133.76 1496.16 145.00 1768.00 71.45 401.16 625362.54 12896011.44

62.32 1095.00 202.00 1658.00 -35.78 391.40 580084.41 9297483.42

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

133.76 1496.16 145 1768 71.45 401.16 625362.54 12896011.44

62.32 1095.00 202 1658 -35.78 391.40 580084.41 9297483.42

8.04 34.45 2.00 7.00 8.04 34.45 15500.00 50100.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

98.45 1547.62 143.00 1360.00 53.50 660.19 23185.26 681493.76

44.95 887.43 133.00 1491.00 -12.45 262.80 19648.80 546746.21

946.17 8940.48 32214.00 292348.00 -285.75 -1138.53 141563.49 1301360.57

1231.93 10079.01 41755.00 333359.00 -624.53 -2263.51 106251.66 836682.85

836.23 7531.32 0.00 0.00 -421.06 -1966.10

1257.29 9497.42 0.00 0.00 793.16 6358.54

1782.40 16471.80 32214 292348 -706.81 -3104.63 141563.49 1301360.57

2489.22 19576.43 41755 333359 168.63 4095.03 106251.66 836682.85

11 164 111 1131 -2.26 -15.31 752 35677

13.28 178.84 114.00 1075.00 -10.90 12.21 1362.75 35925.10

0.00 2.21 0.00 10.00 -0.42 -0.47 0 8365

0.42 2.68 1.00 11.00 0.13 -4.78 500.00 6250.00

0.00 26.65 0.00 14.00 0.00 7.03 0.00 4759.50

0.00 19.62 0.00 11.00 0.00 10.62 0.00 3952.75

17 138 10 161 -10.00 14.96 2188 32230

27 123 10 160 27 69 9151 37721

27.73 330.65 121 1316 -12.67 6.22 2939.32 81031.11

40.40 324.43 125 1257 15.80 87.51 11013.25 83849.08

24.18 483.49 584 5427 2.19 77.94 211398.27 15161043.09

21.98 405.55 482.00 5545.00 5.08 12.55 87920.15 3695697.84

442.73 5605.82 11563 65272 143.80 2052.04 32849.95 341745.90

298.93 3553.79 9010 54980 26.47 841.94 22628.20 192782.36

2.01 19.04 110.00 1307.00 0.68 8.63 20762.44 371667.81

1.33 10.41 76.00 1348.00 -0.63 1.66 22474.01 273218.93

444.75 5624.87 11673 66579 144.48 2060.67 53612.39 713413.71

300.26 3564.20 9086 56328 25.84 843.59 45102.21 466001.28

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1.50 15.64 1.00 8.00 1.50 15.64 0.00 13400.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

543.00 4599.67 15224.00 128870.00 24.64 240.36 297740.24 3018716.34

518.36 4359.31 14552.00 129548.00 18.76 945.44 261010.16 2492187.66

3843.67 38577.26 71828 590492 214.77 1824.49 2619727.79 47086254.57

3628.90 36752.77 76291 612883 -230.13 7693.56 1489923.91 28911855.85
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 8.00 85.53 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.22 8.03 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.22 8.03 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

202.93 1701.42 5878.00 50734.00 0.00 0.00 0.00 0.00

187.94 1708.39 5712.00 54127.00 0 0.00 0 0

202.93 1701.42 5878 50734 8.22 93.56 0 0 0 0

187.94 1708.39 5712 54127 0.00 0.00 0 0 0 0
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Agriculture Insurance Company of India Ltd.

25653.94 256304.33 197559 1552878 16371.42 29726.74 485283.52 5434245.21

9282.52 226577.59 21411 501023 1821.50 47025.63 162276.77 4819510.02

25653.94 256304.33 197559 1552878 16371.42 29726.74 485283.52 5434245.21

9282.52 226577.59 21411 501023 1821.50 47025.63 162276.77 4819510.02
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)
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25653.94 256304.33 197559 1552878 NA NA NA NA 1459563 19359527

9282.52 226577.59 21411 501023 NA NA NA NA 656081 19026892

25653.94 256304.33 197559 1552878 NA NA NA NA 1459563 19359527

9282.52 226577.59 21411 501023 NA NA NA NA 656081 19026892
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LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Apollo Munich Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

122.33 1019.65 3816 27830.00 122.33 1019.65 172706.81 2391042.69

107.85 824.37 3361 24463.00 107.85 824.37 178228.69 1163159.99

5213.01 34836.29 37218 268918.00 5213.01 34836.29 201297.67 1968729.85

3893.17 33986.80 28582 197135.00 3893.17 33986.80 119739.73 1340268.51

37.56 539.62 2052 22498.00 37.56 539.62 313611.50 3461655.75

29.45 454.62 1601 19262.00 29.45 454.62 219202.50 2169459.61

5250.56 35375.91 39270 291416 5250.56 35375.91 514909.17 5430385.60

3922.62 34441.42 30183 216397 3922.62 34441.42 338942.23 3509728.12

96.03 884.30 0 2 96.03 884.30 100053.00 3222393.00

71.41 638.22 0 2 71.41 638.22 330340.00 3006110.00

5468.92 37279.87 43086 319248 5468.92 37279.87 787668.98 11043821.29

4101.88 35904.00 33544 240862 4101.88 35904.00 847510.91 7678998.11
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

95

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

2.26 17.26 102 630 0 0.00 0 0

2.49 19.98 53 1480 0 0.00 0 0

177.09 1534.54 5777 101156 1 340.79 198 73319 163490 1039780

610.14 3527.49 94050 508968 0 340.00 0 77508 181272 1346241

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 2844 38178

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0 2443 28515

177.09 1534.54 5777 101156 0.96 340.79 198 73319 166334 1077958

610.14 3527.49 94050 508968 0.00 340.00 0 77508 183715 1374756

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

179.35 1551.80 5879 101786 0.96 340.79 198 73319 166334 1077958

612.63 3547.47 94103 510448 0.00 340.00 0 77508 183715 1374756
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96

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Export Credit Guarantee Corporation of India Ltd.,

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

9987 91657 800 6677 -50 8882 353709 2852116

10037 82775 766 6878 1467 12687 279983 3617354

9987.36 91656.92 800 6677 -49.61 8881.68 353709.19 2852116.31

10036.97 82775.24 766 6878 1467.18 12687.33 279982.58 3617354.02
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

97

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0 0 0 0 0 0 0 0

0 0 0 0 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0
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98

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Max Bupa Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

10.68 84.30 32 199 10.68 84.30 11350.06 99087.95

12.14 63.14 929.00 5752.00 12.14 63.14 8025.01 42295.01

 2,948.95  20,557.50 18593 141118  2,948.95  20,557.50 246034 1512658.21

 2,188.47  12,604.47  13,159.00  99,560.00  2,188.47  12,604.47  65,190.72  340,882.21

2948.95 20557.50 18593 141118 2948.95 20557.50 246033.55 1512658.21

2188.47 12604.47 13159 99560 2188.47 12604.47 65190.72 340882.21

2959.63 20641.80 18625 141317 2959.63 20641.80 257383.61 1611746.16

2200.61 12667.61 14088 105312 2200.61 12667.61 73215.73 383177.22
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

99

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.38 0.82 40.00 74.00 0.00 0.00 0.00 0.00

269.31 431.83 131 1220 0.05 1.49 3 72 186432 659025

 11.81  116.00  163.00  1,277.00  24.79  24.79  13,813.00  13,813.00  59,136.00  387,220.00

269.31 431.83 131 1220 0.05 1.49 3 72 186432 659025

11.81 116.00 163 1277 24.79 24.79 13813 13813 59136 387220

269.31 431.83 131 1220 0.05 1.49 3 72 186432 659025

12.19 116.82 203 1351 24.79 24.79 13813 13813 59136 387220
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100

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Star Health and Allied Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

184.24 1551.85 14729 109011.00 69.47 441.89 188883.99 1726615.89

114.77 1109.96 12925 96801.00 -8.14 68.42 133159.19 1780969.21

9632.07 71139.05 125479 941790.00 2490.86 14671.59 704654.51 5979842.05

7141.21 56467.46 114176 847750.00 2422.27 -29277.78 454608.75 3506315.59

56.45 986.82 1874 32111.00 -14.81 -41.04 496595.81 3432534.41

71.26 1027.86 2723 34365.00 -1.27 45.18 310806.41 3766382.76

9688.52 72125.87 127353 973901 2476.05 14630.55 1201250.32 9412376.46

7212.47 57495.32 116899 882115 2421.00 -29232.60 765415.16 7272698.35

0.00 0.00 0 0.00 0.00 0.00 0 0.00

0.00 0.00 0 0.00 -0.10 -276.07 0 0.00

9872.76 73677.72 142082 1082912 2545.52 15072.44 1390134.31 11138992.35

7327.24 58605.28 129824 978916 2412.76 -29440.25 898574.35 9053667.56
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

101

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

26.53 245.09 2412 18925.00 27.50 302.65 5480 50484.00

57.44 648.32 5878 50964.00 12.61 103.14 3992 32461.00

1033.68 7561.35 17122 130235.00 2114.24 19268.32 29505 4788494.00 125479 5589344.00

2705.60 21293.64 39128 290195.00 1444.81 15315.58 26282 1053576.00 123325 2616913.00

4.05 84.25 191 2688.00 8.25 218.75 384 7258.00 1874 32111.00

11.89 229.34 488 6300.00 22.08 314.60 1067 11820.00 2723 34400.00

1037.73 7645.60 17313 132923 2122.49 19487.07 29889 4795752 127353 5621455

2717.49 21522.98 39616 296495 1466.89 15630.18 27349 1065396 126048 2651313

0.00 0.00 0 0

0.00 0.00 0 0

1064.26 7890.69 19725 151848 2149.99 19789.72 35369 4846236 127353 5621455

2774.93 22171.30 45494 347459 1479.50 15733.32 31341 1097857 126048 2651313
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102

LINE OF BUSINESS
Total Premium u/w

For the
month

Up to
the month

Total No. of
Policies Issued

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Accretions during
the month (premium)

Sum Assured

BUSINESS FIGURES:

Fire

Previous year

Marine Cargo

Previous year

Marine Hull (Including
Onshore & Offshore oil energy)

Previous year

Marine (Total)

Previous year  (Total)

Aviation

Previous year

Engineering

Previous year

Motor Own Damage

Previous year

Motor Third party

Previous year

Motor  (Total)

Previous year   (Total)

Workmen's compensation /
Employer's liability

Previous year

Public Liability

Previous year

Product Liability

Previous year

Other Liability Covers

Previous year

Liability (Total)

Previous year   (Total)

Personal Accident

Previous year

Medical Insurance

Previous year

Overseas Medical Insurance

Previous year

Health (Total)

Previous year   (Total)

Crop Insurance

Previous year

Credit Guarantee

Previous year

All Other Miscellaneous

Previous year

Grand Total

Previous year (Total)

*Wherever applicable

Name of the Insurer: Religare Health Insurance Company Limited

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

0.00 0.00 0 0 0.00 0.00 0.00 0.00

6.96 164.44 24.00 183.00 6.96 164.44 16329.67 337344.76

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1360.80 10850.43 7437.00 36752.00 1040.65 8872.32 91783.73 774215.77

320.15 1978.11 1935.00 7288.00 320.15 1978.11 16066.00 81495.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

1360.80 10850.43 7437.00 36752.00 1040.65 8872.32 91783.73 774215.77

320.15 1978.11 1935 7288 320.15 1978.11 16066.00 81495.00

1367.76 11014.87 7461 36935 1047.61 9036.76 108113.40 1111560.53

320.15 1978.11 1935 7288 320.15 1978.11 16066.00 81495.00
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For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

For the
month

Up to
the month

Amount of Premium
u/w in Rural Areas

No. of Policies
in Rural Areas

Amount of Premium
u/w in Social Sector

No. of Lives covered
in Social Sector

No. of
Lives covered *

FOR AND UP TO THE MONTH OF DECEMBER, 2013

(Premium in ` Lakhs)

103

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.00 0.00 0 0 0.00 0.00 0 0 0 0

0.08 0.08 1.00 1.00 0.00 0.00 0.00 0.00 4140.00 88046.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

290.67 390.33 802.00 1974.00 211.07 211.07 817199.00 817199.00 770644.00 1334482.00

2.82 13.64 35.00 198.00 0.00 0.00 0.00 0.00 12633 88528

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00 0.00

290.67 390.33 802.00 1974.00 211.07 211.07 817199.00 817199.00 770644.00 1334482.00

2.82 13.64 35 198 0.00 0.00 0 0 12633 88528

290.75 390.41 803 1975 211.07 211.07 817199 817199 774784 1422528

2.82 13.64 35 198 0.00 0.00 0 0 12633 88528

i 
~ .. 



Children,s education 

Buying a house 

Retirement 

A winner is one who plans 

for the future with insurance. 

• Life, property and wealth are always at risk. 

• Risk of accidents, natural calamities, disasters, theft, riots etc. 

• The 'it-can't-happen-to-me' attitude is most unwise. 

• Insurance is the best safeguard to mitigate risk. 

• Insurance alleviates loss in the event of risk becoming a reality. 

Insurance is sensible, practical and above all, the right thing to do. 

• 
JI~ 
Etwl1ii:t:ii rn 
iala 

A public awareness initiative by 

~ fi1Ptttl¥Hh 31h' f"acfilti ~ 

INSURANCE REGULATORY AND 
DEVELOPMENT AUTHORITY 
Promoting Insurance. Protecting Insured. 

www.irda.gov.in 
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EVENTS

18 – 19 Mar 2014 Myanmar Insurance Summit
Venue: Yangon, Myanmar By Asia Insurance Review.

20 – 22 Mar 2014 Programme on Consumer Courts and Ombudsman
Venue: NIA, Pune By National Insurance Academy.

24 – 25 Mar 2014 9th Asia Conference on Healthcare and Health Insurance
Venue: Singapore By Asia Insurance Review.

08 – 09 Apr 2014 3rd Conference on Social Commerce &
Mobile Marketing for Insurance

Venue: Singapore By Asia Insurance Review.

16 – 17 Apr 2014 4th Middle East Conference on Bancassurance &
Alternative Distribution Channels

Venue: Dubai By Middle East Insurance Review.

21 – 25 Apr 2014 Profitable Management of Health Portfolio (Non-life)
Venue: NIA, Pune By National Insurance Academy.

01 – 03 May 2014 Management of Marine Insurance (Hull)
Venue: NIA, Pune By National Insurance Academy.

05 – 07 May 2014 Reinsurance Management (Non-life)
Venue: NIA, Pune By National Insurance Academy.

06 – 07 May 2014 15th Asia Conference on Bancassurance &
Alternative Distribution Channels

Venue: Kuala Lumpur By Asia Insurance Review.

15 – 16 May 2014 5th Asia Life Insurance Summit
Venue: Ho Chi Minh, Vietnam By Asia Insurance Review.



The global insurance marketplace in which we operate demands an insurance

supervisor with the ability to cooperate quickly and effectively for the benefit of

consumers.

Mr. Peter Braumüller

Chairman of the Executive Committee of the

International Association of Insurance Supervisors (IAIS).

The NAIC's committee system is the backbone of state-based insurance regulation,

and we are fortunate to have a multitude of capable members who will lead us to

achieve our regulatory priorities.

Mr. Adam Hamm

NAIC President and North Dakota Insurance Commissioner.

The traditional regulatory mechanism for dealing with cultural weakness has always

been to enhance the rules – to close loopholes in the law as and when they appear,

to require more disclosure or compliance with specific processes.

Mr. Martin Wheatley

Chief Executive of the Financial Conduct Authority, UK.

Financial crises following rapid liberalisation are often caused by excessive risk-

taking by financial institutions against a backdrop of weak prudential regulation

and supervision. The quality of prudential oversight, risk management, and corporate

governance must keep pace as the financial sector grows.

Mr Ravi Menon

Managing Director, Monetary Authority of Singapore.

APRA is much more focussed today on the quality of an institution’s risk governance

and its risk culture. Our enhanced risk management requirements will help to

reinforce that focus.

Dr John Laker

Chairman, Australian Prudential Regulation Authority.

Increased awareness among public about the range of risks being faced by them

would result in enhanced appreciation of the role of insurance solutions in ensuring

their financial well-being.

Mr. T.S. Vijayan

Chairman, Insurance Regulatory & Development Authority, India.

If undelivered please return to:
IRDA, Parishram Bhavan, 3rd Floor, Basheer Bagh, Hyderabad - 500 004. Ph: +91-40-23381100

RNI No: APBIL/2002/9589
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